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. SN We Hguv s e
™" UTTAR PRADESH POLLUTION CONTROL BOARD
et Refe- \U—e 3. 2212
A& Nne /C-4/ NGT/Law-315 /2023
Ta.

The Registrar General,
Hon"ble Mational Green Tribunal,

Mew Delhi
Subi- Act rt in the matter of MNo. 837 LA. No. 294/ 2022) Sunetra Singh
Yadav Vs U.P. Pollution Control Board & Ors. as per order of Hon'ble National Green
'I'rihuggi dated 21.11.2022.

Respecied Sir,

The Hon'ble NGT passed the order dated 21-11-2022 in the matter of O.A No, §37/3053 (LA Mo, 204/
2022) Sunerrs Singh Yadav Vs U.P. Pollution Control Board & Ors. The eperative portion of order is a8 given
below:-
S Thus, fo ascertain the cuwrrent compliance status and remedial action taken, we constirute @ joint
Committee to be headed by the ACS (Environment) UP, CPCB, State PUB, nominee of Direcior. ULP. Grownd
Water Departmeni, District Magistrates and SSP/SPy of the seven Disiricts - Kasgary, Hathras, Elak, Firozabad
Agra. Etawah, and Mainpuwri, and the Commissioner, Agra Division The nadal agency far coordinaiion and
camplianee will be the Member Secretary, State PCB. Meeting may be held within rwo weeks from fodday to take
coghizance of prablem and remedial action plan may be prepared within one month. The verification process my
be conducted in an apprapriate manner, including the digital mode, simultaneously for all the Districes and aiso
with reference to the record. Services of jurisdictional Keglonal Officery af the State PCE andior other refevan
public authorities may be used. Consented brick kilns must comply with the GRAP (existing AQ) and the Supreme
Court's divecrions referred to earlier. The action plan may include closure of nom-compliant writs, il complionce
Is achieved including making available requisite platiorm and portholes for monitoving, recovery of compensation
Jor past violations, prosecution wherever warranted. The getion plan may be execured thereafier within next one
i
16, An gelion taken report of complianee sioius as on 31,01,2023 may be filed before this Tribune! by e-mail at
fudicial-ngt@gov.in preferably in the form of searchable PDFY OCR Suppart PDF and not in the form of Image
PDF on ar before 15.02.2023. A copy of the action taken repurt may be placed on the webgite af the State PCB and
the State PCE may inform the brick kilns violating the norms of proceedings before this Tribunal by e-mail 5o thar
If they wish to respand to the report before this Tribunal, they may do so within two weeks thereafier by e-mail at
Sudicial-ngridgov.in preferably in the form of rearchable PDF/ OCR Suppart POF, The ACS (Enviromment) UP,
Commissioner, Agra Division and Member Secretary, State PCB may remain presenr fn person by VO, on the mext
date.

List for further consideration on 13.03. 2023,

A copy of this order be forwarded to ACS (Emvironment) UP, CPCB, State PCB, Direcior, UP. Ground
Water Department, Commissioner, Agra Division and District Magistrates and SSPo/SPs Karganf, Hathreas, Erah,
Firazabad, Agra, Etawah, and Mainpuri. UP by email for complianze

Please find herewith the Action Taken Report in compliance of the above directions of Hon'ble National
Green Tribunal.
Yours Sincerely,

Encl: As ahove. W
[ Afulesh aniaﬁ

Incharge, Circl
Eaft o gl e TS 12V Vikhuti Khenod,
TR TR EEEE -z Geomth Nagar, Lucknow-226010
§-m-Infoifuppch.com e-mnil; info@uppeb.eam

g, i e bucom Wel Site: v .uppch. com
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ction Taken Report in the matter_of O.A No. 837 0f2022 .Nz9rd 2
S Yadav Vs U.P. ution Control Boa r
Hon’ble National Green Tribunal da 21.11.2

In the O.A No.-837 of 2022 (LA. No. 294/2022) Sunetra Singh Yadav Vs U‘;P.
Pollution Control Board & Ors. Hon'ble National Green Tribunal had passed an order

dated 21.11.2022, the operative part of the order is quoted as below:-

: 15. Thus, to ascertain the current compliance status and remedial action taken, we
State

--------

constitute a joint Commiltee to be headed by the ACS (Environment) UP, CP CB,
PCB, nominee of Director, U.P. Ground Water Department. District Magistrates and
SSPs/SPs of the seven Districts - Kasganj, Hathras, Etah, Firozabad, Agra, Etawah, and
Mainpuri, and the Commissioner, Agra Division. The nodal agency for coordination and
compliance will be the Member Secretary, State PCB. Meeting may be held within two
weeks from today to take cognizance of problem and remedial action plan may be
prepared within one month. The verification process may be conducted in an appropriate
manner, including the digital mode, simultaneously for all the Districts and also with
reference to the record. Services of jurisdictional Regional Officers of the State PCB
and/or other relevant public authorities may be used. Consented brick kilns must comply
with the GRAP (existing AQ!) and the Supreme Court’s directions referred to earlier. The
action plan may include closure of non-compliam units, till compliance is achieved
including making available requisite platform and portholes for monitoring, recovery of
compensation for past violations, prosecution wherever warranted. The action plan may

be executed thereafter within next one month,

16. An action taken report of compliance status as on 31.01.2023 may be filed before this
Tribunal by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF on or before 15.02.2023. A copy of the
action taken report may be placed on the website of the State PCB and the State PCB may
inform the brick kilns violating the norms of proceedings before this Tribunal by e-mail so
that If they wish to respond to the report before this Tribunal, they may do so within two
weeks thereafter by e-mail at judicial-ngi@gov.in preferably in the form of searchable
PDF/ OCR Support PDF. The ACS (Environment) UP, Commissioner, Agra Division and
Member Secretary, State PCB may remain present in person by V.C. on the next date.

M
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List for further consideration on 13.03.2023.
. e PCB,
A copy of this order be forwarded to ACS (Environment) UP, CPCB, Stat, 5
Director, U.P, Ground Water Department, Commissioner, Agra Division and Distric
Magistrates and SSPs/SPs Kasgani, Hathras, Etah, Firozabad, Agra, Etawah and

Mainpuri, U.P by email for compliance.”

Hon’ble NGT vide order dated 21-11-2022 had constituted the committee comprising

of following Officers;

i Additional Chief Secretary, Environment, Forest & Climate Change

Department, Uttar Pradesh
i, Member Secretary, Central Pollution Control Board, New Delhi

iii.  Commissioner, Agra Division, Agra

iv. Director, Ground Water Department, Uttar Pradesh

V. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and
Mainpuri

vi. SSP/SP, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri

Background :

The above directions were passed by Hon’ble NGT with reference to the grievance of
the applicant against failure of the statutory regulators in U.P in enforcing environmental
norms in operation of the brick kilns. Violations alleged included absence of requisite
consent to establish and operate, illegal extraction of ground water for casting of bricks
and for spraying on dust, not using mandatory zig-zag technology, not limiting operation
to period when the air has assimilative capacity i.e. from March to June and that the above
failure of the statutory regulators has resulted in deterioration of Air Quality Index (AQI).
The applicant has referred to the compliance status of the brick kilns in 7 districts of U.P,
located in Kasganj, Hathras, Etah, Firozabad, Agra, Etawah, and Mainpuri. An action
taken report of compliance status as on 31.01.2023 has to be filed before the Hon’ble

Tribunal on or before 15.02.2023.
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Compliance:

3-

g v was held
In compliance of the order passed by Hon'ble NGT, a meeting In virtual mode ired b
with the members of the committee on 02-12-2022. The meeting Was - U .
Additional Chief Secretary, Environment, Forest & Climate Change Department; LAt

Pradesh. Minutes of the meeting are enclosed as Annexure-1.

In compliance of the directions of the Joint Committee, District Level Committee

comprising of Officials of District Magistrate Office, Police, GST, Jila Panchayat, Mining,
CPCP, UPPCB and Ground Water Department has been constituted in all 7 districts of
Kasganj, Hathras, Etah, Firozabad, Agra, Etewah and Mainpuri. Details of District Level
Joint Committee constitution dates and their meeting dates are given below:-

§.No. District District Level Joint Committee | Joint Committee
Constitution Date Meeting Date
I. | Kasganj 22-12-2022 37-12-2022
2. | Hathras 27-12-2022 02-01-2023
3. | Etah 28-12-2022 30-12-2022
4. | Firozabad 17-12-2022 33-12-2022
5. | Agra 21-12-2022 26-12-2022
6. | Etawah 19-01-2023 33-01-2023
7. | Mainpuri 19-01-2023 24-01-2023

With reference to the direction of the Joint Committee, Action Taken Report of all the 7
District Level Committees i.e. Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and
Mainpuri has been received which is enclosed herewith as Annexure-Il to VIII
respectively. The compiled status of all the 7 districts as on 31-01-2023 in tabular form
and is enclosed herewith as Annexure-IX.

Out of total 1320 Brick Kilns situated in these 7 districts, there are 712 Brick Kilns having
valid Consent to Operate (CTO). There are 136 Brick Kilns which do not have valid CTO
as on 31-01-2023. All these Brick Kilns have been issued Closure Orders by U.P. Pollution
Control Board Uls 31A of Air (Prevention and Control of Pollution) Act, 1981 as
amended. Closure Orders against 472 Brick Kilns had already been issued earfier in all

these 7 districts.

418 Brick Kilns were inspected by the District Level Committee upto 31-01-2023 and

based on these inspections, 183 Brick Kilns were issued Notices for minor shortcomings

o
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without
such as no d 15 Brick Kilns were found
/ i"'PfOper facility for stack monitoring an 1 il

CTO to whom Closure Order have been issued and out of them 10 Brick Kilns \/,ve;e f(;\::
Operational and on them a total Environmental Compensation of Rs. 21,37,500/- has were
imposed. Rest 5 Brick Kilns were found non operational so only Clostfre (-)rderseaﬂ. r
issued. Prosecution proceedings against 8 Brick Kilns who were operating inspite of earlie
Closure Orders has been initiated and a total deterrent EC of Rs. 9,75,000/- has been

imposed on them,

6= As per the information received from the Mining Department of all 7 districts, onl.y 34'5
Brick Kilns have deposited Royalty, Letters of Mining Department of these 7 districts is
enclosed as Annexure-X,

7-

As per information received from District minor irrigation / UPGWD, only 7 Brick Kilns
have obtained / applied NOC for ground water abstraction. A letter dated 11-02-2023 has
been sent to Director, Ground Water Department, Uttar Pradesh to Provide the Action
Taken Report against the defaulter Brick Kilns which have not obtained the NOC from

Ground Water Department, Reply is still awaited. A copy of letter is enclosed as
Annexure-X1.

The aforesaid compiled Action Taken Report of compliance status as on 31-01-2023
of all the 7 districts is hereby being filed with reference to the Hon'ble NGT order dated

21-11-2022 in the matter of O.A No., 837 0f2022 (LA. No. 294/2022) Sunetra Singh Yadav
Vs U.P. Pollution Control Board & Ors.

O
Environmental E'l‘ltgineer (C-4) Inc!mrge (C-9) Eg 14/b3{ -3
U.P. Pollution Control Board, U.P. Pollution Control Board

Lucknow Lucknow
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v i . i : ce il i 1 [pua : ) € h : e
21.11.2022 in the matter of Q.A. No. 837/2022 Suntera Singh YadavVs U.P. Poll !! &
Control Board & Ors.

Hon'ble NGT vide order dated 21.11.2022 has constituted the commitiee comprising of following

Officers;
i. Additional Chief Secretary, Environment, Forest & Climate Change Department, Uttar

Pradesh
ii. Member Secretary, Central Pollution Control Board, New Delhi

ili. Commissioner, Agra Division, Agra

iv. Director, Ground Water Department, Uttar Pradesh

v. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
vi. SSP/SP, Kasganj, Hathras, Etah, Firozabad, Agra, Eu\'nh and Mainpuri g o

In order to comply with the referenced order of Hon'ble NGT, meeting on vi
held with the members of the Committee on 02.12.2022. The meeting wag chamy mmi;:ﬁ
Chief Secretary, Environment, Forest & Climate Change Department, Uttar Pradesh.Following
members and other Officers attended the meeting:

Members
I- Shri Ajay Kumar Sharma, Member Secretary, UPPCB/SEIAA, Lucknow

2- Shri V.K, Upadhyay, Director, Ground Water Department, Uttar Pradesh
3- District Magistrate, Kasganj, Hathras, Firozebad, Agra
4- SSP/SP, Kasganj, Hathras, Firozabad
Others
1- Shri Pradcep Sharma, Chicf Environmetal Officer, UPPCB, Lucknow
2- Shri V.K. Dubey, Regional Officer, UPPCB Firozabad
3- Dr. Vishwanath Sharma, Regional Officer, UPPCB, Agra

4- Mining Officer, District Etawah

Absentees
1- District Magistrateand Superintendent of Police, Etawah

2- District Magistrate and Superintendent of Pelice, Etah

The Chairman of the committee deliberated on the following issues:-

1- The Hon’ble NGT in its order dated 21.11.2022 directed as follows;
15 Thus, to ascertain the current compliance status and remedial action taken, we
constitute a joint Committee to be headed by the ACS (Environment) UP, CPCB, State
PCB. nominee of Director, UP. Ground Water Departmen, District Magistrates and

SSPs/SPs of the seven Districts - Kasganj, Hathras, Etah, Firozabad, Agra, Etawah, and
Mainpuri, and the Commissioner, Agra Division. The nodal agency for coordination and
compliance will be the Member Secretary, State PCB. Meeting may be held within two
weeks from today (o lake cognizance of problem and remedial action plan may be
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d within one month. The verification process may be conducted in an appropriate
meey r, including the digital mode, simultaneously for all the Districts and also with
reference to the record. Services of jurisdictional Regional Officers of the State PCB
and/or other relevant public authorities may be used Consented brick kilns must comply
with the GRAP (existing AQI) and the Supreme Court’s directions referred to earlier. The
action plan may include closure of non-compliant units, till compliance is achieved
including making available requisite plaiform and portholes for monitoring, recovery of

compensation for past violations, prosecution wherever warranted. The action plan may
be executed thereafier within next one month.

2- Only two cities namely Agra and Firozabad arc identified as Non-attainment cities among
seven Districts-Kasganj, Hathras, Etah, Firozabad, Agra, Ftawahand Mainpuri. The District
wise status of the Brick Kiln as submitted by the complainant in Hon’ble NGT is as bellow:-

S.N, | Regional | District Total Compliance States of CTO Air Total No. Status of Action
Office No. of of Taken against
Brick Defaulter | Defaulter Brick Kilns
Kilns Brick as shown in Column
Kilns No.9
Grant | Reject | Pending Not (6+8) | Closare | Prosecution
Applied order under
issued section
37739 of Air
Act, 1981
1 Aligarh Hathras 186 I4 12 0 60 72 iy 1
2 Aligarh Etzh | 176 59 6 0 111 117 117 0
3. Aligarh | Kasganj 222 1 21 0 90 11 11 3
4. | Firozabad | Firozabad | 186 148 0 0 38 iR I8 7
S. | Firozabad | Etswa | 20§ 60 0 0 145 145 145 0
6. | Firozabad | Mainpuri | 166 38 0 0 128 128 128 0
7. Agra Agra 113 e 0 0 36 36 36 2

3- Shri V.K. Upadhyay, Director, Ground Water Department, Uttar Pradesh has informed
that the District level Committee under the Chairmanship of concerned District Magistrate
has been constituted and is functional in the State of Uttar Pradesh in all Districts. He
further elaborated that all the MSME and anybody abstracting ground water for the
commercial purpose will have tosubmit the required feeand get registration as per the
prevailing State Ground Water Act.

With reference to the above, the following instructions were issued to the concern District
Magistrates, SP/SSPs and Regional Officers of UPPCB:-

i) A District level Committee comprising the Officials of District Magistrate Ofﬁcfc,
Police Department & Mining Department will verify the number of the Brick Kiln
established in the district on the basis of the document available in the RO, UPPCB,

Mining Department & GST Department.
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ii) The District level committee constituted as per point no.-1 will submit its report on

the following points:-
a) Ee consent conditions issued by State Board to Brick Kiln established in the
strict.

b)  The details of requisite consent to establish and operate.
¢) :lllegal extraction of ground water for casting of bricks and for spraying on
ust.

d)  Compliance Status of conditions mentioned in Ministry of Environment,
Forest & Climate Change, Government of India Notification No.-G.S.R.
143(E) Dated 22-02-2022.

e)  The facility for emission sampling collection such as requisite platform and
portholes in the stack in the Brick Kiln for monitoring the emission standard.

iii) The concerning District Magistrate and the Officials of the Police Department will
ensure the compliance of Closure Direction issued by State Board against the Brick
Kilns.

iv) Al the Brick Kilns shall be appraised by the order passed by the Hon’ble NGT
through District level Committee.

v)  All District Magistrates shall convene a meeting as per of District level Brick Kiln
association to appraised the order of the Hon’ble NGT to its member units for
ensuring its compliance.

vi) The inspection reports, action taken against the defaulter units and other relevant
information regarding the brick kiln should be displayed in the official website of the
State Pollution Control Board (URL- www.uppcb.com)

vii) The District level committee will prepare an action plan considering following
mention points within onc month and will sent its copy to the Member Secretary,

UPPCB (Email id: ms@uppcb.in).
Guideline for preparing the District level action plan for Pollution Control caused by Brick kilns

District-
S.No Action Point Timeline Department
1- | Identification of all Brick Kilns one month District level Committee
2- | Verification of conversion from natural | one month District level Committee
draft to zig-zag technology
3- | Issuance of Consent to Operate (CTO) within 20 days after | UPPCB
application
4- | Issuance of License only after issue of | JilaPanchayat
CTO from UPPCB
5 ining license only after issue of | Mining Department
5 Issue of mining li C'I‘)(; R

within three months | UPPCB
after start of
production

7- | Issuc of Ground Water Department | One month State  Ground  Water
Registration Department

6- | Stack Monitoring
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8- | Action against defaulter Brick kilns- i ;
a) issue of show cause notice within seven days after | District Level Committee
identification
b) disposal of show cause notice [ 30 days afier issue of | District Level Commitice
(closure/revoke) show cause notice
¢) imposition of Environmental | 30 days UPPCB
Compensation
d) cancellation of other licenses (Mining, | 30 days Concermned Department
JilaPanchayat etc.) incase of closure !
9- | Submission of status repert w.r.t. above | monthly District Level Committee
points from | to 8

The meeting ended with a vote of thanks to the Chair.

i

(Ajay Kumar Sharma)
Member Secretary
U. P. Pollution Control Board
TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow

Ref: M As52( /C-4/INGT-31572022 Date |2-13.-2622—

Copy: To the following for information and necessary action;
1- P.S. to Additional Chief Secretary, Environment, Forest & Climate Change Department,
Government of Uttar Pradesh
2- Member Secretary, Central Pollution Control Board, New Delhi
3- Commissioner, Agra Division, Agra
4- Director, Ground Water Department, Uttar Pradesh
5- District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
6- SSP/SP, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and uri
7- Regional Officer, U.P. Pollution Control Board, Aligarh, Agra and Firozabad _éb
Member Secretary

7[*— N\ !’N
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199 Annexure-ll

Kasganj

The Action taken report in the matter of O.A. No. 837/2022 Suntera Sin h Yadav Vs U.P.
Pollution Control Board & Ors. Dated 21.11.2022 passed by Hon'ble NGT.

The Hon'ble NGT has passed an order dated 21.11.2022 in 837/2022 Suntera Singh
vadav Vs U.P. Pollution Control Board & Ors. The operative portion of order is as under :--
215 Thus. 1o ascertain the current compliance status and remedial action taken., we
constitute a joint Committee to be headed by the ACS (Environment) UP. CPCB. State PCB.
nominee of Director, U.P. Ground Water Department, District Magistrates and SSPs/SPs of the
seven Districts - Kasganj, Hathras, Etah, Firozabad. Agra, Etawah, and Mainpuri, and the
Commissioner. Agra Division. The nodal agency for coordination and compliance will be the
Member Secretary, State PCB. Meeting may be held within two weeks from today to take
cognizance of problem and remedial action plan may be prepared within one month, The
verilication process may be conducted in an appropriate manner. including the digital mode.
simultaneously for all the Districts and also with reference to the record. Services of

jurisdictional Regional Officers of the State PCB and/or other relevant public authorities may

be used. Consented brick kilns must comply with the GRAP (existing AQI) and the Supreme
Court's directions referred to earlier. The action plan may include closure of non-compliant
units. 1ill compliance is achieved including making available requisitc plattorm and portholes
for monitoring, recovery of compensation for past violations. prosecution wherever warranted.
The action plan may be executed thereafter within next one month.

16, An action taken report of compliance status as on 31.01.2023 may be filed before this
Tribunal by e-mail at judicial-ngt/@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF on or before 15.02.2023. A copy of the action
taken report may be placed on the website of the State PCB and the State PCB may inform the
brick kilns violating the norms of proceedings before this Tribunal by e-mail so that if they
wish to respond to the report before this Tribunal, they may do so within two weeks thereafter
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF.
The ACS (Environment) UP, Commissioner. Agra Division and Member Secretary. State PCB
may remain present in person by V.C. on the next date.

List for further consideration on 13.03.2023

A copy of this order be forwarded to ACS (Environment) UP, CPCB, State PCB. Director, L.P. Ground
Water Department, Commissioner, Agra Division and District Magistrates and SSPs/SPs Kasgan).
Hathras, Fiah, Firozabad, Agra, Etawah, and Mainpuri. U.P by email for compliance.
Hon'ble NGT vide order dated 21.11.2022 has constituted the commiltee comprising of
following officers:

i Additional Chief Secretary, Environment, Forest & Climate Change Deportment.

Uttar Pradesh.

ii. Member Secretary. Central Pollution control Board, New Delhi.
iii.  Commissioner, Agra Division. Agra
iv.  Director. Ground water Department, Uttar Pradesh.

V. District Magistrate, Kasganj. Hathras, Etah.
vi.  SSP/SP, Kasganj. Hathras, Etah.

In order to comply with the referenced order of Hon’ble NGT. meeting on
virtual mode. was held with the members of the committee on 02.12.2022. The meeting
was chaired by additional Chief secretary, FEnvironment. Forest & Climate Change
Department, Uttar Pradesh. Minutes of the meeting is enclosed as Annexure -1

Kasganj Suntiera Singh ATR
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District-Kasganj

A District Level Committee has been constituted by the District Magistrate, Kasganj
vide letter no-2324 /OA-837/2022 dated 22.12.2022 for comply with the Hon’ble NGT
order and the Guidelines/Action Plan decided in the minutes of virtual meeting of
Higher Authorities/committee on dated 02.12.2022 comprising following members:-
SP. Kasganj
SDM. Kasganj/Patiyali/Sahawar, District-Kasgan)
GST Department, Kasganj
Apar Mukhya Adhikari, Zila Panchayat. Kasganj,
District Mining officer. Kasgan)
Shri Kamal Kumar, Incharge, Central Pollution Control Board. Agra.
Regional officer, U.P. Pollution Control Board. Aligarh.
Executive Engineer, Ground water Department/Miner Irrigation Department,
Kasganj.
Letter of the District Level Committee dated 22.12.2022 is enclosed as Annexure-1I

Further a meeting was held in the presence of Chairperson District Magistrate.
Kasganj on dated 27.12.2022 & 03.01.2023 for giving the directions to the members of
district level committee for compliance of the Hon’ble NGT order and
Guidelines/Action Plan given in the minutes of virtual meeting held on dated
02.12.2022. Minutes of the meeting dated 27.12.2022 & 03.01.2023 is enclosed as
Annexure-IlL

In compliance of the minutes of meeting held on dated 27.12.2022 and the
directions given by the chairperson District Magistrate, Kasganj, a letter was issued by
the vide letter 2356/0A-837/22/23 dated 02.01.2023 of regional office, U.P. Pollution
Control Board, Aligarh to the concerning department- Apar Mukhya Adhikari. Zila
Panchayat. Kasganj, Mining Officer, Kasganj, Assistant Engineer, Miner irrigation
Department, Kasganj, GST Department, Kasganj for obtaining their related
information’s in the format enclosed with the letter. Copy of the letier is enclosed as

Annexure-IV.
In compliance of the letter of Regional Office, U.P. Pollution Control Board, Aligarh,

information from the departments GST. Ground water authority. Zila Panchayat, Mining,
Kasganj have given the information’s which are enclosed as Annexure-V.

District level committee, Kasgan| has initiated the inspections of the valid consent
brick kilns as well as illegal /non consented brick kilns and 1ill now 59 brick kilns have been
inspected on different dates by the committee. Status of the inspected brick kilns as on

31.01.2023 is enclosed as Annexure-VI.

R

OBSERVATION:-

1.

b

On the basis of Field visit, information collected from different concern departments, the

following inspection report has been compiled: -

As per status of the brick kilns as mentioned in Table-A of Annexure-VI, total 254 brick kilns
of District-Kasganj are registered in UPPCB & out of 254 brick kilns, 128 brick kilns have valid
consent issued from UPPCB, 99 closer order had been issued by UPPCB, 27 brick kilns in
Kasganj district didn’t have the valid consent/permission from concerned Dept.

As per status of inspected brick kilns as mentioned in Table-B of Annexure-V1, joint
Committee inspected 59 brick kilns units in Kasganj District, out of which 30 brick kilns having
valid consent was found to violate the consent conditions, 08 brick kiln units were found

i

Kasganj Suntera Singh ATH
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without valid consent, 17 Brick Kilns having closure orders were inspected in which 09 Brick

Kilns found operational and violated the closure order.

During the field inspection it was observed that majority of the units having port holes and

platforms for monitoring purpose but the facilities were nol as per nomms.

4. Upper Mukhya Adhikari, Zila Panchayat. Kasganj has informed 96 brick kilns deposited license
fees oul of 121 operational brick Kilns vide their letter no-476 dated 07.01.2023.

5. Assistant Engineer, Miner [rrigation Department, Kasganj Vide their letter no-434 dated
(4.01.2023 has informed no one brick kiln applied for NOC/Registration of Ground water oul
of 121 operational brick kilns. '

6. Mining Office. Kasganj has informed 40 brick kilns deposited Royalty fees out of 121
operational brick kilns vide their letter no-Memo dated (9.01.2023.

7. GST Department, Kasganj has sent list of GST registrations of 251 brick kilns.

% Stack Monitoring could not be conducted due to the walid consent brick kilns not found in
operational.

9. All the inspected 59 Brick Kilns have not made paved road and not having water sprinkler
facilities to suppress/control the dust emissions generated by loading/unloading and
transportation activities in the premises of the brick kilns.

10. No one Brick Kilns have converted their units from natural draught to the Zig-Zag/High
Draught technology in Kasganj District.

{1. No boundary wall and green buffer zone found in the dominated wind directions in all 59 brick

kilns
12. No display board with all related details was tound on the brick kiln units.

Lad

ACTION TAKEN BY THE UPPCB, ALIGARH

. Show cause notices have been issued to the 30 Brick kiln which were not complying the consent
conditions-and have not installed the stack monitoring facilities like port hole (4 Inch Internal
Dia), adequate plate form (4x6 feet) and stairs al the stack / chimney of the Brick kiln as per
norms. Annexure-VII

+ Closure order have been issued against 08 defaulter brick kilns which were found without

having consent of the Board. Annexure-VIII
~ (9 brick kiln which was found operational in spite of closure order and the process for
Environment eompensation and prosecution has been initiated. Annexure-1X.
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{Ajay Kumar) {Kamal Kumar)

AEE Regional Officer In-charge
U P Pollution Gontrol Beard,  U.P. Pollution Control Board, Central Pollution Control Board,
Aligarh Aligarh Project Office, Agra
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Minutes of Joint Commitfee meeting in compliance of the Hon'ble NG’
; Ti20 untera Singh dav L.P. Pollut

21.11.2022 in th ter A Mo

Hon'ble N{‘j'[?uide order ﬁatad 21.11.2022 has constituted the committee comprising of following
on

Change Deparfment, Utar

.Dﬁiicm;sddiﬂanal Chief Secretary, Environment, Forest & Climate
stres tral Pollution Control Board, New Delhi

ii, Member Secretary, C;)n_ e n
iii.” Commissioner, Agra Livision,

i i Uttar Pradesh o
D e in s I)ﬂpﬂfl‘;ﬁﬁ??:;’ Etah, Firozabad, Agra, Etawah and Mainpun

tah, Firozabad, Agra, Etawah and Mainpuri

ferenced order of Hon'ble NGT, mesting on virtual mode, was

i The meeting was chaired by hddiu’o_na]
e o e - Uttar Pradesh. Following

iv, &
v, District Magismfte, Kasganj,
vi. SSP/SP, Kasganj, Hathras, E

In order to comply wi;l:hthe re
with the members of the Comm ) ;
gfiif Secretary, Environment, Forest & Climate Change Depantment,

members and other Officers attended the meeting:

BOIVS A L Lauceknoss

i i ' ot Ber Secretacy.- LY
1= Shri Adoy Bumar Shoarne I B bl i

2. Bhri ¥.K. Upadhyay, Dircctor, Ground Waters Drepxay
3- Diiswrlor MMagistrale, Kosgan]. Hathmos, Firozabad, Agrn
4- SEP/SP, Kaagan), Hathiras, Firozabad

Others
|- Shri Pradeep Sharma, Chief Environmetal Officer, UPPCB, Lucknow

2. Shri V.K. Dubey, Regional Officer, UPPCB Firozabad
3- Dr. Vishwanath Sharma, Regional Officer, UPPCB, Agra
4. Mining Officer, District Etawah

Absentees ;
I- Member Secretary, Central Pollution Control Board

2- District Magistrate and Superintendent of Police, Etawah
3- District Magistrate and Superintendent of Police, Etah

The Chairman of the commiitee deliberated on the following issues:-

1- The Hon'ble NGT in its order dated 21.1 1 2022 directed as follows;
wreene 83, Thus, to ascertain the current compliance staius ond remedial action taken. we
PCB, nominee of Director, U.P. Ground Water Department, District Magisirates and
SSPs/SPs of rhe%seven Digtricts - Kasganj, Hathras, Etah, F irozabad, Agra, Etawah, and
Mainprri, and the Commissioner, Agra Division. The nodal agency for caordination and
compliance will be the Member Secretary, State PCB. Meeting may be held within rwo
weeks from today io rake cognizance of problem and remedial action plan may be
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%
prepared within one month. The verification process may be condicted in an gppropriale
manner, including the digital mode, simultaneously for all the Districis and also with
reference to the record. Services of jurisdictional Regional Officers of the State FCB
and/or other relevant public authorities may be used. Consented brick kilns must comply
with the GRAP (existing AQI) and the Supreme Court’s directions réferred to earlier. The
aetion plan may include closure of non-compliant wniis, 1l compliance is achieved
including making available requisite platform and portholes for monitoring, recovery af
comlpensation for past violalions, prosecution wherever warranted The wetion plan may
be execrited thereafter within next one month.
2- Only two cities namely Agra and Firozabad are identified as Non-attainment cities among
seven Districts-Kasganj, Hathras, Etah, Firozabad, Agra, Efawahand Mainpuri. The District
 wise status of the Brick Kiln as submitted by the complainant in Hon’ble NGT is as bellow:-

3- Shri V.K. Upadhyay, Director, Ground Water Department, Uttar Pradesh has informed
that the District level Committee under the Chairmanship of concerned District Magistrate
has been constituted and is finctional in the State of Uttar Pradesh in all Districts. He
further elaborated that all the MSME and enybody abstracting ground water for the
commercial purpose will have tosubmit the required feeand gel registration as per the
prevailing State Ground Water Acl.

With reference to the above, the following instructions were issued lo the coricern District

Magistrates, SP/SSPs and Regional Officers of UPPCB:-

i) A District level Committee comprising the Officials of District Magistrate Office,
Police ment & Mining Department will verify the numbgr of the Brick Kiln
establishel in the district on the basis of the document available in the RO, UPPCB,
Mining Department & GST Department.

S.N. | Reglonal | District | Total Compilance Status of CTO Air [ Total Mo. Sratusof Action |
Office Mo, af of Taken sgainst
Brick ' Defaviter | Deleulter Brick Kilns
Kilns Brich ng shown In Column
Kllns Mg, &
Grant | Beject | Pending Net (64} Closure | Progecution
Applied order gnder
igrued gection
! 30% of Air
Act, 1981
I Aligarh Hathras 184 114 12 H 143 72 72 I
Z | Aligarh Etah 176 k] 6 0 111 117 117 [
7. | Aligah | Kasgan) 213 1l 21 0 o0 itl 111 3
4. | Firozabad | Firozabad 186 148 1] kT3 kT ] 38 7
5. | Firozsbad | Etawa 205 60 0 ] 145 145 145 i}
6, | Firozabad | Mainpuri 166 EL] 1] ] 128 128 128 ]
7. | Asa Agra 113 7 0 N 36 36 s | 2 |
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w

ii) The Distnct level committee constituted as per point no.-1 will submit its report on

the following points:-
= a) The consent conditions issued by State Board to Brick Kiln established in the
f district.
v b)  The details of requisite consent 10 establish and operate.
' / ¢) Illegal extraction of ground waler for easting of bricks and for spraying on
{- dust.
}' . ' d) Compliance Status of conditions mentioned in Ministry of Environment,
Forest & Climate Change, Government of India Notification No-G.S.R.
143(E) Dated 22-02-2022.
ollection such as requisite: platform and

¢) The facility for emission sampling ¢
portholes in the stack in the Brick Kiln for monitoring the emission standard.
Officials of the Police Department will

iiiy The concerning District Magistrate and the
mpliance of Closure Direction issued by State Board against the Brick

ensure the co
iv) All the Brick Kilns shall be appraised by the order passed by the Hon'ble NGT
through District leve! Committes.
eting as per of District level Brick Kiln

v) Al District Magistrates shall convene a me
association 10 appraised the order of the Hon

ensuring its compliance.

ble NGT to its member: units for

vi) The inspection reports, action taken against the defaulter units and other relevant
information regarding the brick kiln should be displayed in the official website of the

State Pollution Control Board (URL- www.uppeb.com)
vii) The District level committee will prepare an action p
mention points within one month and will sent its cOpY to the

UPPCB (Email id: ms@uppeb.in).
tion plan for

.
i

lan considering following
Member Secretart.

Pollution Control caused by Brick kilps

—Guideline for preparing the District level ae

Depariment
District level Commiiies
Dhstrict level Conniines

Timeling
one menth

District-
S.No | Action Point
1- | Identification af all Brick kilns
2. | Verification of conversion from natural | one month

draft to zig-zag tschnology
3. | Issuance of Consent to Operate (CTO) within. 20 days after upPPCB
application

I

4. | Issuance of License only efter issue of | JilaPanchayat
CTO from UPPCB
5. | Issue of mining license only afer issue of Mining Department
—H— CcTOfomUPPCB__ | . ———
& | Stack Monitofing withinthree months UPPCB
' | after skart of
production il I
One month State Ground Water |
|

5. [issue of Ground Water Department
[_ Registration Deparment |




8- | Action against defauiter Brick kilns-
within seven days after | District Level Commitige

) issue of show cause notice
: identification

30 days after issue of | District Level Cominittee
show cause notice

30 days UPPCB

b) disposal of show cauose notice
{closurefrevoke)

£) imposition of Environmental
Compensation

d) cancellation of other licenses (Mining: | 30 days Concerned Depanment

JilaPanchayat ete.) incase of closure

9. | Submission of status report w.r.t. above monthly

| points from 1 to 8

The meeting ended with a vote of thanks to the Chair, g;,,f

(Ajay Kumar Sharma)
Member Secretary

District Level Committee

U. P. Pollution Control Board
TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow

Date 1212 2ol

Ref: H 8526 /C-4/NGT-315/2022

Copy: To the following for information and necessary action;
|- P.S. to Additional Chief Secretary, Environment, Forest & Climate Change Department,

Government of Uttar Pradesh
2. Member Secretary, Central Pollution Contral Board, New Dethi
3- Commissioner, Agra Division, Agra

4. Director, Ground Water Department, Uttar Pradesh
5. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri

6- SSP/SP, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
7 Regional Officer, U.P. Pollution Control Board. Aligarh, Agra and Firozabad %ﬁ)

Member Secretary
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2] Identification of all Brick Kiins ane manth District level Committes; Hathras |
z Verification of conversion from natural | one mianth District level Committee, Hathras
draft to Zig-Zag technology '
3 lssuance of Consent to Operate (CTO) within 20 days after application UPPCH, Aligarh
4 fssuance of License only after issue of CTO from UPPCE Jiia Panchayat, Hatheas
5 fssue of mining license only after issue of CTO from UPPCE Mining Department, Hathras
6 | Stack Monitoring within _ three months after start of | UPPCB, Aligarh
production
Ground Water Department, Hathras

ssue of Ground \Water Department | One manth

Registration
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Action against defaulter Brick kiins -
a. lssue of show cause notice _
b. Disposal of show cause notice

Within sgven days after identification
3y days after issued of show cause notice

District level Committee, Hathras

District level Committes, Hathras

Submigsion of status report w.r.L above

(closure/revoke)
c. Impaosition of  Environmental | 30
Compensation UPPCR, Aligarh
d. Canceliation of other licenses | 30
[Mining, Jila Panchayat etc) in case
of closure” Mining Department, Hathras/liia
Panchayat, Hathras/concem
Department -~
Menthly District Level Committee; Hathras
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S.n [GSTIN LEGAL NANME FIRM NAME ADDRESS
T 1|0oBSPRASS2IAITS  [ASIFALL B ONE INT BHATTA |Street main market main road bhargain ,Building numbear:
pancvayyaa vard District UPKMN Pincode: 207244
S IO AMIPATOOIC 20 | AHAMADANAPHIS |A M ERICKS Sireet AZAM NAGAR BHARGAIN Buliding number
WORKS MAUJA CHAKPADA, Fioor number: NEAR RAILWAY LINE
‘Building name: District UPKMN  Pincods: 207244
ZIFECUNFGA0haD1ZE |PRAVAL GUPTA  |ABHIBRICK FIELD |Street, POST SIDHPURA KASGANJ Building number,
) HAMIRPUR Floor number: Building name:  District:
UPKMMN Pincode: 207246
4| CEABDFASS4THIZE  |AISHAINT AISHA INT UDHYTOG | Sireet vilage samaspur ganjdundwara Bulding number
UDHYOG SAMASPUR vilage samaspur , District: UPKMN  Pincode: 207242
5| DOBGAPET TEEMIZC |MOHAMMAD AMAN INT BHATTA |Street RAJA KA RAMPUR ROAD BHARGAIN JBuilding
JAHID KHAN number: MOJA CHAKPADA BHARGAIN | District UPKMN
| = [Pincode: 207244
ACDALYRYTE67MIZH |MOHAMMEDYUN |AMAN INT BHATTA Street sujavatpur ganjdundwara Bullding number, near bad)
[ Us masiid ,Floor number: Buliding name: .District: UPKMN
| Pincote: 207242
?iDQAADPU24Q2D1ZK MASIHULLAH AMER ENT BHATTA [ Street: gram chioky atanpur bhargain Building numbar: gram
choky alangur Floor number | Building name; District.
| UPKMN Pincode. 207244
A 0GA JDPHENEELIZZ  [KALAMHAIDER ANMOL INT Stroet KARTALA "ROAD SIDHPURA KASGANJ Building
[ BHATTA number . District: UPKMN ,Pincode: 207246
O|PEEUXFRII0EE1ZL  |HAREKISHOR BAJRANG ENT Streat VILLAGE MANKAI PATIALL KASGAN. Building
BHATTA number: . .District: UPKMMN. Pincode: 207 244
EﬂiDth.&WFBEUH-Ei ZJ |BALAJIENT BALA JI ENT Street PARGANA 5l DFURA TEHSIL PATITALI [Building
UOYoG UDYoG number: GATA KHASRA NO 525 Fioor number BHATTA
VILLAGE PITHANPUR Buliding name: BALA JI ENT
UDYOG  District UPKMN | Pincode: 207246
1| AEEWYPBO40ZLTZD [MUNNABABL BHARAT ENT Streel VILLAGE SIKHERA SIDHPURA Bullding number;
" BHATTA ETAH ROAD Floor number Building name: District
| UPKMN _Pincode: 207242
2| 00K JKPKBEEEQTZU  |ABDUL KADIR BHARAT INT Street BHARGAIN MASHRAK BHARGAIN Building
BHATTA BHARGAIM | number BHARGAIN MASHRAK Floor number:  Building
name; ,District: UPKMN Pincode: 207244
13{0aAAIFIZTEILIZR RAJEEH SINGH  |INDRAENT ‘Street VILLAGE AURANGABAAD TEHSIL PATIYALI
UDHYQU DISTT KASGAM] Building nurmber; .. Flogr number
Building name: District, UPKMN Pincode: 207244
I 1A|(SAAPFD3E33H1ZS |DEEF BRICKS DEEF BRICES Streat VILLAGE GARHIYA OHALKAL PATIYAL Building
HEHYEG UDHYOG nAumber VILLAGE GARHIYA DHAUKAL  Floor number
.Building name:  District UPKMN Fincode: 207243
15090 MRPKBI24J1ZE  |MOHD ANAS DEAMOND INT Streal DHAVA GANJDUNDWARA Bullding number
FHAN BHATTA SAHAWAR ROAD Fioor number Building name: .Districh:
UPKMN Pincode: 207242 ==
16| COAAGFEI4TIZLIZD  |GANGA INT GANGA ENT Straet: ALIPUR DADAR PATIYALI Building number;
BHATTA UDYOG |BHATTA UDHYOG |ALIPUR DADAR Figor number: Building name: [Drstrict:
— UPKMN Pincode, 207243
17 | FAAJFGTEEEM TN GOLDEM INT GOLGEN INT Sreat village pachpokhra ganjdundwara Building number.
BHATTA BHATTA 203 Distriat UPKMMN Pincode: 207242
1B{COAAJFH20TEEIZE  |H BONE INT H B ONE INT Streel BHARGAIN BHARGAIN Building mumber:
BHATTA BEHATTA BHARGAIN Floor number Building name:  District
UPKMN Pincode: 207244
12 0GAAKFHEEEZE1ZG. [HIND BRICKS HIND BRICKS Streei’ TEHSIL PATIVALI DISTT KASGAN ,Building
UDHY DG UDHYOG number: SAHAWAR ROAD District UPKMN Pincode
" 207242
I0|CoAAMFHIBETQ1ZE [HINDUSTAN INT  [HINDUSTAN INT Streel TAHSIL PATI YALI GANJDOUNDWARA Buiding
BHATTA BHATTA number GRAM BAHOTA Flogr numbar: Building nams:

Digtrict UPKMMN  Pincode: 207242
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T——y

BHATTA

™ 4
T oasREFIGe3sATZN. | INDIAN INT TOIAN INT BHATTA |Street vilzge chiraula ganjdundwara ,Building number;
BHATTA village chiraula .Floor numbar: Building name  Disirct
_ |uUPKMN Pincode: 207242
S5 ICOARE IS5 THIZA |[JKENT BHATTA [J KENT BHATTA  |Strest SIDHPURA SIDHPURA Building number
LIDYDG UDYos SIDHPURA Floor number: Building name: District: LIPKMN
Fingode: 207246
Z3|DGARDFJ1HTECIZ0 JANTAEMNT JANTAENT Streat PACHPOKHARA GANJOUNDWARA Building
| BHATTA EHATTA numter. . Floor number Building name: District: UFKMN
- Pincode: 207242 .
HAnOALUPKEZI0ATZE |SUNEEL KUMAR JYOTI ENT BHATTA Str&ei NIEALA SIDHPURA  Building number. , Flagr
number. Building name, District: UPKMN Piricads: 207246
SELBFFAPKE0BEFIZ0  |GUFRAN KHAN K K_ENT UDHYOG |Strest POST OFFIGE GANJDUNDWARA
GANJOLUINDWARA Bullding number.: GRAM GANESHPUR:
[Floor numger: Building name:! Distrct: UPKMN Pincode:
. 207242
TR CaAPDPRZBIONTZE |ABDULRAHIM HHAM INT EHATTA |Street, VILLAGE BHARGAIN VILLAGE BHARGAIN . Buiiing
number VILLAGE BHARGAIN Fioor number  Building
_ fiame- Distric UPKMN Pincode: 207244 |
S7|CORASFR2IIKIZZ  [KHOAJA KHOAIA Sirest CHIROLA RDAD GANJDUNDWARA, Buliging
FIONLUDDIN MCINUDDIN CHIST] |numtar VANAIL District LPKMN | Pincode: 207242
CHISHATI {K.M.C.) ENT o .
7R DGAXDPBER1SH1ZG. |VEER BAHADUR KISHAM VEER Street DHUMARI ROAD VILLAGE NIVAUA Building
SiNGH SINGH BKO number GATA NO.1407 1380 F Floor number
KISHANVEER SINGH ,District, UPKMN Pincode: 207248
JOIDOALYPRAISSKIZUL. [RAHMAT ALl KOHINGDR INT Street; alipur dadar patiyali Building number: alipur dadar
FHAN LUBHYOS. Floor number: Bullding name: Districk UPKMN Pincods:
207243 '
A0|0GAOFPPa32T0IZE |MAA BRICKS TR ENT BHATTA _ |Street VILL DHAVA SAHAWAR ROAD GANJDUNDWARA
Building numbar. MAA BRICKS Floor numbar Building
name: District. UPKMN Pingode: 207242
ITI0OBACHIDESTGIZUY  [JAGDISH BABL MAHADEY INT Sireet. VILLAGE -PIYARI SAMAUTHI VILL-SAMAUTHI,
HUF BHATTA BLOCK -SIDHPURA Buiilding number: VILLAGE -PIYAR!
SAMAUTHI Floar numeer Building name: District:
UPKMN Pincode; 207246
32 0OABCFMABABCI1ZE MAHADEVERICK |MAHADEVBRICK Shreet THANA DARIYADGAN] DARYADGAN Building
| FIELD FIELD number: SHRI NAGLA District: UPKMN Pincode: 207243
B3 DEABJEMISESEIZS  [MDSE-1 BRICKS MDS-1 BRICKS Sireet DEORAIYA PATIYALl Bullding number. NAGLA
GANESH Floor number: Buliding name: District: LIPKMN
| ___ | .Pincode: 20?244
A DEAVHPIGTOIRIZY | MUHAMMADJUNA [NAYAE INT BHATTA |Street. near masjid dawatulhag ganjdundwara ‘Busdding
[o] ALIPUR DADAR aumber. 29 District: UPKMN Pincods: 207242
?5;’ﬂ9AERFM&454C1zT NEW AAYSHA NEW AAYSHAENT |Strest Tehsil Patiyali Kasgan| Bullding number: Wil Akbar
ENT UBHYOQG UDHYOG Magar Floor numbar:  Building name: Diigtrict UPKMN
| ,Pincode: 207123
6| DEAARFMERECNIZE INEW BHARAT NEW BHARAT ENT Str&el HAMEERFPUR SIDHPURA Building number. , Floar
ENT EHATTA BHATTA number: Building name: KARTALA ROAD District: UPKMM
[Pincode; 207246
T |COAART T 138E120 |NEW JANTAINT  [NEW JANTA INT Street VILLAGE PACHPOKHARA GANJOUNDWARA
BHATTA BHATTA ‘Building number; VILLAGE PACHPOKHARA, Floor
number. Building name: District UPKMM Pincede: 2072432
B CEARGENR800MIZE |NEW PRINGE INT |MEW PRINCEINT  [Street: POST GANJDUNDWARA GANJDUNDWARA
EHATTA EHATTA | Buliding number: VILL SHAMASPUR Floor number.
Building name: District. UPKMN Pincode: 207242
SO ABMFMSBEINIZE (SHAMMI KAPOOR | SHAMMI KAPOOR | Street. PARGANA SIDHPURA TEHSIL PATIYALI Building
ENT UDYOG ENT UDYOG number: VILLAGE SARAWAL Floor nurmber: Building
name: Dislrict UPKMN Pincode: 207248
A0[0HEREPKEZIGKIZD [IMRAN KHAN THE PANJAB INT Sirsat. LAKH&NPUR POST DHANSINGHPUR TEHSIL

PATIYAL! Buildlng number; HEAD OFF ICE GANESHPUR
Flaor number, Bultding name: BUSINESS PLACE District:
UPKEMN .Pincode. 207242
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-
T
A | COAAUFPTA40F1ZN  [PARAS INT BARAGS INT BHAT TA [Street KADARGANJ ROAD GAMJDUNDWARA, Building
BHATTA, number PARAS INT BHATTA Floor number: Building
nama: District UPKMN Pincode: 207242 _
47 | HELATPRAGEE0ZZE |ADESH KUMAR PRABHA ENT Sirest DIRAYA POST MAJHOLA TEHSHIL PATIYALI
BHATTA ‘Buliding number: 00 Districk. UPKMN | Pincode: 207422
A3 0OCOLPREEIAN1ZZ. [PRADEEPKUMAR |R.B.SINT BHATTA |Strest TEHSIL PATIYALI PATIYAL| Bullding number SHRI
MAGLA District. UPKMMN Pincode: 207123
44| PIDSORPTIS1GIZE (AMIT PRATAR B BESENT BHATTA |Strest VILLAGE AURANGABAD PATIYALI Building
| number. VILLAGE AURANGABAD Floor nembes Buikding
| name’ District: UPKMN Pincode: 207243
A NDACTPY47I1B126 |RAMIEET YARAV RADHEY KRISHNA |Street VILLAGE TAJPUR DHANSINGHPUR, PATIVALI
' EMNT BHATTA KASGAN. Building number: . Floor number: Building
name: District: UPKMN Pincode: 207244
AE|020UAPDR4Z4E1Z4  [RAMA DEVI RAIA ENT BHATTA |Street. VILLAGE PITHANPUR SIDHPURA Building number.
UDYOG _ Floor number Buiiding name: District: UPKMN  Pincede:
207123
47| 0GAMVPCDS38I2ZN  [MLINISH RAMA ENT Streat PILKHUNI KASGANY Bullding numibar VILL
' CHANDRA UDHYOE HARRAJEUR Floor number: Bullding name, District:

UPKMN Pincode 20T 240

48 09AMCPPEEAMIZC [SAKIRKHAN SBCEAT BHATTA |Strest GRAM BADANPUR POST GARDKA
| AMIFEHAN BadanpurPACHPOKHARA Buiiding number, 0 Fioor
PATHAN number Bullding name: Distict UPKMN Pincode 207242
G GO TIHFREEENZE [TAHAJIE KHAN  |SAGAR BRICKS  |Street. AZAM NAGAR BHARGAIN Bullding number: CHORI
COMPANY ATANPUR Floor number. Buliding name. District UPKMN
Pincode: 207244
SO 0SCUOPKISEIRIZE | SHOHILAMIL SANA BRICK FIELD |Strest SUNGHARI ROAD SAMASPUR Building number:
AF SARKHAN SAMAS PUR SANA BRICK FIELD District. UPKMN [ Pincode: 207242
PATHAN
51|0GACEFSIABIETZS | SANGAM INT SANGAM INT Street mohalla paschim thok ganjdundwara Building
UEYOG UDYoa number: mohalla paschim thok Fleor number: Building
name: .District: UPKMN  Pincode: 207242
S FBAE-FSA3TBNIZT | SANSAAR BRICKS |SANSAAR BRICKS |Strest CHAUKI ATANPUR BHARGAIN BHARGAIN
Building number: , Fheor number: Building name: District
. UPKMN Pincode: 207244
Sil0BABEFS52293C128  |BHAGUN INT SHAGUMN ENT Sireet mohalia sudamapuri ganjdundwara  Building number:
BHATTA UDYOS |BHATTA UDHYOG |metalies sudamapuri Floor number: Building name JDistrict:
) UFKMN Pincode: 207242
S| GEADNMPSE61AGIZL |SHAHI BRICKS SHAHI BRICKS Cireet PATIYALI BHARGAIN Building number. BHARGAIN
Diatrict: UPKMN Pincode: 207244
BE|(BAEOFS2487F1ZG  |SHIV ENT SHIVENT UDHYOG |Street VILLAGE MAMKAI SIDHPURA PATIYALI KASGANJ
LOHYOG Building numker; . Flgor number: Building name: JDistrieh:
UPKMN Pincode: 207123
So 0SETAPLDIGAMIZT |SEEMA GUPTA  |SHREE BALAJI ENT |Street VILLAGE SUNHARA PARGANA SIDHPURA
UDHYDG Building numkier: ... Flear numker. Buiding name: Disinict:
. _ UPKMN Pincode: 207123
57 00COLPCEZATAIZY [SONU GUFTA SOMU SALENT Street AZAM NAGAR KASGANJ Bullding number: GADIYA
BHATTA DHAUKAL Floor numbar, Bullding name District: UPKMN

Pincode: 207244

CEAROPMIT48HIZ0

SHASHI MISHRA

STAR INT BHATTA

Street: PATIYALI BIDHPURA Buliding numbar: DEHL
BUJURG Fioor numiber: Bullding name District: UPKMN
[Pincogs: 207248

EElRCADLFE Ai00022 |SUPER GAGAN  |SUPER GAGAN ENT [Street. ALIPUR DADAR KASGANJ Building numbear

ENMT BHATTA BHATTA PATIYALI ROAD Floor numbar Buliding name: ,District,
UIPKMN  Pincode' 207242

BO|0BALSFS5238H12H |SUPERINT SUPER INT UDYOG |Street, KADARGANY ROAD GANJDLUNDWARA Building
UDWOG numbsr, . District: UPKMN Pincode: 207242

51 |0EARVPISBTRMZL |MAIMUL 1SLAM SUPER RAJA INT  |Street MAL ROAD GANJDUNDWARAS, Building number,

LDHYDG MaAL ROAD MAGLA BARETHI Floor numbér: ,Building
L. name: District. UPKMMN Pincode: 207242
55| 09LCPRIGETEIZL |ABEDULREHMAN |TAJINT BHATTA  [Street bhargain bhargain Building number: bhargain

Diistrict. UPKMHN Pincode: 207244
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GAlDaAAGETEZTERIZE  |TAJINT UDYODS  [TAJINT UDYDG Street kadargan) road ganjdundwara Building number:
kadarganj road Floor number Building name:: District
| LIPKMMN Pincode: 207242
B4 DOASOFT2320G1Z8  |TATA BRICKS TATA BRICKS WILLAGE SULTANPUR ; SIDHPLURA , VILLAGE
' UDHYOG UDHYOG SULTANPUR 207246
S5I0GELMPRAEZTDIZVW [ABDUL KADIR TOP-1 INT BHATTA |Street: BARETHI GANJOUNDWARA Building number.
MAU ROAD  Fioor number: Building name: Distnot
- UPKMN Pincode 207242 |
GE|JSDEPPGREISRIZS: [KIRTIGUPTA UTTRABRICK Street DHUMAR| ROAD PARGANA SIDHPURA VILLAGE
FIELD GANGSARE Bullding number. GATA ND 118/1.356
GANGSARE Figor number: OPEN YARD BHATTA
,Building name: UTTRA BRICK FIELD District: UFKMN
Pincode: 207246 .
B7|OEEWVPSI140P1Z] | JUGENDRASINGH |VIKAS EANT Streel: railway station danyaogan) majhaela  Buikding number.
BEHATTA railway station dariyacgan| Flogr number Building namea:
, District: UPKMN Pincodé: 207244
ERISAAUFVISZEDI DY |VIP INT BHATTA  [VIFINT BHATTA Street. GRAM SAMASPUR GANJDUNDWARA, Buiding

numbar: GRAM SAMASPUR Floor number: Bullding name:

District: UPKMN Pincode: 207242

82 03KVRPKAIEZNIZE  [PATHAN IKBAL CHAMAN BRICKS  [Streaf, , CHAK PAHADHA Building numbier, | Ficor
FHAN rumber: | Building name; , District: UPKMN Pincode
_ 207244 _ - —
TOIDGADSFHAZ0ZLIZH  |IF TIRHAR HUSAIN [LARIE ENT Streat; GANJOUNDWARA GANJDUNDWARA Building
UDHYOG number: MOHALLA PURAE THOK Floor number. Bullding
in name: , District; UPKMMN | Pincode: 207242
7T1|GEAANFBOZETNIZP  |BEABA BABA MAKHDOOM |Street POST GNJDUNDWARA KASGANJ Building
MAKHODOM ENT [EMT BHATTA pumber VILLAGE GANESHPUR Floor number; Bullding
BHATTA mame: District UPKMN Pincode: 207242
TEl0aaFNVPPEE20GTIER  |FAKIR KHAM FAZAME OLIA ENT |Stest GANESHPUR GANESHPUR Buillding numbsar:
BHATTA BYPASS ROAD Flear number: Bullding name.  Distnct
= LUPKMHN Fincode, 207242
TElGIAAYERTSABIZS KGN ENT BHAT TA|KGNENT BHATTA [Street: TEHSIL PATIYALI DIST KASGAN. Building
number: VILL CHAUDI YAl Fleor numbes  Buikding nama
_—— District. UPKMN Pincode: 207123
A DARLPUGADIRIZO | MOHAMMAD SUPER BRICKS Strect SIKHARA SIKHARA Building number: | Floor
UwAlS FIELD number: Building name: .District: UPKMN Pincode: 207242
| 75/ 00AXDPMT184P1ZL  |RAM MURTI RANJEET YADAY  |Street VILLAGE DHANSINGHPUR SIDHPURA KASGAN] |
ENT BHATTA ,Buliding number: . District UPKMN Pincode: 207243
7E(DBAENFSTBIBBIZP | SHRI RADHA SHRI RADHA Street TEHSIL PATIYALI POST SIDHPURA Building
KRISHAN ENT KRISHAN ENT number. GRAM TAJPUR Floor number Building name:
UDHYGG UDHYOG JDistrick UPKMN Pincode: 207248
77| UGAMNCRGEDOTKAZE |SEEMAGUPRTA SHANKAR ENT Streat, BANKE MALLLA SIDHPURA, KASGANJ Building
UDHYOG number: DHUMART ROAD PAHLOI Ficor number: Building
name:  Disinct: UPKMN Pincode: 207248
TE DUABSEMIGAEEIZY |M S ENT UDHYOG[M SENT UDHYOG |Street. SUNHARA FOST BHUJPURA TEHSIL PATITAL
Building numbier; , Floor number, ,Building name: , District
; UPKMN Pincode; 207248 |
75| DBAVWPPKSSEONIZL [ABDULLAM KHAN RAJA KA RAMPUR  |Street mohalla afzal thok bhargain Buliding number: 32
BRICKS NAGLA JFloor number: Building name. District: UPKMN ,Pincooe
AMEER 207244
a0|aEAAIFCEIATO2Z4  [CHHATRA PAL CHHATRA PAL Streat POST BHUJPURA KASGANMJ Bulding number.
SIMNGH AMAR PAL |SINGH AMAR PAL  |VILLAGE NIVAUA Fioor number. Bullding name. Distrct.
SINGH SINGH — UPKMN Pincode: 207246
&1 0EEDICRPS2680PIZS  |VIRENDRA SINGH | SAMALUTHI ENT Streel: gram samauthl kamalpur Buildirg number: 160
BHATTA SAMALTH [ District: UPKMN Pincode: 207248
B2|0BABTFESS44BQ1Z0  [SAGARINT SAGAR INT UDYOG |Street: alipur dadar patiyall ,Buliding number: alipur gadar
LUDYaG Floar number: Building name: ,District: UPKMN Pircode:
207243
B3| 0OAFI PPSBOZPIZG  |SAKIRKHAN FAZAIN E WARISH |Street PATIVALI KASGAN Building number:
AR HAN INT BHATTA GANJDUNDWARA ETAH ROAD BANS! SHIKHERA Floor
PATHAN LDHY GG number Buikding name:  District UPKMN _Plncoda; 207123




235

£
a4|0EDKEFSIB0TRIZE  |SATYAPAL SINGH |RAJ TILAK BRICK Streel: UTARANA PATIYAL| Building number: VILLAGE
FIELD: UTARANA Fioor number:  Building name: District, UPKMN
\Pincode: 207248 =
A5|08BFIPSEEZILEZ DEVENDREA FAd TILAK ENT Stresl: POST HATHORAVAN PATIYAL| Building number:
BAHADUR SINGH |LUDHYOG VILLAGE BAKRA! BHAINSRASE Floor number Buliding
name: District UPKMN Pincade; 207243
T FE|GOCALPAIGBIGIER |SAMIAHMAD KISAN ENT Strest TEHSIL PATIVALI SIDHUPRA Building number:
BHATTA, KHAJURA |VILLAGE SARAWAL Flacr number PARAGANA
SIDHPURA, Building name: Distnct: UPKMN Fincade
N 207246
'ET.:ﬂELHKPHUEiE-JE'.ZU SUDHA RANI SHAKYA ENT Street ETAH KhiriyaALIGAN.] Bullding number: NA Flogr

BHATTA, KHIRIYA

number. Building name: District UPETH Pincode: 207248

=5 ICAEEFIIS08002Z5 | MDS ENT BHATTA|MDS ENT BHATTA  |Street TEHSIL - PATIYALI MojhoiaPOST- MAJHOLA
Building numbsr: 0 Floor number ¢ Building name: 0
District UPKMN Pincode: 207244
B0 |CODCAPKZZAEMIZE |[VIIAY KUMAR MKG ENT BHATTA  [Streel; SALUPURA. KASGAN) KASGANY Building number
502 DHUMRI HQAD,SALUPURA.KASG&NJ ,Flotr number:
Buliding name: District: UPKMN Pincods: 207246
|
B0 CeBOHPROTTAJIZE | YATENDRA LR ENT BHATTA Streat Sarawal SidhpuraSarawal Building number; 0 Floor
KUNMAR number Bullding name: District: UPKMN .Fincode: 207246
STIGoAEEFR1732M1ZA |RB PALENT Fe BPAL ENT Sheet MUILDDINPUR, SIDHPURA, PATIYALI KASGANJ
BHATTA BHATTA Buliding number; . ,Floor number. Building name: Disteiat:
B UPKMMN Pincode: 207123 |
52|CGAABFEJA0ETCIZN |J CENT BHATTA |JD ENTERATTA  |Strast VILLAGE SHAMASPUR Kasgan) Building numger:
KASGANS Floor number: Bullding narie: .District LIPERMN
Pincode: 207123
O3 |0GAB0RMETZ0CIZT | MAA DURGA ENT |MAA DURGA ENT Strest VILLAGE KARANPUR, NAGLA NUNERA PALIYALL
BHATTA BHATTA KASGAN. Bullding numbar. Floor number, Building
name: District UPKMN Pincode: 207246
EACARMPAEE0IEI 20 | AKEEL AMMAL MIS KOHINCOR Sweet SOHBAT BHOCD SALIM PUR ROAD KASGANI
EANT BHATTA Building number: 00 District: UPKMN Pincede: 207123
S5 FEAANIPYET75E120 | KULDEEP VERMA |M/S VEDPRAKASH  |Street: | NAGLA RAMPURIYA NADRAI
BHATTAINTT KANSHIRAMNAGAR H.O MAIN GANJ ETAH Butlding
{ number: 0 District, UPKMN Pincode: 207123
GE DGAAMECD45EK1ZE | BHAWNES HWaAR |M/S CHOVE Street BANUPURA FAROLI FAROLI SAHAWAR Building
- __INATH PARIWAR ENT number: 0 District UPKMN Pincode: 207245
o7 | COAAMPYETETPAZS  |AMOL KUNMAR WS AMOL KUMAR | Street EANT AGMA SHABARGET SAHAWAR Building
VARSHNEY WVARSHMEY number: 0 District LUPKMN Pincode: 204101

B|OCEZDPKCHEEN1ZM

o

SANJATKUMAR

MIS JAI SHIV ENT
BHATTA

Sireal, KASGAN] KASGANJ Building numbér: AMIRSA
TEHSEL SHH#BMKASGANJ District: UPKMN Pincode:
207245

CO|DCCZUPSOEAIATZN | MEM SINGH 175 URMILA BRICK |Street: GHILAKANIYA CHALRAHA KENDY Bullding
UDHYDG rumber [SMAILE PUR ROAD District: UPKMN Pincode:
207123
T00|00AATROI555H128  [CMWATI WIS D.P S.ENT Street GOSPUR BHOPAL GARI PDST KIDHAAR
UDHYOG KASGANJ Bullding number NAGLA DANDA District
UPKMN Pincode: 207123
T01|0DALIPAC2GR0IZE  |MOHD AGEEL M/S HAJI ENT Sheel, SAHAWAR SAHAWAR Building number VILL
AHMAD UDHYDG GUNAR Floer number: Building name: District UPKMN
- Pincode: 207245
102 | 0SAAVERIBTSRIZE | MUSKAN ENT 175 MUSKAN ENT | Street VILLAGE NADRAI KASGANJ Building number: .
BHATTA BHATTA Diistrict: UPKMN Pincade: 207001
103/ 0BAARFEABABETZ4 | INELAHKHAN NS BALAJIEANT | Street. 00 KASGAN Building number. VILLAGE BAHIDPUR
UpouG MAF] Distriet: UPKMN Pincode: 207123
SANSTHAN
102 DOARRFBEEATIIZT  |MANVIR MIS BRANDAVAN _|Street: VILLAGE TABALPUR POST DHOLA VILLAGE
ENT UDHYOG TABALPLR POST DHOLA Building number, ViLLAGE

TABALPUR POST DHOLA Floor number Building name:
District:UPKMN Pincode: 207123

i
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105 |DOALEFYATIOE LY

AR HILAKH SINGH

MIS RAKESH

/S NIRANJAN
BRICK WORKS

yADAY INT BHATTA

Street KASGAN.) KASGANJ Building number. BEENPUR
KALS District UPKMN Pincoce: 207123
Sirent. KASGAN SIKANDRA RACQ RDAD ATHIYA
CHALRAHA Building numbsr: GATA NO.205 210 Froor
number; BHATTA VIL LAGE ATHIYA Building name:
NIRANJAN BRICK WORKS District: UPKMN Pincade:
207123

T06; DeAIDPMEST4ATZM OEVANSHU
MAHESHWARI
107 [LOASNFANSERATZE TOKEER AHMAD

WS SUPERENT
BHATTA

Sirest AMAPUR AMAPUR Building pumber; SUPERENT
EHATTA Floar number: Building name: District UPKMN
Pincode: 207241

BRAHNM DEV ENT

Sreat VILLAGE SAILAI SAHAWAR KASGANJ Building

06| ASAARFETARECTEY MFS BRAHM DEV
BEHATTA ENT BHATTAWILL. |number.  Flaor number: Building name: District. LIPKMN
SAILAI SAHAWAR  |Pincode: 207123
_ KASGAN |
1 100 DOAF YPRA435L1ZF ATULKUMAR. N/S ATUL KUMAR  |Strest VILLEGE TUHSAN PARGMNA MURSAN Buliding
AJEET KUMAR mumber: O Flogr numiber: Bullding name: District: UPHAT
[ Pincode: 204101
[0 DeAAPRY1TE0QIZK JalpAL SINGH IS CHOUDHARY Streal: PACHURA JUNGLE SHANKER MNAGAR FASGAN]
yabaly SHANKER SINGH  |Building number: - District: UPKMN Pincode: 20723
ENT UBYOE
T t11|DSRZFPSAT 12H1ZE RLMWARPAL IS MAHARAA Steel POST MOHAKPLURA KASGAN] Buliding number
SENGH ENT LUDYOG VILLAGE TIKAMPURA Floor number. Building narne:
SOLANEL District: UPKMMN Pincote: 207123 '
[T<2(0GADEPDO27HIIET (M RMALA DEVI MUS SHANKER ENT | Street SANGILA NAGLA BARI MURSAN Building number
LDYOG SHANKAR ENT UDYOG Fleor number: O Building name 0
District. UPHAT Pincode: 204101
13| peABIPMAEBAMIZY JaAN MIS SRI NATH JI Street; VILLAGE NADRA| VILLAGE NADRAI Building
MOHAMMAD ENT UDYDG number VILLAGE MADRAI District LIPKMN Pincode:

207123

| S
| T14|0oAPFRSEESIMY ZT |PUNEET SONY WIS KALI CHARAMN | Street NASRATELUR NADRA| DISTT FLASHIFAM MAGAR
| BHATTAINTT Building number: 0 Dhstrict UPKMN Pincode: 207241
TTEI00RBRFMEZZTCIZE  |MS NATIONAL TS NATIDMAL ENT |Street VILLAGE BADA GANV RATRA VILLAGE BADA
ENT UDYOG UDYyoG GANV KATRA TEHSIL SAHAWAR Buitding number: . Floor

numter: Building name: District: UPKMN Pincode: 207245

116 N9ACZFS4A5RG1Z4

SHR| BALAJI ENT

SHRI BALAJIENT

Street, TEHSIL SAHAWAR SAHAWAR Building number.

LDYOoG UDYoG VILLAGE BHILOLI Finor number: Bullding name: Dristrict.
UPKMM Pincods: 207245
197I0GEILPDSgB4BTE SHEELA DEVI MAA SHEETLA ENT Streat: POST FARALILI TEHSIL SAHANMAR KASGANS
uUpYoG Building number VILLAGE KHUDATAL District UPKMN
- ' Pincode: 207245
1 1ElCeCWLPSRS4Z02ZIC GLULAB SINGH RAJA ENT BHATTA |[Strest ETAH AMAPUR ROAD LALPUR ETAH Budding
LUDYOG niimber; Floor numiber: Bullding pame: District UPETH
Pincode; 207001
13|08 FQPKEIREGIIN MOHAMMAD SARPANCH BRICKS |Stresl. Sahawar Ganjdundwara Road Kasgan| Building
WASEEM KHAN number Vil Chitoni District: LIPKMN Pincode: 207242
170l HeAAGFEBEE0F 128 BASANT LALOM |MS BASANT LAL Strest: JIN._J'DNPUH ROAD BILRAM GATE KASGAN
PRAKASH OMPREASH BKD Builging number. GATA MO 13871405 Floor number
BHATTA District, UPKMN Pincode: 207123 —h
57| OBMZPT2695G12Y | TARAVATI IS BABA ENT Strest VILLAGE JAKHERA KASGANJ Building number:
BHATTA Floor pumber: Building name: District, UPKMN Pincode:
- 207124 :
122 EEI_&AJFGQEQEDTZF GOYATI GOYATI Cirect, KASGANS KASGAN] Buiiding number: VILLAGE
| GRAMODHYOG | GRAMODHYOG INT DHOLNA Floor number Building name: District, LIPKMN
1ENT BHATTA Pincode. 207001 N
3 DEROOPSZ0ETAZEN | MANILU SIMGH MANJU SINGH ENT |Street. . . Buliding numbe: VILLAGE KHADIYA POST
UDHYQG NAMAINI TEH KASGAM] DISTT KASGAN. District
UPKMMN Pincode: 207123
104 DUAAHELBOASHTET LALA LALA Streel VILLAGE BODANAGARIYA TEHSIL SAHAWAR
BRAHAMADUTTA |BRAHAMADUTTA VILLAGE BODANAGARIYA TEHSIL gAHAWAR DISTT
ENT ENT LDHYOG KASGAN Building number: . Ficor numbar Buliding nama.

{UDHYOG

District: UPKMN Pincode: 207243

e
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[ 125|oeABYPGETTAHIZL: SUBHASH SUBHASH Strest: TEHSIL KASGAN] KASGAN. Building number:
CHANDRA CARG |CHANDRA GARG  |VILLAGE NADRA} Floor numper; Building nama: Dislrict
BHATTA UPEMN Fingode: 207123
SR TGAALFHGA58G1Z0  |HANUMAAN ENT [HANUMAAN ENT | Sirest VILLAGE HODALPUR POST SORON Bullding
LDYOG UDYOS numser - Fleor number; Buliding name: District: UPHKMN
Pincoge. 207403
127[CEADGRADBIHIZY FANIU MIS MAVAL Street AMANPUR ROAD KASGAN Buliding numbar
KISHORE & SONS |[VILL FIROZPURSANI Floor number. Building name, District
UPKMN Pincode; 307123
— igA|DaABJFMTE0TLIZS  |[MIS PRADHAN MS PRADHAN ENT [Street: TEHSIL SAHAWAR KASCGANI Building number:
EMT BHATTA BHATTA VILLAGE BODANAGRIYA Floor number: Building name:
. District: UPKEMN Pincode: 207245
20| RARLIPGTOMBNTZl  [HARISH NS DOCTOR ENT  |Street VILL AND POST KACHHHELA VILL PCST
CHANDRA UDHYOG KACHHHELA Buliding number, VILL AND POST
GAUTAM KACHHHELA District UPKMM Pincoda: 207245
30| NBADMPROIOEF 12X [ARSHIYA KHAN MIS ARSHIA KHAN [Street BODER ROAD SAHAWAR Building number. &
SUVUTTAGEEM B  |District UPKMN Fincode: 207245
KO
121|09AHAPMIZZOSIEN | AN WIS RAMAL BHAI Street MAREHRA ROAD VILLAGE BUDHARRA POST
| MAHESHWAR| BRICK WORKS PATHREKI Building numbar ARAZI NG, 1630-1621 Fioor
number BHATTA Bullding rame: KAMAL BHAI BRICK
_ IwORKS District. UPKMN Pincade, 207123
132 (GAPQPKEIMEEIZS. |SUDHIR KUMAR [SUBHASHENT Streel SAHAWAR SAHAWAR Building number: VILLAGE
uDYoG VONDAR Districk UPKMN Pincode: 207245
1 3‘3¢DEHH'|.|"JP522££'E1-ZCI SULAH SiNGH M/S SRI Streat SAHAWAR ROAD VILLAGE BINPUR KALLN
| RADHARAMAN ENT |Building number: 1375 P Floor number BHATTA OPEN
uoYoG YARD Building name: SHREE RADHA RAMAN ENT
L BHATTA District UPKMN Pincode: 2072435
124|CHAFOPY41C8ZR | PRASHANT MiS HEERA LAL Sireel VILLAGE SAINTI POST FARDLI SAHAWAR
YADAY ENT UDHYRG KASGAN Building number: . Floor number; Bullding narme:
____|District: UPKMN Pmcode. 207245
135]0FANDPK20504124 AJEET KUMAR WS SHIV SHANKER |Strest: VILLAGE \GE BONDAR SAHAWAR Building number 0
VARSHNEY B.K. District; UPKMN Pincode: 207245
8]
135 |0OAABFPSTOBHIZP | PANKAJ ENT WIS PANKAIENT  |Btreet CHARRA ROAD TAIYABPUR KAMALPUR Building
UDHYQG BRICK | UDHYOG number GATA NO B42A B Floor number: TAIYABPUR
KILIN KAMALPUR District: UPKMN Pincode: 207124
AT TBRPLP P00 1Z0 |MANPAL SINGH | M/S OMBHATTA  |Street: POST FAROL GRAM KHUDATAL Bullding number:
|ENT LDHYDE 0 District: UPKMN Pincode: 207245
136 0BAUBPHO3E1PIZW | RAJEEY KURAR [|SONA BRIK FEELD |Street: MOHANPUR ROAD VILLAGE ANANDPUR Building
number: GATA NG 160011 Floor numbear FOST AMANPUR
Building name: SONA BRICK FIELD District: UPEMN
Fincode: 207241
155 CBABCEMBIOIRIZD |MAAKELA DEVI [MAA KELA DEVI Streel NAGLA RAMPURIYA KASGANS TEH KASGAN
ENT ENT LIDHYDGE DISTT KASGANJ NAGLA RAMPURIYA KASGAN) TEH
LUDHYOG K&SGAN DISTT KASGAN] Building numbar. MAGLA
BAMPURIYA KASGAN] TEH KASGAN.E DISTT KASGANJ
Eloor number, Bullding name Distret LUPKMN Fincoede:
| 207123
140 DGEKXPMT2HINZD  |CHHAYA M/S SLUN BRICK Street. FARGANA DEWA VILLAGE BHITOL) KALAN
MAHESHWARI FIELD Buliding number: GATA NO.78T804807 Floor number
BHATTA District: IPBAB Pincode: 225003
131 | DOACLFS5028G1ZU | BHR| VISHNU ENT |SHRI VISHMU ENT | Streat, VILLAGE KENDI POST NAMANI TEH KASGAN.
UEHYOG UDHYOG DISTT KASGANJ 207123 VILLAGE KENDI POST NAMANI
TEH KASGANJ DISTT KASGAMJ 207123 Building number
VILLAGE KENDI POST NAMANI TEH KASGANI DISTT
KASGAMNJ 207125 Flogr number: Buliding name: District:
UPKMM Pincode: 207123
122|DEAHAPITO45C1ZM |SHALABH |W/S SHREE JEE Sireal: LINK ROAD VILLAGE LAKHECHA Bullding number:
MAHESHWARI BRICK FIELD GATA NO. 3436838108 Floor number BHATTA Building
| ) name: SHREE JI BRICK FIELD District: UPEAB Pincode:
225201 |




238

TA3|0OBIIPCETBACTEF | KAILASH CHANDRIMS YADAY ENT Sheet MAJHOLA SAHAVAR KASGAN] Building number
LDHYDG: District UPKMN Pincode: 207241
A3 | 0OAADFERGAGd1Z1  |ERTAENT WIS EKTA ENT Strest. NADRAI KASGAN] Bullding number: . District
BHATTA BHATTA UPKMN Pincods. 207123
145 | DDARGPMADAZGIZ0 | |CHAKRAVENU S SHRIBALA JI _ |Strest GUNJDUNDWARA ROAD GRAM PADAMPLUR
| GOPAL ENT UDHYOG JHOHARI Builging number: . District UPKMN Pincode
MISHRA i 207242 .
TaE DOADTPNOZ14G1ZM |SHREE NEWAS TS SHEEE NIWAS |Strest KASGANJ ETAH ROAD IN SIDE ROAD VILLAGE |
WADAN ENT BHATTA, KURAMI Building number: GATA NO, 540 AND 542 Floor
number: VILLAGE KURAMI District LIPKMN Pincode:
. 207125
IS OOADEFSOiaZNIZE  |SARVIAN KUMAR |[SARWAN KUMAR Streal VILLAGE JAGYATPUR SORCN TEH KASGAN
BKI BRO DISTT KASGANJ SORON TEH KASGAN] DISTT
KASGANJ PIN 207403 Bullding number: VILLAGE
JAGVATPUR SORON TEH KASGANJ DISTT KASGANS
- District: UPKMN. Pincode: 207403
143 DOGMVWPBAZI10CHZT [SHANNTIOEVI WS SDENT Street POUST PANCHGA! PANCHGA! Building number.
BHATTA UDHYOG  |VILLAGE BHAGWANTPUR District: UPKMN Pincode
207124
TAG| DOAAMFMBS3101Z6 MG MEHROTRA  [MIS M.C Sirest SORON HASGAN] Building number: SORON
N BKO SORON MEHAROTRA District, UPKMN Pincode: 207403
1B DSELHPRO4 BGIZH  [YATENDRA M5 SHRI RAM Seal BHRAGUVANSINI KUCHALA PUR AMANEUR
KUMAR CHANDRA ENT Building number 00 District. UPKMN Pincods: 207241
BHATTA
ST COAOIPIATI3CEZT  |NARESH KUMAR |M/S KAMAL BHAl  |Buest MAREHRA ROAD MEAR HAZARA MNAHAR
MAHESWRI ENT UDHYOG MIRECH! Bliiding number. GATA WO 1377 Floor number’
SHATTA Building name: KAMAL BHA! ENT UDYOG
District; UPETH Pincede: 207125 ]
T 0OAHSPRIGRTAIZ0 |LOKENDRAPAL  |M/S LORENDERA  |Street TEHSIL SAHAWAR SAHAWAR Building number
PAL BUATTA INT  |VILLAGE AGMA Floar number; Building name: District
| UPKMM Pincode: 207245
TSI DRALVPMOGEENTZE [NIYAZ TS NEW DIAMOND |Street VILL SUJAWAL PUR GARHIA GANJDUNDWARA
MOHAMMAD ENT BHATTA Buliding number: NEW DIAMOND ENT BHATTA Distnict;
UPKMN Pincods: 207245
B4l COAARFKZSAZFIZT  |SATYA VIR SINGH [M/S KRISHNA ENT |Street: VILLAGE MAJHOLA SAHAWAR KASGANJ Buliding
BHATTA number.  District, UPKMHN Pincode: 207245
JE5|DEAMIPIETASRIZZ  |LALIEET TS MATAJIENT  |Street VILLAGE MAJHOLA SAHAWAR KASGAN. Buikding
L BHATTA number. , District UPKMN Pincode: 207245
{2 OAMOPGASIERIZE | TRIVANIDEVI TA'S SMT TRIVENI  |Sirest POST KASGAN] NAMEN! Building number. O
GUPTA DEVI GUPTA District; UPKMN Pincods: 207124
- BHATTA ENT '
57 (EDDEPSOATANTZE |SADHU SINGH  |MIS SADHU SINGH |Swest VILLAGE UCHA GACN POST MOHANPUR
ENT BHATTA SAHAWAR KASGANJ Buliding number District: UPKMM
Pincode: 207245
| 88 TEABLPYTOSRIZG |MITHLESH YADAVIM/S YADAV ENT Sirest VILLAGE BEENPUR KALAN SAHAWAR KASGAN
BHATTA Buikiing number. . Fioor number: Building name: District
__ |UPKMN Pincode: 207245 '
| 150 DRANVEPLBS2BRPZZD [MURART LAL WIS BHANTI EMT  |Strest VILLAGE BEENPUR KALAN SAHAWAR KASGAN
UDYos Building number: . Distrct: UPKMN Pincode! 207245
|
[ 160|G2AF TPDASTIKIZW BHAGWAN DAYAL|MS BALA JUINT Street POST AMANPUR KASGAMJ Building numoer.
. . BHATTA VILLAGE ALLIPUR District. UPKMN Pincode: 207123
161 |COAARFBZZITATZL |BABAENT WS BABA ENT Street VILLAGE FARDLI SAHAWAR KASGAN. Bullding
UDHOG HDHOGVILL number . Distnct UPKMN Pincods: 207245
FAROLI
L SAHAWAR
TEP | DOAHGRE0TZMIZE | VIJAY KUMAR S GAYTEI DEV  |Street, SORDN KASGAN Building number: VILLAGE
ENT BHATTA SHYAM SIR District: UPKMN Plncode: 207403
B3I DOAAHFLIBESKIZD  |LODHI ENT MIS LODHI ENT Street VILLAGE KHUDATAL POST FARALULI SAHAWAR
EHATTA, BHATTA K.'D.EGAW Building number: . District: UPKMN Pincode:
207245
!E_4199ADLF54439812\' SHARDAENT TS EHARDA ENT |Stresr PRATAPPUR NISHAN SAHAWAR KASGAN
BHATTA BHATTA Buliding rumbesr . Floor number Building narme: District
UPKMN Pincode: 207245
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155 LOEWEFRE4ER1ZS FANYAVATI [R1E: WYAVP.TE Street. PRAMLADPUR FOST DEBARI KASGAN] Building
ENT BHATTA numter VILLAGE DEBAR| District. UPKMN Fincode,
207123
165100 ABN‘W%EAEH'] TN | WS RADHARAM! MiS EﬁDH-ﬁ.ﬂﬁNl Streat VILLAGE PITHANPUR SAHWAR ASGAN) Bulldng
ENT ENT UDYCG number. , Floor number. Building name: District: UFKMN
LUDYOS Pincode: 207245
167 | DeBATPKAZSEGE2Z0 RAJ KUMAR WS HIRA LAL ENT  [Stresl FARALILI SAHAWAR KASGANJS Building number:
LDYOG M/S HIRA LAL ENT UDYQOG Floor number. Building name:
i - District UPKMN Pingade: 2072435 .
EE DOABMENAT TG 12F |MAA SANTOS MAA SANTOSI ENT Strest. VILLAGE FIASRATPUR TEHSIL DISTT HASGAR
ENT UDYOE UDYOG VILLAGE NASRATPUR Building number GATA NO 4 Floor
number: OPEN YARD Building name: BHATTA District:
LIPKMN Piricode: 207123
IB5|UDAFGPB32TOCIZY |BANWARILAL M/S PAL INT Strest VILLAGE BHILON| SAHAWAR Bullding number. 0
BHATTA Dislrict UPKMN Pincode: 207245
70 COAGBPMAD3ATZY. |SANGANM MITTAL |SHRI RAM ENT Street GORHA KASGAN Building number: VILLAGE
BHATTAUDHYOG |NAGLA JHADD! Floor number: Bullding name: District:
UPKMM Pincode: 207123
771 |oDAMUPCEZasK 128 (GOPI CHANDRA M5 SAKSHI ENT Etreat; VILLAGE MAGLA MOHRAN FARALLL SAHAWAR
BHATTA KASGAN. Bullding number: _ Floar Aumber. Building name.
1 District: UPKMN Pincode: 207245
72| FURARFVSTEBH LT WVIKAS-ENT VIKAS ENT UDYOG |Streel. TEHSIL SAHAWAR KASGANJ Building number.
lahdele] VILLAGE SARSAL BAN Floor number. Buliding name
| District; UPKMN Pincode: 207123
T3 0eAAVFRSIICET1Z2 KANHAIYAENT  |MiS KANHAIYA ENT [Street VILLAGE MAGLA AMEARINAYATI POST KINAWA
upYoG UoYoG BILRAMKASGAN. Building number. . Floor number
Bullding name: District. UPKMN Pincode: 207124
T3 GEAATENGTEERIZ2 |ABDUL SALEEM  [NADRAI EMT Sheet ETAH KASGANNJ ROAD AT 6TH KILOMETER
BHATTA NADRAI STONE NADRAI Bullding number. GATA NO 510582 Floor
number PLOT PIT Building nams: NADRAI ENT BHATTA
| NADRAI District; UPKMN Pincods: 207123
SETSITEEPTIAGGAIZT |KAMAL SINGH  [MISJAl BHOLE Stresl FARAULI SAHAWAR KASGAMJ Building number.
TENY NATH ENT BHATTA [SARSAWA Flsor number: Bullding name: District: UPKMN
Pincode: 207245
176 GOAMHPATESILIZE |SARTAJ AL Tre Ra Ent Bhatta | Street Tehshll Sahawar Kasgan) Building number. Vil
Garkha Eloor number: District: UPKMN Pincade: 07242
'_ 177 DeABPRAIDI3DIEV ISRAT ALl WIS KISAM INT Simeet. Tehshil Sahawar ¥aszgan| Budding numbar, Vill
BHATTA Garkha Floor numbar; District: UPKMN Pincode’ 207242
DBCGPPDOSCEKIZT GUDDO DEV MS SHREE BHOLE |Streel VILLAGE BEENPUR KALAN POST AMIRSA
ENT UDHYOG SAHAWAR KASGAN. Building number. . District, UPKMN
— Pincode: 207245
ToADGPARTTZLIZT |SARGQU AGRAWAL [Mis SROJ Sheet: NASHRATPUR NASHRATPLIE Building numbei:
AGRAWAL BHATTA |VILLAGE NASHRATPUR District: UPKMN Fincade: 207123
ENT
TR0 CoBTIPS4BI2ETEL RAGHU VIR WS SHRI GIRIRA) | Sieet: P O MOHAN| KASGAN ﬁ?ﬂdir&g numbss VILLAGE
SINGH JIENT BHATTA MARAYAN| District UPKMN Pincode: 207407
187 neCTiPG0ZeeATZL | THAN SINGH MiS MAA DURGA | Strest KASGANJ SAHAVAR ROAD FARCLY Building
ENT UDYDG number GATA NO 506 Floor number POST FAROLY
District: UPKMN Pinicods: 207245
182 [CoAWPEMOBE1G1EA TEEMAKSHL M/S SMT SARC Street BODAR ROAD Building number; O Floor number: 0
DEYI INT BHATTA  |Buliding name: @ District: UPKMMN Pincode: 207243
UDHYOG '
B3| COAAVFROAGIKIZM |RAMENT BHATTAIMS RAM ENT Steat VILLAGE KUCHALPUR SAHAWAR KASGANS
BHATTA VILL. Building number: . District: UPKMN Pincode: 207245
KUCHALPUR
SAHAWAR
a4 i{!-QMUPHZEEEM'IZE- BAKESH KUMAR M5 RAKESH Steel BADHARI VAISH BADHARI WAISH Building numbxer
BGRAWAL KUMAR AGARWAL [VILL BADHARI walSH Floor number: Bullding name.
| BE Disirict: UPKMN Pincode: 207123
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|BSIOSACEPHIZIEZNIZC  [MUSLIM HANSAN |M/S RAJ ENT Shreet: PITHANPUR HANSANFUR ROAD TEHSIL.
BHATTA SAHAWAR Building numibar RAJ ENT BHATTA SAHAWAR
GANJDUNDWARA ROAD Fioor numiser: Buiiding nams,
____ Disirict UPKMN Pincode: 207242
185 DEAXNPHITISE1ZE |IKLAKH KHAN M/S CHANDNI ENT [Street. AMANPUR AMANPUR Building numbear: MOHALLA
BHATTA DADWARA District: UPKMN Pincode: 207241
BT JOAYTRSAR3OPIZY. [SiYA RAM SAHU [WS JAY AMBEY Sireet KHALIKPUR ﬁﬁﬁ_ﬂﬂ-l POST SAHAWAR Buikding
ENT BHATTA, number. JAY AMBEY ENT BHATTA UDHYOG Floor
LDYOG number: Building name: District UPKMN Pincode: 207245
188 |DSAADFEBATSRIZY |FAIZAN E M/S FAIZAN-E- Strest VILLAGE BONDAR SAHAWAR: Buiding number 0
KAREEM ENT KAREEM ENT Floor numiber: Building name: District: LUPKMN Pincode
UDHYOG UBHYOG 207245 ' [ ]
TB3[0BAADFA1350)1Z3 [ARUN KUMAR M/S ARUN KUMAR | Street. SORON SORON Building number; SORON Distnct
AJAY KUMAR! ALY KLUMAR B K UIPKMN Fincode: 207403
| BKO o
150|CBDFDPKIT4THZZ2  [PUSHPENDRA M/S ACNE BRICKS |Street VILLAGE ALLIPUR AMANPLUR KASGAN Bullding
- ' SINGH number; . District: UPKMN Pincode: 207241
18 | D2ABMPMESE241 20 (WIS ARYA ENT M5 ARYA ENT Straet TEHSIL SAHAWAR DISTT KASGAN] Building
BHATTA BHATTA number. VILLAGE EGVAN Floor number: Building name:
) = District. UPKMN Pincode: 207245
182 0900VPS2649L1ET  |ANEK SINGH RADHA KRISHN Streat. KUMRALIA NAGLA MAHARI Building number 0
ENT UDHYOG Fleor number. O Building name: District- UPKMN Fincoda
207124
183 |0SCRIPSEEISIZN | GAURI SHANKER IM/IS SHREE RADHA. [Street POST SAHAWAR SAHAWAR Building number VILL
KRISHMNA ENT BHILAULI Floor number! Building name? District UPKAMN
BHATTA UDHYDG  |Pincods: 207245
1684 |OGEIFKATTIATZY. [RAM KISHOR WS MAHALAXM| Street KHUDATAL SAHAWAR KASGAN] Bullding number
ENT BHATTA Flogr number: Building name: District: UPKMN Pincade:
| 207245
105/ 00 AATHG3152R1Z | GAVENDRA WS SHASHANE, Street” VILLAGE SARSAVA FARALILI SAHAWAR
BINGH HUF ENT BHATTA KASGANJ Building number: | Floor number; Buliding name:
District: UPKMN Pincode' 207245
1B DRAAFFUY29TNTZS | |Ljala Bricks Uiata Bricks Ganjdundwars roed Village ram chhitoni tehsil sahawar
157 I08AKSPPO131HZZ]  [AVDHESH SINGH |SHREE RAMENT  |Strest RANTOUR BILRAM KASGANJ Building number-
FUNDEER UDHYOG NARAYANPUR Floor number: Building riame: District
UPKMN Pincode: 207124
OB | DSABLFMBIBOF1ZW. [MIIS OM SAILENT  |M/S OM SAI ENT Street; VILLAGE NASRATPUR VILLAGE NASRATPUR
EHATTA BHATTA UDYOG  (DISTT KASGANJ Building number: .. Fioar number: Building
LDYOS name: Dislrict: UPKMN Pincode: 207123
1891 05AYEPMZ440P 125 |NEHA MWIS MIRECHI BRICK |Streat, KASGANJ ETAH ROAD MIREHCH| Buliding
MAHESHWARI WORKS number: GATA NO:4T72473476 Floor number: BHATTA
Building name: MIREHCHI BRICK WORKS District LIPKMN
| Pincode. 207125
200 0UAKKPMESE30TZR | ABHISHAR SOMENDRABABU.  |Strest KASGANJ ETAH ROAD VILLAGE CHATHL
TAHESHWART ENT BHATTA RAFIPUR Building number; GATA NO.723 Floor numbér
SOMENDRA BABU ENT BHATTA Building name:
ABHISHEK MAHESHWARI BHATTA District UPETH
Pincode: 207125
207 DRAAPHSMBENTZF  |SUBODH KUMAR |SUBODH KUMAR Street. SORON GATE KASGANJ Bullding numper: SHIV
AGHRWAL AGRAWAL BRICK  [SADAM Flcar number: Building name: District: LPKMN
HUF KILN Pincode: 207123 .
209AIZPYVEE5AH1ZY  [VIKASH MUS BABAENT Strest, VILLAGE FARAULI SAHAWAR KASGAN, Bullding
CHATURVED! BHATTA number:, Flaor fumber: Building name: Districl: UPKMN
R Pincode: 307245
203 | 0BAMIPRTD4SRIZE  TABDUL ALEEM NEW BHARAT ENT | Street: POST FARAULI NAGLA MOHAN SARSVA Bullding
KHAN BHATTA numeer: 0 Floor number: Building name: District: UPKMN
Pincoda: 207245
204/ 00ADBPSE129AZZF  |ABDUL SALEEM  [CHAND ENT Streal: ETAH KASGAN) ROAD NADRA| Buliding number:
BHATTA KHATA NO.510 -583 Floor number: BHATTA OPEN YARD
____District: UPKMN Pincode: 207123
PO5[IDAIOPETAERONZE | RAHAMAT M/S BAMBAI ENT Street ETAH ROAD GANESH PUR GARHRA Building
HLISAIN BHATTA number. BAMBAI INT BHATTA Fioer number: Building

narhie: District UPKMMN Pincods: 207242

Ll
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TSABREIOIBRIZY WS JAHARVEER |M/S JAHARVEER  |Street: Bilram Kasgan| Buiding rumber; Vil Siroll Floor
INT INT BHATTA number; Building name: District. UPKMN Pincode: 207124
BHATTA
7 | CoRAGEL1252E1ZF  |LOOHI BRICK LODHI BRICK Sweet ALLIPUR Nﬁ.l:_!lﬁ.ﬂ.l Bunding number: 0 Floor numbesr
|WORKS WORKS 0 Building name: 0 District, UPKMN Pincode: 202281
208 | CeFRNPDEITEMIZL IBARAFA DEVI WIS N. 5, YADAV Sreat PARTAPLUR NIYAJUL NISHA SAHAWAR KASGAN.]
ENT UDHYDG Building numicer: - Floor number: Building name: District
__ |UPKMN Pincode. 207245
00| (GHAAFS4EETEIZW |RAY SINGH MIS ANJALI ENT Stieet VILLAGE MAJHOLA POST ABHAYPURA KASGANJ
UDYoG Building number: . Floor number. Building name:; District
UPKMN Pincode: 207241
10 DOADBEMITEEBIZH |WASIM FAIZAN E MUSTAFA |Street Tehsl| Sahawar K.asgan| Buiiding number. Vill Bongar
| MOHAMMAD INT BHATTA Figor number: Building name: District: UPKMN Pincode:
207245
T DnAASFBRIRON1ZE  [BAJRANGENT /S BAJRANG ENT |Street VILLAGE KHUDA TAAL FARAULI SAHAWAR
UBYOS UDYoG KASGANJ Building number.  Floor number: Building namia:

‘ £

District: UPKMN. Pincode: 207245

‘ 2

12 {0BAASFRBEN0B1ZH

BALAN ENT
LUEYOG

BALAJ ENT UDYOG

Street POST SORON KASGAN. Building number:
VILLAGE NAGLA JHADD! MAIRA LEHAR VARKULA Floor
number: Bullding name' District. UPKMN Pincode: 207123

e

7% GODATPSDOBEN 129

RAGHUVIR SINGH

M/S MAS

Sueet VILLAGE BANUPURA POST FARALILI SAHAWAR

[ CHANDRAWATI KASGANJ Buiiding nurnber: , District: LPKMN Pincode!
ENT 207245 .
P14 (GEEYPLBZZZF T2 |KANGHAN Myis ¥.C Brick Street GAON GANGAGARH KASGANJ Buliding number: b
; CHAUDHARI Industries District: UPKMM Pingode. 207403
215 [COENWPGSTISM2ZD | SANIEEV GUPTA MiS OM KRISHNA  [Street SAHAWAR KASG:P.N_J Bullding number: VILLAGE
ENT UDHYOG PITHANPUR Floar number: Building name: District: UPKMN
Pincode; 207248
T Ei6|0EAVIMPSESS0E 120 |DEVEMDRA WIS KRISHMA, Straet VILLAGE SAROTHI NAGLA BHIMZEN AMANPUR
PRATAP SINGH  |RAJPUT ENT KASGAN Blilding number. . Floor number: Building name
BHATTA — District: UPKMM Fincods, 207242
ST COAAPAZ316DIZE |ABDUL AZIZ WS ABDUL AZIZ __ |Sireet VILLAGE BARELLA POST NADRAI VILLAGE
' BKO BARELLA Building numbier GATA NO.377 Floar numbar:
BHATTA District: UPKMN Pincode 207123
1B ICSCTOPMTSZE TIN MAHENDRA SHRI DAUI ENT Street POST MOHINI KASGAMN) Building rumbser,
BHATTA, VILLAGE NARAYAN! Floor number, District; UPKMN
Pincode: 207401
S DOECHPPINGTRIZW | TALAT PARVEEN [K.G.N. INT, BHATTA |Street: SAHAWAR KASHIRAM NAGAR Building numbsr:
i KAKROTA Flgor number BARJANA, District: UPKMN
| Pingode; 207246 -
270 02R0SFDEsEED12E  |BHARMVIR Wig Jal Street. POST AMANPUR ABHAYFPLUIRA Building numhar:
JAGDAMBEY ENT  |VILLAGE ABHAYPURA Floor numbar: Buliding name:
EHATTA District: UPKMN Pincode: 207241
221 [20ADMPEOTSEKTZE  |And kumar Anil kumar sunil Strest. MEAR SHITLA MATA MANDIR NADRAI GATE
kurnar Bhatta int Building number: 0 Flocr number: 0 Buliding name: 0
__ |District UPKMN Pincode: 207123
S50 NOAARFCI0ETNAZP |CHAUDHRY ENT |[CHAUDHRY EMT Street. TEHSIL EAHEWAR EASGAMJ Building number:
LUOHYCG LEHYDG VILLAGE BADAGAON KOTRA Floor number, Building
name; District UPKMN Pincode: 207123
B0 | DOAAREISZATMIZN [ BAJRANG MiS JAY BAJRANG [Street KHUDATAL FARAULL SAHAWAR KASGAN
BALIENT UDYOG |BALIENT UDYOG  [Building number. . Floor pumber: Buikding name: District
UPKHN Pincode: 207245
04 |D9AADFTTRRSC1ZE  |TIRANGAENT MS TIRANGAENT |[Street KHUDATAL FARAULI SAHAWAR KASGANJ
YOG UoYos.. Building number. . Floer number. Building name: District:
__ |UPKMN Pincode. 207245
705 [0SABREMBLITSDIZL | [MIS CHACHA M5 CHACHA EANT |Street FOST PACHLANA KASGAN. Bulding number,
EAMT UDHYOG: |UDHYDG VILLAGE HARSENA Floor number: Bullding name: District
| _ — UPKNN Sincode: 207123
S5 [0GABREME188D 12K | MIS TAWALPUR TAWALPUR ENT Street VILLAGE TAWALPUR PARGANA BILRAM
ENT BHATTA BHATTA KASGANJ Buliding numter. . Flosr number; Building name:
_l District UPKMN Pincode: 207124
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227 |COABSFME443LIZG  [MAA SHERA WALTTMAA SHERAWALI |Street TEHSIL SAHAWAR VILLAGE KHUDATAL Buliding
ENT UDYOG ENT LDYOG number; GATA NO 29 Floor number: BHATTA OPEN YARD
Builifing nama: BHATTA LAND LORD RAM KHILADH
X _____|Dstrict: UPKMN Pincode: 207245
228|DGABTFABEBRDZO. |APEX BRICK APEX BRICK FIELD Strest VILLAGE LEHARVARKULA DISTT KASGAN]
FIELD Buiiding numbsr. ... Floor number: Building name: Districk
UPKMN Pincode: 207403 —
229\ GBAFHPMDZ 100224 |KALYAN DASS SHIVA ENT UDYODG |Street MAJRA KHURRAMPUR VILLAGE KANTAUR
Building number: 00 Fiosr number: PARGANA BILRAM
I, - Buliding name. District. UPKMN Pincode: 207123
2ADIDDAMGPFEEAMIZC |SAKIRKHAN 58T EAT BHATTA |Strest GRAM BADANPUR FOST GARDKA
AMIRKHAMN BadanpurPACHROKHARA Bullding number 0 Flaor
PATHAN numbes Bullding name: District: UPKMMN Pincode: 207242
231|09DHWPRBBIEKIZ4 |SHILA RANI M/S BAGHEL ENT  |Street: TAJPUR ROAD NAGLA KALUA SAHAVVAR
BHATTA KASGAMJ Building number: . Floor number: Building name:
District UPKMN Pincade: 207245
23Z209EVRPROIEELIZE  |MOHIT RAJPUT  [M/S MAA ENT Street: NAGLA MOHAN SARSAVA SAHAWAR KASGAN)
BHATTA Building number: . Floor number. Building name: District
_ UPKMN Pincode: 207245
JE3|CHAANFHEITIGIZY  [HARE RaM ENT M/S HARE RAM ENT |Streat VILLAGE ITWARFUR SAHAWAR KABGAN
_ uoYoa uDYoG Building number: . Floor number Building name: District
| - UPKMN Pincode: 207245
J33OIAANFHISTIGIFE [HARE RAMENT  |M/S HARE RAM ENT!Street VILLAGE ITWARPUR SAHAWAR KASGANS
' LOYoGE uDYoG Buiiding number. . Floor number Bullding name’ District
| UPKMN Fincode: 207245
Z35{08AL0IF IS5 1ZL JAY MAHARAJ MIS.JAY MAHARAS |Streel: KHALIKPUR SATROI SAHAWAR FAZGANJ
SABA ENT BABA ENT BHATTA |Bullding number: . Floor number: Bullding name: Distnct:
[ BHATTA UPKMM Pincode: 207245
236 098A0FJETASF1ZY | Al SHAMIDEY MIS JAI SHANIDEV  |Street VILLAGE KANTOR KASGAN] Building number, .
ENT UDYOE ENT UDYDG Flzor number: Building name: District: UPKMN Pincode:;
207123
Z3T|09ABRFRIZE1GIZF |[PITASHREE ENT |MIS PITA SHREE Strest VILLAGE FARAULI SAHAWAR KASGAN. Suilding
WDy oG ENT LIDYOG number: : Floor number; Building name: District: UPKMN
Pincode: 207245
23E LABDFMAS43A1Z8 RIS JAI MAA NS JAL Maa Strast UNCHAGADN HAJIPUR SAHAWAR KASGAN]
CURGE ENT DURGE ENT Buiiding number: . Fleor number: Bullding name: District.
EHATTA BHATTA - UPKEMMN Pincode: 207245
233 DOABOFNM4A444HIZU |MS PITAM SINGH |M/S PITAM SINGH  |Street: ALLIPUR AMANPUR KASGAN] Building number. .
FAM KISHOR ENT |RAM KISHOR ENT  |Floor numiber: Building name: District UPKMN Fincods:
BHATTA [BHATTA 207241 |
220 102ABSFME0D8BTZU |WMVE BALAN ENT  |BALAJ ENT Straef, VILLAGE NASRATPUR PARGAMA BILRAM DISTT
UDHYDG UDHYCG KASGAN Buliding number. . Floor numbar: Bullding name:
Digtrict UPKMN Pincode: 207123
F41J0IREOFSIZIGCIZY  [SHRI RAMENT SHR! RAM ENT Street MAUJA KACHELA SHERPUR PARGANA AND
BHATTA BHATTA iTESIL SAHAWAR KASSAN) Building number .. Floar
numbier: Building name: Distnct UPKMN Pincada: 207245
2a2|088uNPVTEITLIZL  [WVIMALESH MIS-SURAL ENT Street, SARSAVA FARALILI SAHAWAR KASGAN] Buiiding
BHATTA number: . Fioor number Building name: District UPKMN
—— Pincode; 207245
243 DOBV|PESOCORZT EADASHAH HINDLUSTAN ENT Sireet VILLAGE PITHANPUR TEHSIL SAHAWAR Buniding
BHATTA numeer .. Floor niumber: Bullding name. Disirict UPKMN
Pincode: 207245
244\ QEBVTPKISTTF2ZC |PRADEEF KUMAR |MAA KELA DEVI Street: BILRAM KASGANJ Building numbrer ALLIPUR Floor
ENT BHATTA nurmber: Building name: District UPKMN Pincode: 207123
248 DaDGAPKED34HAZl  |RAKESH KUMAR |ASHARAM ENT Street BHAGUPURA AMANPLIR Bullding number: TEHSIL
BHATTA UDHYOG  |SAHAWAR Floor number: Building name: District. UPKMN

Pincoda: 207241

z

D3DHHPMA128C12Z]

MANENDRA

JAl BHOLE BRICK
UDYoE

Streel KARSARI HAYATGARH| KANSHI RAM NAGAR
Building number: JAl BHOLE BRICK UDYOG Floor numbar
Buliding name: District LPEMN Pincode: 207123




“E-a?%agm.upmaﬂ BizZ |AVADHESH WIS RADHARAMI  |Street VILLAGE PITHANFUR SAHAWAR KASGANJ
KUMAR MISHRA |ENT UDYOG Buiiding numbar | Flaor number Building name: Dislnct
=" UFKMN Pincode: 207245 ;
45| SGIMPSBREZKIZE [LITKARSH SAH0 |SUDHIR KUMAR _ |Street: VILLAGE BARELA PARGANA BILRAM DISTT
SAHL ENT BHATTA |KASGAN Buliding number. .. Fioar number: Building rame:
District UPKMN Pincode: 207123
743|PEICRPS002IK1ZT  [KUSUM SINGH TS NEW BALAT [Street ALLIPUR AMANPUR KASGANJ Building number. .

ENT UDHYOG Floar number: Bullding name: District; UPKMN Pincode:
207241
SO nonaDESareiniZe |NATTHU BINGH IS NATTHU SINGH |Streat VILLAGE NAGLA KHAR AMANPUR KASGANJ
ENT EHATTA Buidding number:,Floor number, Buliding name: District.
UPKMN Pincode: 207241
251 |0ACINPOEseR 1 ZL [GURJEET RADHEY Strest BONDER ROAD SAHAWAR Building number;
BANSHIWALA ENT  |BONDER Floor nuriber: |District UPKMN  Pincode: 207245
BHATTA UDYDG
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247 Annexure-lll

Uaihons
The Joint commitiee report in the matter of O.A. No. $37/2022 Suntera Singh Vadav Vis

LLE. Pollution Conir

Board & Ors. Dated 21.11.2022 passed Lon'ble NGT.

The Hon'ble NGT has passed an order dated 21.11.2022 in O.A, Mo.- 8372022 Suntora
Singh Yadav V/s U.P. Pollution Control Board & Ors. The operative portion of the order is as
unger; :
¥emeeez]5. Thus. to asceriain the currenl compliance status and remedial action taken, we
constitute a joint Commitiee 1o be beaded by the ACS (Environment) UP, CPCB, Siate PCH,
nominee of Director, U.P. Ground Water Department, District Magistrates and SSPs/SPs of the
seven Districts- Kasgan), Hathras, Etah, Firozabad, Agra, Etawah, and Mainpuri, and the
Commissioner. Agra Division. The nodal agency for coordination and compliance will be the
Member Secretary, State PCB. Meeting may be held within two weeks from today to take
cognizance of problem and remedial action plan may be prepared within one month. The
verification process may be conducted in an appropriate manner, including the digital mode,
simultaneously for all the Districts and also with reference 1o the record. Services of jurisdictional
Regional Officers of the Swmte PCB andlor other relevant public authorities may be used.
Consented brick kilns must comply with the GRAP (existing AQI) and the Supreme Court's
directions referred to earlier. The action plan may inclede closure of non-compliant uniis, till
compliance is achieved including making available requisite platform and portholes for
monitoring, recovery of compensation for past violations, prosecution wherever warranted. The
action plan may be executed thereafter within next one month.
16. An action taken report of compliance status as on 31.01.2023 may be filed before this Tribunal
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and
not in the form of Image PDF on or before 15.02.2023. A copy of the action taken report may be
placed on the website of the State PCB and the State PCB may inform the brick kilns violating the
norms of proceedings before this Tribunal by e-mail so that if they wish o respond to the repor
before this Tribunal, they may do so within two weeks there after by e-mail at judicial-ngti@gov.in
preferably in the form of searchable PDF/ OCR Support PDF. The ACS (Environment) UP,
Commissioner. Agra Division and Member Sccretary, Staic PCB may remain present in person by
V.C. on the next date.

List For further consideraiion on 13032023,

A copy ol this order be forwarded to ACS (Environment) UP, CPCB, State PCB. Director, ULP.
Ground Water Department, Commissioner, Agra Division and District Magistrates and 55Ps / 5Ps
Kasganj, Hathrag, Etah, Firezabad, Agra, Etawah, and Mainpuri, U.P by email for compliance.”

Hon'ble NGT vide order dated 21.11.2022 has constituted the committee comprising of following
officers;

i. Additional Chiel Secretary, Environment, Forest & Climate Change Deportment, Ullar

Pradesh.

il. Member Secretary, Central Pollution control Board, New Delhi.

iil. Commissioner, Agra Division, Agra

. Director, Ground water Department, Uttar Pradesh.

v. District Magistrate, Kasganj, Hathras, Etah.

vi. S5SP/SP, Kasgani, Hathras, Eiah,
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In order to comply with the referenced order of Hon'ble NGT, meeting on virual mode,
was held with the members of the commitiec on 02.12.2022. The mecting was chaired by
Additional Chief secretary, Environment, Forest & Climate Change Department, Uttar Pradesh,
Minutes of the meeting is enclosed as Annesure-1

District-Hathras

A District Level Commitiee has been constituted by the District Magistrate, Hathras vide
letter No- 2341/0A-837/2022 dated 27.12.2022 for complying with the Hon'ble NGT order and
the Guidelines / Action Plan as decided in the minues of virtual meeting of Higher Authorities
[Committee on 02.12.2022 comprising following members:-

1. 8P, Hathras
2. SDM, Hathras/Sasni/Sikandrarauw/Sadabad, District- Hathras
. GST Department, Hathras
Apar Mukhya Adhikari, Zila Panchayat, Hathras
Disirict Mining officer, Hathras
Shri Kamal Kumar, Incharge, Central Pollution Control Board, Agra.
Regional officer, U.P. Pollution Contrel Board, Aligarh.
8. Executive Engineer, Ground water Department/Miner irrigation Department, Hathras.
Letter of the District Level Committee dated 27.12.2022 is enclosed as Annexure-11

Further a meeting was held in the presence of Chairperson District Magistrate, Hathras on
02.01.2023 for giving the directions to the members of District Level Committee for compliance
of the Honble NGT order and Guidelines/Action Plan given in the minutes of virtual meeting held
on 02.12.2022. Minutes of the meeting dated 02.01.2023 is enclosed as Annexure-11L

In compliance of the minutes of meeting held on 02.01.2023 and the direclions given by
the Chairperson District Magistrate, Hathras, a letter was issued by Regional Olfice, U.P
Pollution Control Board, Aligarh vide letter 2365/0A-837/2022 dated 03.01.2023 1o the
concemning departments; Apar Mukhya Adhikari, Zila Panchayat, Hathras, Mining Officer,
Hathras, Assistant Engineer, Minor irrigation Department, Hathras, GST Department, Hathras for
submitting information in the format enclosed with the letter. Copy of the letter is enclosed as
Annexure-I'V,

In compliance of the letier of Regional Office, ULP, Pollution Control Board, Aligarh,
information from the departments of Jila Panchyat, Mining, GST & Ground Water Authority,
Hathras have given the information which is enclosed as Annexure-V.

District Level Committee Hathras has initiated the inspections of the valid consent brick
kilns as well as illegal /non consented brick kilns and till now 83 brick kilns have been
inspected on different dates by the commitiee. Status of the inspected brick kilns as on

11.01.2023 is enclosed as Annexure-VI

OBSERVATION:-

On the basis of Field visit, information collected from different concern departments,

the following inspection report has been compiled: - _
1. As per status of the Brick kilns as mentioned in Table-A of Annexure-V1, total I?H Im:lr:k
kilns of District-Hathras are registered in UPPCD & out of 190 brick kilns, 117 brick kilns
have valid consent issued from UPPCB, §7 closer order had tu:l:n issued by UPPCB, 16
brick kilns in Hathras district didn’t have the valid consent/permission from eoncerned Dept.

N
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-] 2. As per status of inspected brick kilns as mentioned in Table-B of Asnexwre-V1, loint
Commitiee inspecied 83 brick kiln units in Hathras District, out of which 50 Brick Kilns
having valid consenl was found 1o violet the consent conditions & 01 Brick Kiln has been
found self cloged, 02 brick kiln units were found without valid consent, 17 Brick Kilns
having closure orders were inspected and found closed. 13 Brick kiln inspected and found
converting from Matural Draught to Zig-Zag /High Draught technology (to whom notices

were issued earlier).
3. During the field inspection it was observed that majority of the units having port holes and

platforms for moniloring purpose but the facilities were nol as per norms.

4. Upper Mukhya Adhikari, Zila Panchayat, Hathras has informed 20 brick kilns deposited
license fees out of 111 operational brick kilns vide letter no-786 dated 24.01.2023.
5. Assistant Engineer, Minor Irrigation Department, Hathras Vide letter no-361 Dated
19.01.2023 has informed that only 01 brick kiln applied for NOC /Registration of Ground
water out of 111 operational brick kilns and rest 110 brick kil have not applied for NOC
/Registration of Ground water. _
6. Stack Monitoring could not be conducted due to non operation of Brick Kilns having valid [

consent.
7. All the inspected 83 Brick Kilns have not made paved road and are nol having water

sprinkler facilitics to suppress /eontrol the dust emissions generated by loading/unloading

and transportation activities in the premises of Lhe brick kilns.

8. 13 Brick Kilns have either converted their units from natural draught to the Zig-Zag /MHigh
Draught technology or converting in Hathras District.

9. No boundary wall and green buffer zone found in the dominant wind directions in all 83

brick Kilns.
10, Mo display board with all related details was found in the brick Kiln units.

ACTION TAKEN BY THE UPPCR, ALIGARH

¥ Show cause notices have been issucd to the 50 Brick Kiln which were not complying the consent
conditions and have not installed the stack monitoring facilities like port hole (4 Inch Internal
Dia), adequate plate form (4x6 feet) and stairs at the stack /echimney of the brick kiln as per norms.

Annexvre-V1l
v Clasure arder have been issued against 02 defaulier brick kilns which were found without having

consent of the Board. Annexure-VIII
% 0] brick kiln which was found operational in spite of closure order and the process for prosecution

has been initiated. Annexure-IX.
{A] ar) (JPS (Kamal Kumar})
E Regi cer In-charge

U.P, Pollution Contral Board,  U.P. Pollution Control Board, Central Pollution E-nrllml Board,
Aligarh Aligarh Project Office, Agra
P f}} 1II1

ukhya Adhikari) (SD
Zila Panchayal Tehsil Hntrraafﬁaﬁn#saduhndmhandmmu
Hathras Hathras
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he Hon'ble MGT Order dated
B3T/2022 Sun i Iuti

Hon'ble NGT vide order dated 21.11.2022 has constituted the commities comprising of following

‘Officers;
i. A
Pradesh .
ii. Member Secretary, Ceatral Pollution Control Board, New Delhi -
iii.” Commissioner, Agra Division, Agra .
iv. Director, Ground Water Department, Uttar Prades .
v. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Em-.:uh a.qd Mainpuri
ah, Firozabad, Agra, Etawah and Mainpuri

vi, SSP/SP, Kasganj, Fiathras, Et
. i . 'l i irtual mode, was
In crder to co with the referenced order of Hon'ble HGT, Imeeimg an wvirtual g,
Iw!dnwiﬂu the mﬂgﬁ of the Committes on 02.12.2022. The meeling wes chaired by ﬁl:lrdmfdml
Chiaf Secretary, Environment, Forest & Climate Change Department, Uttar Pradesh. Following
members and other Officers attended the meeting:

dditienal Chief Secretary, Environment, Forest & Climate Change Department, Utiar

= Shurd ..::.1 ay FRumar Sharme, Momber Becrstusy, LUPPOCTRASTZIAA, Lousmons
-I"?..r. Upndhyay, Dircciar, Oround Waaisr RDeperumant, Lhoaor Prodaah

= Shul
A= RDimrlor MWMiagistrare, B : quhr:_:t_ Flrormbad, g

4= SSF/SF, Kowngorn), FMothras, Fircssh

Othiers :
1- Shri Pradeep Sharma, Chief Environmetal Officer, UPPCB, Lucknow

2- Shri VK. Dubey, Regional Officer, UPPCB Firozabad
3- Dr. Vishwanath Sharma, Regional Officer, UPPCB; Agra
4- Mining Officer, Distrct Etawah

Absentees
1- Member Secretary, Central Pollution Control Board

2- Dmmnt Magismttc and Superintendent of Police, Etawah
3- District Magistrate and Superintendent of Police, Etah

The Chairman of the committes deliberated on the following issues:-

‘4= The Hon'ble NGT in its order dated 21.11.2022 directed us fallows;
.......... 13. Thus, fo ascertain the current comyiance staius and remedial action laken, e
consifinle a foint Commiitee 1o be neaded by the ACS (Environment) UP. CPCB Siove
PCB, nominee of Director, [P, Ground Water Department, Disirict Magisirater ond
SSFsi3Ps of thefseven Disiricts - Kasgawy, Hathras, Etah, Firozabad, Agra, Etmwal, and
Mainpuri, and the Commissioner, Agra Division. The nodal agency for coardination and
compliance wifl be the Member Secretary, State PCB. Mesting may be held within two
weeks from foday to take cognizance of problem and remedial action plan may be
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L

v
prepared within one monith. The verification process may be conducted in qn appropriane
manner, including the digital mode, simultaneously Jor all the Districis and aiso with
reference to the record. Services of jurlsdictional Regional Officers of the Siate PCE
andlor other velevant public authorities may be used. Consented brick kilns must com by
with the GRAF (existing AQD and the Supreme Court’s directions raferrad to earfier: The
% action plan may include closure of non-complionr unity, il compliance s achleved
including making available requisite platform and portholes for mm;f;{m'&g, recovery af

compensation for past violations, prosecution wherever warranted. The action plan moay
be execured ihercafier within next one mtonth.

2- Only two citics namely Agm and Firozabad are identified as Non-attainment f,:iti.r',-,: AMOong
seven Districts-Kasganj, Hathras, Etah, Firozabad, Agra, Etowaband Mainpuri. The District
. wise status of the Brick Kiln as submitted by the complainant in Hon’ble NGT is az bellow:-

2N _“"h““ Datelet Total Compllance Statud of CTO Air Tatal Mo, Srates of Acping
Ofifiea Mo of J af Taken again
Brick Defsulier | Defmulter Brick Kilns
1 T Brick az shown In Calumn
B Kilns Mo, 9
Gramt | Heject | Pending Mot {&+H] Closure | Prosecufian
Applied order ender
iz ad section
3909 al Alr
Al |98
] A!EE‘E Hatluras IBG L] 12 i B A ] T 12 | ‘
N Aligmrh Etnh 175 [T ' i N 117 117 0
3. Aligarh | Fosganj 232 1 1] 0 o0 111 11 3
4. | Firozahad | Firozabad | 186 48 | o 7 ET] T TS 7
5. | Firombad | Elawa 205 &0 0 [ T 145 143 9
6. | Firozabed | Mainpuri | 166 38 0 0| 18 | im 128 B
7. Agra Agra 113 7 1] i a6 ‘36 ET) 2

3= 3hn V.K. Upadhyay, Director, Ground Water Department, Uttar Pradesh has informed
that the District level Committee under the Chairmanship of concerned Distriet Magistrate
has been constituted and is functional in the State of Utiar Pradesh in all Districts. He
further eleborated that all the MSME and anybody abstracting  ground water for the
commercial purpose will have tosubmit the required feeand get registration as per the
prevailing State Ground Waler Acl.

With reference to the above, the following instructions were issued to the concern District
Magistrates, SP/SSFPs and Regional Officers of UPPCB:-

i) A District level Committes comprising the Officials of District Magistrate Office,
Police D ment & Mining Department will verify the nymbegr of the Brick Kiln

established in the district on the basis of the document available in the RO, UPPCE,
Mining Department 8 GST Department.”

i
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i) The District level committee constituted as per point no.-1 will submit ils report on

iii)

Vi)

the following pointsi- | _
8)  The consent conditions issued by Stale Board to Brick Kiln established in the
district.

b)  The details of requisite consent fo esiablish and operate.
¢) Iliegal extraction of ground water for casting of bricks and for spraying on

dust.
d). Compliance Status of conditions mentioned in Ministry of Environment,
Forest & Climate Change, Government of India Notification No.-G.5.R.

143(E) Dated 22-02-2022.
¢)  The fcility for emission sampling collection such as requisite platiorm and
portholes in the stack in the Brick Kiln for monitoring the emission standard.
The concerning District Magistrate and the Officials of the Police Department will
ensure the compliance of Closure Direction issued by State Board against the Brick
Kilns, :
All the Brick Kilns shall be appraised by the order passed by the Hen'ble NGT
through District level Committee.
All District Magistrates shall convene a meeting as per of District level Brick Kiln
associstion to appraised the order of the Hon'ble NGT 1o its member units for
ensuring its compliance.
The inspection reports, action taken against the defaulter units and other relevant
information regarding the brick kiln should be displayed in the official website of the
State Pollution Control Board (URL- www.uppch.com)
The: District level committes will prepare an action plan considering following
mention points wilhin one month and will sent its copy to the Member Secrctary.

UPPCB (Email id: ms@uppeb.in),

Guideline for preparing the District level action plan for Pollution Control caused by Brick kilns

District-
S.No | Action Peint Timeline Depariment
1 | Identification oF all Brick kilns .| eme month District level Commitiee
3. | Venfication of conversion from naturml | cne month District level Commines
draft to ig-zag ie!hl‘bﬂfﬂ_ﬂ_}f_
3. | Issuance of Cansent to Operate (CTO) within. 20 days afier | UPPCE
application
4- | Issuance of License only efier issue of | JilaPanchayat
; CTO from UPPCB
5- | Issue of mining licenss oaly afler issue of | Mining Department’
CTO fram UPPCE )
G- Etuukh-iunitu;ﬁ;lg within three manths | UPPCE
o J-after . stan of
e == _ <. production & A
7- |'bsue of Ground Water Department | Cine month State  Ground  Water
Regisiration Depariment I
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—

8 | Action against defoulter Brick kilns- :
within seven days after | District Level Committes

) issue of show causc notice
. identification
30 days after issue of | Districl Level Cominittse

b) disposal -of show cause  notice
show cause notice

(clesure/revake)
UPPCE

c) imposition of  Environmental | 30 days

Compensation
Concerned Department

d) eancellation of other licenses (Mining, | 30 davs
JilaPanchayat ete.) incase of closure |
manthly District Level Commuites

Submission of status report w.rt. above

9
: points from | o 8
The meeting ended with a vote of thanks lo the Chair.
Cf ——
(Ajay Kumar Sharma)

Member Secretary

U. P. Pollution Control Boa rd
TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow

Ref: H § 526 IC-4/NGT-31572022 Duie. 1943+ 2022

n and necessary aclion;

Copy: To the following for informatio
Environment, Forest & Climate Change Depariment,

1- P.S. to Additional Chicf Secretary,

Government of Utiar Pradesh
9. Meinber Secretary, Central Pollution Control Board, New Delhi

1. Commissioner, Agra Division, Agra
4- Director, Ground Water Department, Utler Pradesh
5. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
6- SSP/SF, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
 %-Regional Officer, U.P. Pollution Control Board, Aligarh, Agra and Firozabad i
: F A
v

Member Secretary

S



Sen-_484)) 0A-037] antg
. -l

W T et afvere Rl o ﬁrﬁm;hw '
HE-?T‘-E&? X WITT F
TR0 W fp a 1 ar) G T . 21112022 # {M%DE::}F{;?E 5T
A e TN

§ grm— 254 -
o ', TN Wﬁa@ﬂ;ﬁmw:

J’ TR A anmin ¥ R 02122000 T Yo i
Wi A ' R 5% T wrig A o de el 0 o
T e e B P R w2 am U B S @ L'm

N e
; w*mﬁﬁmiﬂﬁ‘wﬁhﬁ [ e i BT W &
- T, LG |

T
2 'ﬂﬂﬁmﬂmﬁwﬂ
3 ﬂmﬂﬂﬂi‘i ﬂmﬂlmm]
I-' s e ‘Wﬂ_ M|
| 5 mﬂ%mmhﬂlwﬂam,
. BTRreH
I/I f mjﬂ?:ﬂﬁm'ml ECELE p—
, - S0%0 S Fratsr sind
/ 4 mﬁmmﬂﬁlﬁﬂﬁmmmﬁnr
T H 000 e Py S s o e B AL S il e 3
‘Ifllll iﬂmﬁm ?lﬁﬂaflﬂ iﬂrﬁqﬁq;‘rn%m $-1|7i-ﬁ] [E_;:::{ l-_-,ijr ;;Tﬁ:; l
© R e duw s TR, @ ax dor g
fx R & Pt el W SR sl g oo :Tlmﬁ'mﬁ |
ILII'!.
':-‘-"a':"--ﬁl'.%-:
o 1 Ram o ' Rl - R
AR Prefifi of et o s ) iy ‘
WG, AT UUSE, T |
g anflees, s |

oz Frenfeerdt () e
T Qe AiE) (9-6), Dt SRRCE L B R —

mﬁwﬁmﬁm. Ll M ﬂm:ﬁl I, R
Fren & wftrerd, g SO
R s A i, mermy
0. N/ wEmen, d2 wer, Rk TR, T wre
N,
Eﬁiﬁrﬁrﬁ || ;&7;{,
e T

i
=
¥
o
o

Z



il fvg & W § g R wiee g emy sfono seTesr S2022 & e 4 o
et B aftrever, of Rl o vt sy BEiw 21912022 & s v § 2 s g
1 TR U o1 Revr 7 9Tenme Tl b aww o whed, gatae, siododiodio,
vaofiodfodto, Pridvre, wrog ool @ R, goso @ g =nfan sfR frenfred, ofter seftes,
ST HETE, AT AVEH, ST 6 wd) wiew o v § wen wou ogEe e 9 @ W

T B e (o T W aguen @ w9 § i fear T 2
o e sRo afewe, o Reh ¥ Tmw slogo wem-sar szoz g fiE amE v

Jomo s Preeser A 7 o f e 21012022 W wive ke ¥ TRw wWEm w6 @ W©@
SISl FEEET B AEGH ¥ A ge whe, ofeee, 99 od werarg SRS, SoN0 W, S
@ aemerrr # Riw 02122022 BT d3w e ) 9 qEmed 9§ WE ordge @ ST A
foranferrdl, srrw gWr Y Rrer wim TR fe arizzozz # 9T ERRE FEARE WANR
i femim 02.01.2023 W 1200 T Rrenfrard, seww @ amEm F WO 6w © T @

faaeer Fyea 8-
m#mmmﬂ.wmﬂwﬁﬂﬁwﬁmﬂmﬁmﬁmﬂﬂ
BTeRE @ srgelia ¥ dew 9 wriand s @ R |
1. 8y e, Sowo wemer FrEr W, amiTE EWT s wadn wan i o wgia whm
aftrewer, @ fowel EWr Wi oW @ owes ¥ faefted, swww g RBEiw

o74220 @ WEGY ¥ TECOW SUNMEETR, 9EiEd SEIOSH, 9EEe Sge
Hovgodio, v g e foren dun, o @ sfrer, s e,

e WREw, TrawE, ¥ Aeee sfifte gl weyer P AW, e @ adm
Fferrl, Sowo sgEer FRIAY 418, e B T whel @ o far war &

2. fRrenfirerd, swwd g FrEfm fmn m £ wies R wim #58 aw -
¥4 venfiw 3 weiew d2 wgEl @ @F W0 VR ERE e, fae) g wita
sy o AT U9 A qEmed gRT 9 srigfer d PaiRe meeenem @ agen

gumyire T T
(srfard—Rrarerda wfdn afif)



St © T ——
Elmm#?ﬁﬂmﬂmhﬁmﬁmﬁuﬁiﬁm:mmﬁmm
S SR 3 PR o e o 8
) 0 0 de e 3% S Rivethr v e e @ 89

T & T A F A gl A D aw @ o @
U #R 5 el ¥ friftn e w T e o

() Rem e i o Rty wette @1 ofbem e @ o 4 g @

W H e mphe A el v e v wmw
(m) Tl wedt 7 10 Rl & 2t ¥ fler ol & et 3 os o (R

fs weta wguw frdam 3 g semfenfie) (@) omn 8 @ R o ad
o aafy & e R aelE o oifes T o ol R S
7 gl 1 99 §2 T 4 € % w0 6 e ) see aff,
b e ¥ et i e R /e e e A /e
iz il & Wi @ f omm ¥ wmaded fuife @ 2

o7 amdw i) B |

wll fe 9E o0 AR §F oW 5 wEe el e, T de

g dv/w g aofel @ owwm W e 9w omy

afics /@ JURNE @ ST @ et de we 3 98 & e

(v) woele @t Fme @ fr 9wl o feaw @ gw Pwifta
AITel/ e % G §€ 9 el g (6 ol <ewrd) @

i &t |

(i}



257

(v) :
;“ﬂﬁwmmﬂﬁﬁmﬁfmwmmm
ﬁﬁmqumu@mﬁqu—ﬁ?ﬂﬂm
AT W |
Wi} e Wt @ Preert ot v o e e A o qRE B siee B SR
faman g
(vil) d= 2 % de o & Ry v @ T aRh M P P @ R
AR W e T i o mee P wen e w9 wl)
EUREE LR Ui 1 e L
(vill) §2 wr R 7w gifer o5 B ww e sdel & ol @ R
I W A T wed o Wl £
lix)  wvedy wre £ & oidaws & o @t o SR
(et foremerdra wfaa wfif)

: mw T, Jowo wgww Primm d&d g war war B ot B9 el SR wREE

' mmmmﬂ?ﬁmﬁﬁﬁﬂmz.:w%ﬁﬁﬁuﬂnﬂauﬂm,mﬁ;

mﬁ Wﬂ ~876,/ TTZ(PMU)56" meeting/22 RAie 25052022 T W91 455 & =
fag, w04 (25.042002) @ arerein wie Pk Frae 8-

T VT Gawg GarT A WG aeare @ e 914306
fairar 22022022 e vafaew (wegw) waler Faw-zo2z wer 7o & @ Rudf} Her—z
@ &5 & wer gifrr s F v wer o gz il gwr aret warerr (W) @
o avd 5o woof @ ooty gediet ar aifew mee o witakfr B e ar g2
77 # guer @ &y ¥ wyw myhw I (el @ evahr @ e o f2 aeel @
ETT VT Fiw, ol wiew,/ avne Jvret @7 ovatr 76T far e 7 8 e
13 wr? @ agEt & arbft #o vee vt s eve @ grew 7 e e @ e

¥ smret wio @ WA g [ ff FRA @ @ g evdar e veer war @

e s w8 @ waly
AgTR FgTeA &g foanaia aif &1 FERm S mn

5. foranferarl, W ERT 49% ¥ Sufted w1 REREl @ Pdfm B o 6 won 4
BT ¥2 edl & fawg O 91 AW @ e @ wrand gifee &
(Friad—forereda wfye wik)
6. Forenf, Srve 9 semen § W 4w # wRw g2 wear Rl g @ woeEh @
AR IURAE A P Wwe Sued &) ST R AT ®R F Mo g sRe sRrew,
ﬁaﬁmmﬁammmm—mﬁmﬁawmﬁ@mﬁﬁ
w87 AR e 2 gl fvar m



o 258
HEEY Priry g

ITE Tre tww ¥ eRerm W SRR R

L

i A %mﬁ“ﬁ*ﬁwmmmﬁmﬂmmw

g e T
FIEE way ”Ppch.cumﬂmﬁmmmwmmﬁmﬁﬂ
[ Rt s v faar s |
l”"‘m'ﬂnﬂﬁrﬁr e woso wyEer PriEm W)
% M sy, -
» B0ND
12122005 3 ; ‘Hﬂﬂmmﬂmﬂﬁmmﬁw
Rremmitg T & e el & g v P 3y Pt
TR W W w5y W # -
& T
L ik Timeline Department
1 Identifi
el ntitication of all Brick Kilrns one month Dictrict tevel Committee,
2 | Verificar Hathras i
nat:; :;?hand ;;t canversion from | ane month District _level  Committee,
techn o Zig-Zag Hathras
ology
3 :
i :?:S;_'“E of Consent to Operate | within 20 days after appiication | UPPCB, Aligarh
4 Issuance of License _nn]y after fssue of CTO From | Jila Panchayat, lﬁ!hﬂi
UPPCB
> J lssue of mining license only after issue of CTO from | Mining Department, Hathras
UPFCB
’ (3] , Stack Monitoring within three months after start of | UPPCB, Aligarh
production
' 7 Issue of Ground  Water | One month Ground Water Department,
Department Registration Hathras
g Action against defaulter Brick
kilns :- _ District  level Committee,
a. lssue of show cause notice Within  seven days  after | Hathras
b. Disposal of show cause notice identification
{closure/revoke) 30 days after issued of show cause | District  level Committee,
c. Imposition of Environmental | notice Hathras
Compensation 30
d. Cancellation of other licenses UPPCR, Aligarh
(Mining, Jila Panchayat etc.) | 30
in case of closure Mining Department,
Hathras/Jila Panchayat,

Hathras/concern department

g Submission of status report w.r.t. | Monthly
above points from 1to 8

District
Hathras

Level

Committee,

safed, errE B FEfm fem T B TRew faegalt o e & <k

freerra wibfe g erdad! gifteT o o |

(Erfard— e wfde gfifa)

L Fd



SEPeND oAb

Sufienfeard ﬁm#;ﬁqmam;wmfm. WY~ BTN |
ErsieyenTd, HETE amgE Sowwnodio, SIS~ BT |

TR T SO Forer varan, R @ 9o, srre—mr
sl s, qf e Wit See—gr |

51 e, Sowo wEET FrdEe 4. aig |

e (w0)



aNpt REGIONAL OFFICE & LABORATORY :
UTTAR PRADESH POLLUTION CONTROL BOARD. ALIGARH

. ;35‘5?’19' A-99 [ 5083 Reiw, 23:0)- 8085

Ha
1. 379 HE aftr), 2. foren @ e

Forem demra—ereres | ST — TR |
3. WEE S 4. FEES ATYTI,
Y =g frm, seme-ererw ) ofie . Rmn, wea—Eem |
g [ET1% 02.01.2023 # auw Rysnfererdt (Fo/ o), sTovd @ ssmem
T dow # R W Frfl @ amuem @ W A

TEEY,

RUAT SR v o frenfier (B /wm0), sea o sease 3 Riw 02012023
aﬁwmm#ﬂmwﬁaﬂwﬁlw—mﬁwﬁﬂfﬁmﬁﬂﬁﬁﬁ
T WY R T el S et # an s § B wae wreT W gETY A At
e g wrafew v onfm fefed, s ® 30 50 5 7% 39

Wer i~ g e A |
LG o :

(= wodio fHe)
e sfed (o)
yfafe—
1. Rrenfest weve, ere o e frey g
2. o forenfamrdt (Ro,/wo), sreww @ geerf ey i :
ity s (mo)
QW

’b{i' rE' i";ﬂﬁ? ﬂq';;T,,ﬁ“ e, W TR, ¥ g -202001 Phane & Fax : 0571 2743521
ice TEES = lf"'l. E-EIIDUEI‘ Cﬂlmyl R&rﬂghﬂt R’Dﬂdl M-ﬂa'l.'h -EﬂEI:IEIl E-mail : mﬂﬂg-al'hﬂ'hpptb.&h



S— 261

Hrafery frer daraa sreed | asfo) /2>
wETHE L, / fovowto /91 / 202223 ﬁ:ar'ma:m\:. \“ﬁl
g 7,

gt aferrmy (%o),
£y wETed O TERTEe,
Teor wewr wgner Frasr 8,
BMEITE |
R fmie-02012023 @ s freRerd(Ro / Vo), gorw o e o

W Ao ¥ R Y @ sgmes @ wee |
HEED

mﬁﬂéﬂﬂﬁw & T ¥ o wTalay TS 2365 / 30T0—837 /2023
fria—03.01.2023 7 @54 T80 GO O T &Y | e N WAIE SR H
wapfe / wafere $e weet @ W R fider @ e # e oy
uy g =il el & frad ww A e damee werw @ e Pl g
A dam o ufEa g ~

TSR a |
'lTﬂ?'f'I'-'L_
75/1,,] ol {2 Y
Y e HleReT,
I BT |
LU IED | / Raodozmo / 2022—23 fe=a—

b= 1. RenfRerd weiean, srera o Wy g wfe |
o, R forenfared (o /w0) WEEE, F1=wE ©1 WGt gu |

&

Toretr Taraw sramw |



262

w1ata furar Torgy, BERd |

TR —ET § wWafaa de weel o qft - so0e-m

w0 | g woal w1 W @ WSSl $1 | B2 WMol U ) aa g G s WE | 60T gered a1 | wedan §o| @ sor-a
i1 L] T CiL] e | o IS
1 |fo gpeod) (e dies, o drs, (o wonerg g3 4 EReTEE WITHRE TS
T 1E‘hzl—t'rr=1m:
z n‘mﬂmm?pmmpmmm HIGHTS P ]
ho aret (o bt e
3 ﬂmﬂm?mmﬂmm TR TR =
Ay i B wmf— @
4 [0 i fz To, Ty inhmammpmmmm TR o
Ll ]
5 RS TELE e
|t Rivders fe i, i Mpﬂwﬁumhﬂm
8 Mmﬂm,ﬁnfmluﬂ%:mmwmﬁmﬁ#h TR e
il
T Mmﬂmmwh e e
ho Eram £ weim, e
B |fo ¥ g T, YA o areirm T g oft T @ P rEETE Tt ]
§ |90 W 3% oeEn, ;e o A g3 M W o et WTETE e
0 mo fiefrz 3 g3 A w9 fm Pm| R wenas
43 o & gz i, et
- [Fo el ¥l 190 fama AT FEen
&y owTe gz i T
2 n'lnd'rﬂﬁ'ﬂp_!ﬁmﬁnm TEATE Warsa
Aty fe fe oo fmmm
“L o 292 §3 4 (A1 0 Soniel e e
Ao P fx oo, wealeh
T qnmmmm#mmﬂ ety wEnaa S
b i
15 ETE e
4o ¥ fe webudzfm [sho woneh oeh s e T Po =R
m I::umlhms!raftmmrh T WA
| %o v s el o e -

&




263

1 oo w3

hwmmm | _—Wﬁm‘ﬁ—.m TR wTEg

1 1o ¥ 92 g, o v o —— — -
FrEf vy

[t s g v e TR A W e

20

%0 319 fres 2, e mmiﬂﬁmﬂd T3 TR
21 ﬂﬂ:lm I -

80 5 ¢ b, b jm R T R
% [P0 B S 0 S s v s | waln
R e, Tm [ﬁmmmﬁmﬁwm s F e
24 ﬁw-ﬁuﬂum =)

0 el e b, wedat b
25 - Iimﬁﬂth!ﬂmmﬁiiﬁm B mE

R TR 8w, vk
% [ = iR o g3 6 T o e

8 T d e - j
¥ e e e (o 8 S e g o e e o
= P wohom d= i gean ———er, e

B0 oo fo Wi, aedwn [o e e
B B0 = A de s, Ay ww(He v TR o8 8y i e v | Wl
b mm.ﬁ!mﬁmmﬁmmmﬂmmm -

e At o oeh of Proamem Pk L
& b Gt !

. L il il L it e 4 v off wewdn fow | enw wm | maine
- mmﬁmmwmwhpﬁmmh == w5 LT T

o e §2 o wEmg |“'“'"5' Fr=aws | wwiom

35 |80 m 2= aom iy i‘l’ﬂ"ﬂ‘“‘“

%ﬁum&mﬁ

__-_-—I———-——-—==-——_u=*==




264

2 o il e wger um s

T STean

T T g e W0 40 2w e P e e fhed)

g Ao ol 22 adn e am TR
smilteh Rrarezn we enmm

9 armfish e
3 [f0 A quE e wee o T e

pdam o sf ardm ey wE e
Wmmﬁ]ﬂﬂ#ﬁ BT AT SR e Rrovesr s e

firde o o e [

39 (%0 TR = T wm o
R [0 i g o e Rl P R e | Wi

0 [fo Fr Tam wies g A0 0
wid firm res s
!mmm

il

:

) TimTE |, e R e

:

Tl lﬂumuﬂm:.’zm'mnﬂi It

Ry
i

a2 |0 fim s oes w0 Ao A

= e e T weelEl, neo
i |m i et mey frrmers

]
1

%o waw Tiw e Ao wod
e e P el

el Tnow
m mgﬁﬁ EEEGEEEENCE

e Bo AR e fEE oek M G g

W |fo gu NE WS W R ﬂﬁﬁf?ﬁmm
a7 . Iio M e @ 0 medn = Fo Ao
# =i e o witch Yo, (e
48 (fiva 3z 9ut P mgmmmspmmnmm
=

e o g3 o wrerEn P

‘EEEREEEER
EEEREE N




265

0 ﬂmﬁ!ﬂ%ﬁﬂﬂ?ﬂﬂﬁ:ﬂrpﬂrwﬁ we T g
OfETT Pl
ERE
Y o T o g i S S e 08 W -
0 fem e i) el
B A T — kR
fer=n % v
b 9o o ¥¥= 53 4 0w er T
o e 2 ek, ) o i
- Fﬂ?“m“ﬂ (50 e b 57 0 e P P | S
7 Fmrd
& W W A w7 e a
Rl o e
7|0 TR W, SR Fﬂ_m?ﬂ?ﬁ G
" ™ & T A g T T
hmmhmmlrm = B
= Emﬂwmﬁrgwﬂrqlhrﬁd e
el o, e =
& Iﬁnﬁrmmyﬂm“ﬁn tRE
%0 T B ot gt |Brei
“ !'nﬂfﬁWMyﬂmw BT
|hﬂﬂﬁﬂﬁumtﬁhwm
= S0 T B o Tm g o g BT = R
By Fm ﬁﬁﬁhm?mmmﬁ: BRI
R
B [=TE him Pew WE s f e
= lh#ﬂtﬁfmmmmmm —m—
L] m’lﬂﬁ UM e W Ergn e
]
_"Jﬁmm T S D A —
T AR wr




266

igic ] T
!ﬂﬁﬂﬂﬁﬂﬂmm B ‘Tﬂ____ﬁﬁm =
el o
Frart) Xe v b
oo M A mhR v B g e C e
Rl R Y ——
el e
W WEd e
Eﬂl?ﬂmmmﬂﬁm T Halem =
w0 o e g B i T Pl e
o ]
=] Tl @
ﬁmmﬂmﬁumﬂnm
il ST e ep—en BT Trentem T
TR
i R T R — e — Wl | eedan wp
7 lm:mﬁm b T e e m— T wmien
EilEiGH
wihﬂiﬂmmﬂm e T s T = o
ERH W Pods wilt T
g0 o W g2 e e e B T T o rp— T wesan T
el Everon
o1 [ s T O A e e o Tt ErETh
S g de W [EEE
el L T ) T e e sp——— T T i
A R ERAH
L] : o o B g g o B | o et -
%o vow fow s,
B4 rd:t TN fz I{AWHI o e
= T Frereft T S —
fo W fErt de b i) i G




267

fréz wAm fr mlg:irnmwﬂﬂhﬁ
TRt

[
& fary |
. %2 Tritn vin emem Poreh e wevnn Fom .
A ferh '
. b [ i ey |ﬂhﬁhfh':r:[ﬂhmmﬁnwrl P e
e R ol e, g [ e e arm L
w T o gz u mmaﬂm#mm T [
[
R T lfl:im'rﬂmmumﬁm T L]
(T LT o i
. 'f;r-lw W BT sy =
- 1 m
mrmmm ’ == m i e
| v dz T (O s v g 8 e g | T wretem
v
T hmﬁ:ﬂmnﬂl}‘hﬂ ] e
Ligie
8 M W o ooel o wnr‘ = ] dibm
:‘:I:mﬁm'm‘n fran e wfiee o
o T T 77]
- |mmmn=r i wathn -
" ¥ v g i efim e
= e o v %mﬂmm i o
W (% Tm dt w9
e wety i Fafim ey TrAr Loy
TRHH UG Mo o e o walin o i
| e




268

:!ﬂl'Fl waAs
e
ELLE T wm
[LLE TI'IIETH
5_1311 “Iﬂ?
107 & e gE W i vreny
#n wmn it £ =T Ao
BE T T et SR e § WEE EE
MEgT OE B Weas G
— WW bR ke Tra R
witfirer ERE uifTm EnRe
109 ﬂuuﬂmmﬁm“ﬂlm T Vi -
HEW BT TEY ETREH :
R ™ s S
PG BRAE 1 T e Ee
T GE e ikl ' 3 R
¢ welm W g o dive e dEm T3 o e
&3 B wrd TR T
Jwimﬂlﬁwﬂ

FoTaT raE FTe |




269

- . ﬁ;}

T=HE 6|/ wofHo / momotee—2019 /202223 faid | a- o\ -1
fome—fR=ia 0201.2023 H sy RrenfReE (fFo,/ww), SR o) s § T
dow A R Y Addt @ orgues 9 A A

SRfE fsae @ e um Wk 2365/ 0A-837 /2028 fEE 03.01.2023
H HEW I TR T HE 9N, oD g wMve BeRE H O/ Heifew g2
Wedl & WY W el WY TR EAT AN SUesl SR oY e ®T T |
aaa & IREY  aEed weer & 5 g g ¥ e/ Hafed de v
g g I affram—201e @ erlo PR daids w anfaf @ A of
mﬁzﬁﬁﬁmimﬁﬁwﬁwﬁmﬂﬁl -
BOWO | ¥T M BT AW T amdET &) foler
1. |H0 91 %€ S |[WW A9 Ten, U osdiel d 08.01.2023
Tde—a Y |

T od AEEI-2019 @ aid  fhal W 3¢ Wedl @ qd A
R/ Woallowo W T ¥ I wAUe wRnw A wnfi /e de st @
Tl Gt UIeY UY YEEl AT ags) ar # Wi 2

AT — SR |
waag

{M

Heras s
oy =g, sery |

T / @ofio / MoaTotTE—2019 /202223 faiF TaT|
yfaferf—RranSerd wehear, sRe 91 Tar ¥ Wey agae i
v 'xﬁrﬂﬂi/arﬁmm

‘?ﬁ H‘HW.ETEWHI



270

g _jr.--,' TTE-ETH W EER (0, ) o g s fe (et w111
. il ] . 4
X2 WETl W A g gl ww e YT wd [P garm| e | A
=/ )| femr @ o w o | faemowr
e ol | s amdw | W
-t S famer | dofrme w
dofrro R R
firmraoy
1 T z 3 a ] T
T T 52 9 T fo aim : &
" (e S, e T - s AT A
B wown £2 Swrn, (R P WET A 9 :
2\, m—m{? . ) soraze | o) =)
Ap AP = e BT, AR,
e ([N avorams | VTR E)
B0 TEAT T8 WW LT YT, STH-uThasTs, '
4 o weear . p— Lk |
fin AR §= WEN, WA B0 STEAE BE T
5 |efemp, e, ormoe—enmm B suarzozs | oE) 9\
& |B0 B= 9T oEm, TE—me, SeeeEER ] | 310rm | o 2
{Bo wreh Trer $= S, miha, PTATE 1, -'é_
T |- £ wraz | <TE =)
; fio .ma TR, !Im—m'tlgi. T-ETE siarzies | oTek @]
By i 92 e, T e B
mu ~GTEM R a‘sﬁ’n‘qﬂ' T BT | TARTN 'Td :3]
o [0 e e Jein, T TEENTEL |, a3
% Bp wwr ¥e ST, WATE, W, W ' sinraner %]
- Bo = = g S, W “I"W“_T AT S, 34073025 q'ﬁ*. "%ﬁ
e T e e
. miﬁﬂ I 31072025 cﬁ‘i' =1
[ TrA—aTeN, e, siorzom | <TEDR)
i :q _"Im'l?“*' m‘ﬁm@"_"’m‘ e |= 5 e suoraezr | = #fi ':1
i R worzez | STH| "y
&= m“ﬁ ﬂlml WAL, WO, WO, .07 2095 'ﬁ"l_ﬂ -2
A )
By Zenita B2 9 (SR v iE )
g |E-TREAN, ETEE e, WETIE 7 SEHE-Te | 39.87.2034 ﬁrﬂ%l‘
g ST T 7, (90 on-wu A ),
30 | qy-sirrrfl, T, TETS—ERE | i ET_'&HL ‘%]




271

R e s g g, W=mii, ; . / ‘|
o |, - | oyl B, “ﬁ ’H —
i = &IAI90 D e, W-Reenel, ww U, — “‘VH e
2 |, TEE-TR | : ;
o 2arg, yam o g oey, (g =il M
gy [WEE), VMR, TRnh, TYE- el 1,07, 2008 -‘1‘!1 & |
A3 fivm dz gwr fgdem fio e R de "
os [, o wwd oo e wies), wo-Raa 1,007,008 u"{!.‘h "":1
[T era, T TR |
flo W RS W, W=, T -
- W_ium;‘ m T, T, 4101 5089 ﬂ]i‘l "—1]
iy ma wr e wrlin, wn=sviil, R, [‘ﬁ 2y
B oz aoraazr | N I
i T RO ST WU, Wni-SA, 1 0
- Wﬂﬂﬂ?m-mmu PN 10T “"l_g' i
i M GE TR, M- e, =
0 . woaus | o81)
fo 1 (0 g2 o, wmi-i M,
A I:mq'q-wnm o aorzozs | <] 'E"I "!E!
fin = T . M-
% a;“_mﬁf S SV DR aorzar :l_:‘rl '%'r
n f0 TR 5T T, WS=TERI, U =R | — “T?li éﬁ'l
s :WT it nlﬂm. U-uTaT TN, Il‘mnmmi. A "T‘ﬂ. ‘t-ll
. mwlm T&w an, m—@ _— ‘“T’Jl_“'r
wRIT T T2 RN, WP-TOE, TR ) 3
T Py | a1 082037 T‘i'i ']
y - : .
- r":'n # *"#“"m'{rifﬁ r‘ m;'_mm' Rl 21072007 ‘T"sil -
fio 7T ST T (qEAr-o Mg YT e _
¥ | fafor, wmE=TR | Hor 'r?! II"""l
37 |%0 T A wa, TRy, o= | a1ora0es | =i B
5 Ry i 3¢ oo, GE-w, O =B | st | ,’ﬂ
29 ‘mtmrmhr. T PSR 11073020 -rT{‘l-}l
ty 1 fire e (pdnmi-irg (Ao wiea), J
19 Numeiveeng, Reremes, Sram-wnr | 10N F{‘ﬂ 5"\
Hg & G L R )
& H::_{qﬂ::ﬁ;ﬂ;ﬂ Wi SAnE, U= gk #Tl:pi'ﬂ]
T IR (
o TF1 e WL, Bi-Uh, TN, SRy | P ur['i!_'-.. <)
Ay et amyel e e, Wi nm, \
"3 wmr—wm ‘ Mirgugr | & Tﬂ "'l:l
CIC TR TE N (T O O (T T 7, Ermt e e =



L

272

E“‘“" H?m'r wn i e
auhn 0 TEm e B LR T,

T Y

Mo T e eEeer, T ATRRT,
q0 =T | , 31473028 gﬂ%\'n '%1
o 8l TR G S, W T
W Rmel, o | ' T 30TI027 .;['%.] |
R e e e
= L R ;“',\_-Q- 4
R T e e =
4 TN | ko Lk .07.3027 -]"H %]
By = Wﬁ!iﬂ‘fﬂ{ﬁhﬂﬁﬁﬂaﬁﬂmq
Ao 3R e wE (gem A, S -
N lam-iftre, ol o m—mﬁtﬂl .07 2016 ‘-T-gl' %l"
o wETRe fis e o
a2 FEL AT e 31072024 ﬂ'ﬂ ﬂ"l
o Ti-'EE'I""II - YITIRIGR, TR P o e L
53 wr'::ﬁf:::m b i | svoramas wﬂh
=Y 1
F0 T B2 TN, W e, T, %
™ \e-enm a107.2024 1
o [ T G|
%\ f2 wdm (g Yo e d2 wem) oo
g6 |1 woEyr, oo Yz TwETE, wem frresmes a1or 0 ;{"é. % ;
TEHE BT .
o we HIET W TE WEAT (GEAR 0 W "
cr (BE ﬂi'.‘h'rﬁl:i R wiwT WS wies), T 31.07.2027 H “é
RIS, T —EITH | ' =
i i il b i 91.07.2027 "l_'éa %1]
il I e e Bl
o |0 e T 9, e, ATE—ETuE | S ﬂg'h Y
= fio oo e Oes, WIRAGR, TN, SrTE—ERE | 3107 2027 q"}q 5{1
Fio Taer) i 4= we, uri-aeld § 34.07.3027 l"fg' %1
% |-y | -
%0 STV ¥E SO, TN A, S, 31073027 "'l.l‘t:" C
02 \qe~EnRewl |
o et T s, B, Y, MR AR | | g 2SR
0 |ormue—wmen)
T st 9 wom, WA, e, S oTE) -%]
B |~
Y e I N T T T A sioranes | BAEVTH)
B2 |ermrE—g | —
R ¥eT 1 WL T S9N, O — T
B8 oW | ; =
Fio A T4 4¢ W, W=, S, 21072027 ﬂﬁ %‘I

0TI

SRk




<

273
T, - AT, ]
WWﬁI St 31072026 ﬂ%; <4 H_E'-’
% i R, e, e, S e | ._'C\‘ 4

L noraer | ofE| =)

CESEL] HeR, |
R m:f;g;;m" gt 3107 2007 '3‘“1 x

Ap o T g2 e, ";rm-'ﬂﬂa'a'f TS P
" wE-rmmn | 3 AT.H025 -1‘!‘1 =

e |

W W {2 TN, TP, e
T~ T |

HNT2025

T4

% Rl carn 12 VR, TI-aa ), T
=T |

0T 2027

A%

75

ﬂunﬁﬂgtatnhmmammq

TN =ETTH | . 072023
o Ferlienet i g2 e, T, S

L 072027 -T'Zﬂ %i
#? 'ﬁf m ﬁ m !l‘l'ﬂhﬁfﬂ'-ﬂ'. ﬂ!t‘h:l HE*H

T - ' | stonzeas - gl iy
R S e e AR, e

" FATR BT | ’ ; J .07 2027 ':rl:ﬂ "L'L"‘
A ¥ e ¢ @O, WY feaen e

™ |wTEmTY, T o woranzr | =] 4 |
i wa i (T3 et ] 7 ]

ED |, e, W—m{? iy 1072027 "1“ -:E”
H0 WET Y W, Wy, W,

- llﬁlmvtm:m (-9, e, o @ o107 504 ;f% -3[
fin — 7oA, T, - -

- 0 ¥ §E B, W=, RS, Wee- B | e _ﬁl_ﬁ

8 m ﬁﬁﬁf{?ﬂ' I 3072027 “Tl'ﬁ 'é]

£ ;ﬂ_mf s ' aorzoer 'T“!T\"il"l

- ::_;;r_m ialaﬂrm T, mfm. L q.'-%.gl

86 m mfmt;m‘m - W 31072007 q{'&. %}

a7 mm;n; :hﬂ R 3.07.200 —['}:ﬁ‘ﬂ
fic ¥ fig T8 4= TOT, T,

% lren, mﬂm| o g 31072024 -—rﬂ"i‘*]
fio oz = v (e e 9um,

py  |TTR-TRGY T, MR-, WRE-n | 21072007 u‘.‘a —i]
R FerAwel §e W, (g8t T 12 e,

gy |-t wEE, TR, meeie- R .07 2003 '-"‘"-'g\ %‘l
TR |
B i 3= wE), upi- .

- nﬂﬂﬁ-ﬁrﬂmﬂ;ﬂm. m‘ﬂrw:—nruﬂq:f o anaracas | =\
o T T wow, e, £

¥ |-, wE-g aorzzs [ ) ¢l ﬂ,




K
£

v

274

0 T s 82 weT (g B 8
! Fegim), e areteredt s, sy ﬂﬁa:m * |
TS =TT | el "ﬂ'gll )
{tgﬂ’lTTﬁn Y r - 5 S
* nm-'l'la-ﬁﬁ“‘ﬁl:'miﬁ mwﬁﬁmﬂﬁﬁjrm T i "]‘ﬁ 'E.
Ao W A Wem (- T g wEm
Sl i T - 07 0z '*Tﬂ %'l
g6 |0 TN BT T, WET, ATVC—EaTH | a4.07 2028 ;.-1.‘1!»1 =
Ao T §= T, W T, q e,
AT TR (- ey, e
= e ¥ AT, | 51072026 | w7 =
#y 20 e SO, PR, e
N |srmr—mmr | 31072027 -"m i
. |vnvE 5T TEW, 9 TR, STE
R, e il 31072027 .ﬂ"eq’*i
iop |Bo Foa fie e Tr—d T, T — BT 31.07.2025 —"{.1 é‘l
it e ?"“’T- =T oY, TEw ) e
Ro [ el 52 9eim (e fo s e g 31.07.2027
il . T 2w, veeie Al orrre q“erl ‘ﬂ;
BT .
- fo g 3= S, m_ﬁmﬁgql T, 31.07.2027 # __3.'
L b ik s B '
o T e e
s [P gz?mn. W w, T p— 9
106 PR N .,H J - h T' 31.07.2024 d{ﬂ =
FET, TETTAT e, WeeR W] 31072027
Yl A e
B0 1T fie wieE G0 HO A W3 0 B, 31.07.204 ’_!ST 3
s0p [T, mEiE- R, TR x|
N CEE ﬂﬂ%‘nﬂ. wehwe, g | ) o
= ﬂ!:ﬁn#ﬁ ﬁm Hﬁ.[@ﬁlﬂ"ﬂlu ¥l gE Iu) I 34.07.2023 "’T%I =l
Tio STl qEre (A Bies (U N0 A1 WgEm | 21.07.2023 ._ﬂ 3
11y 5 vITTE WU, W SR, SR, e ol




275

arre g § vaife de el wl e oo e et af i e e

T oz wgdl T A T g aw el ymy | =l o | T ] e ] o |
. S wrlt B | Rorr o weer | o7 wpey w1 U [-"Il-lrfl.lﬁ-r
arisRr TGN e | wela m AL
HIIs[—17 # ey Mergmy | fefyarew g
vafamys oy [arier
[reeey
1 2 | 4 (i3 [ 7
1 [f at® gz T, Tm—arTen,
TR, =BT | 16072021 :T:I' -E]
2 | Term 3= 9T, e, aee T,
ST R 16.07.2021 -:ﬁq %1.
1 |Fe S $E SOE, Ty,
e =BT | 18.0F.20219 -_lfé-] hﬂ]
R i — ]
AR | 16.07 2001 —Tﬁ "inll'.l
5 |R0 WiE F S, s sy, Mgy
I 18.07.2021 '-ﬁ'q .'E"l
& (fo BEE i vl (Eenen e G )
=l firs = '
foraz- m;j. TR A, 18.07.2021 '{iq_hﬂ
7 [0 TR W R e b = e
L‘IﬁFﬂ. AT BT | 807,201 4’['4 e
8 |0 ®rw ¥e wain, [GE-Ta00ves W I8
TeiT) mm-vte, wrE, - — a-'ﬁﬂ 3
7 | weEw fiw mﬁﬂﬂ; -T2, ]
ek plodai R (ST R T
10 [fo TIRATYE A ST ouT, TN—oln, aree
By dind 16,07.2021 :|'?'f 2
1 |% AT B v (- e el
IE“T £ g fiw ‘Eiﬁl 1tJT:I'-WFH’I'““'L 18072023 __-f-ﬂ-ﬂﬂ.
12 ho T oA ¥ won, am-
fereeorrs, was—mee | 18,07.2021 -{T;“E:} |
1 |8 B e T3, WASE=T7aTd |
18.07.2021 -ﬁfﬁ ‘%]
LU L - ey W-TAT, TTHS- T |
.07 2021 d"ﬂﬂ !
% T e o
TEITT= BT | ' R, ey d‘TEﬂ %"
TR [T 1or.202 l!
TP (i, W=y,
ST~ | 18072021 -T'Lpl ’{j]
TR e S g T
TR~ B | 10.07.2021 "l"PH] }?ﬂ
1 (R0 UISTe (0 i T, T e |
. TP — TR | : Ei '%
10072021 -\E ] ,




276

® s % o
w0 1 W‘T:ﬁm, T,
{ & v ST =B | ‘ et 1807, 2031 .ﬂ"& -:é'lh
20 qummﬁemlmm 0
AT e — R | I - 1607 2024 U“% —E_"
21 |H0 Al i e @ A
-, Bl !:Hq'_’l_m;:'i“:“ el 15.07.2021 '-:"L_'FJ %\
2z | et 42 wET (R
i L —— ?&%, ¥ ), wonzcas | TR R
23[R0 T Teem 32 wabt oy Bo e T
‘“‘F‘ TG | b ooz | M)
24 |Ap T de wmm, Eowm, armE_mhre | 16072021 u";ﬂ'_-@\_
0 HEE R T, TR, ST |
16072024 °T7E|l . X \
26 |80 T 198 ¥ T, SR Gon
R, =T | % 1B07.2021 —l'?q '31.
27 [AD TN q2 e, YT, AT 9
WG =TT | e . iE07m21 ""I'H %I
Ao = =
¢ |AD 3T W, W=, WAeE—Ee | ik __‘_é'll %’I
= mmﬁﬁ bk i 16.07.2021 '-‘{'a 'k'h
31 [H) HICEIE (a0 aEH, de-Seage,
ErETTE-FgT N8, WL, WAR-RTH | Teianal "ﬁ'q' 2
a1 |#o sl Wom TEE 3T weT, W O s %
T AW TAE—ERA | 1807 2024 '-'l,'{‘l \
WIS, ETETE) o
32 (D 1 ST WERIA W] T, wigl s, |
sl 18072021 "f#\ :l-i]
33 [#0 Tbee wewa q9E WA el FT- T, N .{ﬂ o
TS —ETA |
B0 WS¢ 9up, wH—sTren P, we P
34 TG~ 1607 202 tﬂ-&%m
35 [P0 T ge g, T, §TO, dREE-EE | e ﬁ\é]i -%J
% |To %1 wig T W Sies, (1 Ao T R g(';El
wir), wrq-Free, Gar, WS | eeran | 6l
37 m m WA, SrEE-ER, wioraiss | 0] #)
36 Mo @Rl 4t swr, (EEpE-t T 1w
i), Wit angw, oo, woron | &) 'EP\ JE-!
G TR, W =TT |
an [h i'frl'ﬂ?lIr :’; qﬂ. BIi{ﬂﬂll-nﬂrﬁl =T, I "\?S‘i %1
Ro e i o = e =
N TG~ BT | SIS RETIP, W, 10.07.2021 -I‘Hl'cu]
41 [P0 arA Fineerem TS TR e gE, '
|ra—tarn, fimg I, o sworans | TR
a1 |ho @im miR wnte gr e, -, _ﬂ
wetirE T, TETE—en ) otz | 'ﬂ"-r




277

-
,-"“ 'mnﬁw m:'ﬁr TR, PR 1, e q'ﬂ 'gi
s m mtﬂl (A, 167,202 H‘Tﬂ "21
45 ﬂﬂ;mﬂ: I"ﬂf"' T i s, 18072071 tﬂ“ﬂ 2
= ?ﬁ@m’{fﬂ LWIF e B [e— e T
a ;im mm $€ . 16.07.2021 ITTQ %
4 wmﬁﬂﬁ TS 18.07.2021 ﬁ'ﬂﬂ z
£ xgmﬁﬁg.ﬂm%mﬁmﬂm;mmﬁ i) ¥
e, 18.07.2021
[ me mjm I 0 18,07, 2021 % 'E:II
- :LE';“ WU AR, f«‘ﬂﬁﬂw ~8.07 2021 :{'ﬂ '%]
" ::ﬂjﬂm T SO T, R, 1a.ur.znz1l ﬂ'{l %
54 ﬁﬁmmmmm o of@t%
» mim“ﬁ 3 WETHW AT 16.07.2021 -|"'H' e
[ Ee §e vt W A
i mﬁﬁ'%m W | eoran | eyT B
» ?;#.ﬂ: 3T P, Wmﬂ pilbc 04.12.2021 L) ::':bl 'i\i




278

1 . ' ) 'H,‘
TR / 413/ TRI0A0RI0%H0 SiogwoEio fdo /&= / e o3 |oi]2e22

|UTgeat Yoy @Y,
wilovHoen T s |

T ¥,

e sRreTaio)
wowo wguer FrET 918
AETE|

HUYT YA BTG B TF Wo-2365 / 0A-837 /2023 faTiE 03.01.2023

\ “jﬂﬂ%ﬁmmﬁﬁrﬁaﬁﬁmﬁmwﬁﬁﬂﬁﬁﬁr(ﬁnxmjm

X -'-- b v
N i MR

@ el ¥ W o ¥ wMue R § wnfla /wated ¥T WEsl @l

- it o @ Fde R e |
o @ wad  Shogmodlo fawm, Sue—eRRE ¥ Uiy /waled g

wee! @ W 59 U B 9 e @y arae war F ofda B

e e TURIERITTEN |

HEG

.

\ w-n M T,
oelo R,
E ‘E‘Hﬁ'ﬂl
mjﬁﬁw g | %

1, ﬁmﬁmﬁnﬁw BRIV DI ERf Aey 9T |
2. SR ST HS—1 VIod T TS S, IelFe o7 gt wew S|
3, amﬁrsﬂﬁ.‘mﬁ{ﬁuzmn} BRI Yu-rel weEy Ui )

W RN | T Ty W,
| o Shogsodio R
BRI |

3‘9,*

zs'j‘ Cﬁ/\@



ARE]S

Equ.__nEu_wEnEE.ﬁ.mEu_

LBELIONESG

ALL

ATOOSSdDwaD

| *

HEVEAVIA  DHVS NYASIATE]  HHTOAWIALMIVLIL

0/S DUVE NVHE NvENs

THESUYONVHSIATVE

d]1E]S

wody pewd@unooosTy

NOSTREaTEL

[ ¥
THITTEQIaVYED

SVHHLYH HMOHD YIVM 1H13d
W EAHSIHYA T N0 _U____w
IVAVHE IHYIN UYLNA HSIHAY -»
avavavs NAMOHD|

1MN0d WYLINYD ONVED [NV

O/ IV INYD HYHNYHS IYYH-E
43INLEY SYHHLVH

TINCH'S YMHSTHYW
4004YMS ONYNY 05

YA HSIHYIN UYINAY QONIA-Z
HANLINYA SYNHIVH T4

H'8 THYMHSIHYIN AJTTVE O/
IHYAHSAHWIN HOHSTH MYa-T

SAHOMNIMEAIOTYE

5V
YHLIVHIMVZVHYOQOHA | v

s

woo | ewiSumiooosTy

BSEFERDSIR

Lz
TaTPELS4A0060

YT

IHYALOHYE “ISNVH YISwN
VAYHS W1 NvEvHD NENS
0/5 VINSYHS HYINNN HST 3wy

Hd1v
TWROAINLMNIIN VD

A5

17}
E_EEQEEEH eipuni

RIS J_';rI

ELOTLOSTLE

ME
umwwmmmn___r_uﬁmn.

BOSL2RsFEL|”

HINIWV (HdVd VINYYHS
Y409 WYY OfS YVINYYHS
IANYd ¢ HINLHV [Mdve
YWHYHS ONYHD Wand ofs
WWWHYHS WHONZLF -E ¥3M1UY
CTEEI] E%._...n_ VINHYHS Tvdos
vy qﬁfﬁﬁ_ﬁﬂz_u 4

MV Ei,ﬁ ONVHD WaKd Ofs
WAYHS HYINNN LNVAHSNE -1

SYUHLYHIHd VS0
AHONYLIYHSINTYE

IVIS/ It
q JOaVED

m%niﬁ_mq WYNOOS

© DOAHON LN vava| 1| -

Mbals BRI

W -

100l 23

s

1B b (b

IBh 12 jpo o]
R bk b jpok ok Jom

Ik % jaan

3 y
T

i

‘-2um ._,HEFEEEPEEEE

..mnnl.u..._... -

s wﬁmﬁgﬁkﬁgﬁﬁﬂmﬁﬁm s

%ﬂ.._\? i



280

]

STdHLYH L RS
) g/ [ tz| MYEWIH Y19¥N HONE * OVSVYEd : 9t
R SSEILI0IE 1y ase ddaLVED LLVAMOVHE /S HSWivd Nos| =0 O LHEVHYRG
FIwSHTA
¥ vzl  NOVDHINYG [HNDUNHN *1EVH W]
TOZEITOERL
TF5VS TdVHITE
alBi% N
WO LS a0 O/5 HOMIS d¥ LY HAVINNY YdOOAON L NN
NI, NYSHNWNEYaYIOWN|
e TH10088526 1 07| NEVEVISVNAVAVA GNVID o xantnasionarv] &
TNEILOMAAVE0 HST4NS 0f5 AVAVA TNHYY
prprin as i is N p L
HYHS INVOYAISNYN 5 'ON QEYMm
Sf ' DHVD HYINNA YHONIENS
¥ 0/5 DYYD ¥YIWNN 1FININT NNvELY-HY
g * (VD HYHS FNYOYASNON 5 ‘on | HOMNDINEII0HaNT
TUVM 5L " TEMYYDY ToT NVaYIN
0/5 WMVHOY LINYHSIN -T
e el LIt HYINNN uedesey ijoynd
AV VESTHSIVEE| oo el e e, rz . o
2 SPLIANYVED AJINVE T NVHOW IMyH Tf 3381 ‘HooAaN LN3
B o TYHSIA HENYHAYD
2815 200/ FZTIRG u ZZt . _zwnmfﬁﬁmﬁiqu [
nwmwﬁmmﬁﬂ EZ| &L "WAVOUYHE avsvid HSTUYN|NSYS“IWHNENNYINY| oT
ey Emﬁ}ﬂulﬂmm“mqﬁﬂu ..nwnmunr SOOAQMNLNIINYDHNA)]
By soceersres| B HYVOAYIIA i .
. bz \i LL3dIHHI ¥TIvHOW HUYSAYTIAIDTY __
E . zqu:_._z.ﬁmmwﬁﬁi.rmaﬁmﬁ ‘weoaanLNIinuE| ©
S Feibn. : ;
E0S0008EGE| LT T
= Tl AuvHOAVEDuYAnS Arys| _ r_j g
aneys| i — . PRt 2208 ey I
J8V| o0sTeRsTEZS| pbk BRI SVHHLYH
. oz| , R I ) PN
e UYHOYIVE'O/D Inaa iivma| o Teva90) g
- e LY o e, ADNLININYMOYHE
aves e T : SVERIVAT 7~
ossanzrive) m i o N L SWHHIVHD
m Sd¥IHBD . IS Wi VOUSYIDIvAD0mOoL|
" o - = ..v.fqﬁﬂmmmiu.mdzm_nq:&m_mﬁ__nﬁuzﬂu A



i VINEVHS HSEHVYE' Y WINHYHS SYHHLYH YISO
alels £9Z6¥SIESE EqE.mE“_m_m_q_mn OZ HYWWMA INLY "€ WL4ND HYWINN ADVTIASHYOM]| 9z
= TNY £ TL4ND Y¥INNA MNWU'T HJIHE IHOYH
&) HZ 3 YJEFRETIAL
bE 3 Liiy|
M VD@ TEssHaRnaIE| oY% ¢ e cpandraosn B VA LIY] s304p 2u3 eupuing| 52
SVAHIVH  TAISO Ov0od S 1o
et 4z VAISO
ajels EBRL00LSYE i 4 HSMEMNYd HONIS WYYY10L vz
[4bTRSddSOVED O/5 HSPYMYY HONIS N | FPOAINLNIHSNHNYd
AavHHIVH
e p— sl g2 "WV HNdHYHS HYOYN HIIA m_m_,,_;._ﬁ:ﬁuqz."_
; ®| 1y1eBTVAIIgED Ve * IMLOHINSY YHONIHIVS m_w...m_p CAICHYRERR) £f
A- 0/ I4LOHINDY HsnAld| AGMINIATENVYVIN
¥ URENAGY " S0AHaN
= LEFF
GBEZEB 1\ 1 oct s iuien T4 VINOJ HONIS NVIN 13 N sy &
2 SVHHAIVH H
ajeys E9STLIZLVE e T o 7 4 ALVD NVSHNW' ATNHSHYA| DNVEESYEHLYH NYS| 17
: HWHNYHS AIHS 0/S 39NN 1NLY| ¥NLO0AanLNIINIY
SRt NYSHNW' VANYOYD YTIVHOW| NYSHAWOHHYYon)|
ELLLOVTOLE) oo savieol IZ)  BONH. "WINUYHS Wy Y3N| vevisiaunimanty| oz
g el OfS AVAHOV AN UVANYHS W3Yd| SOOAANLNIVNHSIHY
“NVSETTIEVIWTEvY
zﬁm:__._. HYMaYYE' OH |5
TFERRVTTYE| . ..mwnww_.. HONIS N MNANVSYHUNAHILYS el
ofs; .._..Eﬁ_,, HONISTYHYIA THAD
_.ﬁﬁ_% : OAGNLNIHLISNYSIN
SLLETHTIVE|: £z oy bl 7 |
0/5 WANMOY N Hstajo| YTILOOAGALNANvSEY] i
el .ﬂm_gwmmm.mixq:.. a L
Qw___ﬁﬂ_ 15 HVAIHSOH ; i
SEFEGIEIZE £z|, ,hfum. & Syaiiiyn| YHAVH YHINOWYIS| 21
e %@wx___“mmz_m YN'OSOAQNLNINYSH|
LT ot - i
WY nmmw_ma_n UFIANNVHO -1 '




282

;e Wz INSWS WHYHOT NYAMDYHE INSYSYHEO153
a1ess |0 TELI D EE TBUTTREETHE ot £0c L2 1oe| T2BETHOAVED B (NHSIA 0/ DHVE YINIIS| SiHd¥aINTIOmManHS| o0
TESHML
. HZ ;
21818 %m@ﬂmﬂﬁgﬁ ERFIROSERG ﬁmm@gmmzudﬁn_ EL] AHOLDAd 542148 Av1DHE WYAIHS AHOLD34 530148 7
y IIOHE WYAIHS
dig BUBLEY
: aymny SEJULEE Bt
LN3 110HE WYAIHS
. SVYHHLYH OYOUSYID
Bt A 12 NIADL HIMYHYS|
aes|  WOTTWASEINIT0IES| Zv0800926 ﬂah.uﬂn_mnqmn 74 d VHLSR OFS IASE VIVIHIN IavavayNyIoNys| oF
. DOAANLNIYYANTHS
e Manfs aLyis3 FINFHI0 " TT
o g SHYD .,.E.Emmq_,.._
sl 0/S OUVD INWAHSY -2 SVHHLVHYHHN
aels L gl R
Shil iﬁmﬂ_ﬂ_uﬁﬁﬂm ¢ VHOY T 35WHd: VL] YNYITMITWIO HAYY| 62
NANME ALv1ST IINIHI0 fer| TYWTRIDOEEINYY
" IVADD UYINNNEINVY OfS
#.....DﬁﬁEﬂz :mE_qE -T
a]E5 4
1z EEEEEE:@ avsvyd IMSEEVS)
HS wu_”ﬂh HYININY Wyq| OHED0AANINIWWY
E ﬁmﬁ:ﬁg "4VIVN
INIS Tvd VHONIHYN
.E._E_..._z A33ryY -£
. HINLEY .
ageqs IS VIDWN. INSYS INSY
e SNIS ¥YINNY SOHSY| SVASSYISVNDOAan| £2
HEEE_ fanvw 2

tm_..__._.ma_&w Iﬁdw__._._,__

Lic e

Eﬁ:ﬁ EREI

ol

m_u____u z._n__u.__.m...iim

LMIVHHSTHLAIHOYY

a



IHEYSTOHY
o df IAI0 YHEY "E AINHSHYA AvHIA 3
a | ZEORLTZING oz|. ) IVTIA‘SHYOM| bt
vl 57 TR v T TOT20bAIAYYED L YMYDHYHE UWINNY NNy T MIIHE INvIve
a1/ . SYHHLYHOYOHSY D
THYDSYH" WIVH HNdia28 3ovma|
ey WO ELIEIIEIErgAnIUp| RP9EE9OS/E oz €4 T THOHSIN 0/M 1LY MHST 'IvEwaHvIovNnHa| B
a_._mEﬂ_E.pEmu_ MESOLIN LN IAYTYA
MYSHOW * 1T¥D NYAHSIVA
. \ "
nes SRUSTHLIvE| oo STIW EZ| "IVMVHOY %] 1HWHNA YAHSH| Eamnﬂnﬂﬂﬂﬂﬁ rh
A ANEND O/5 TWANHDY HVINNN AVTIA
3 1= ) VIOV WHIVA (aNE
INSWSHNA 1Y
- 0EBIZSEEVE| Nz 2z IS DI 2E s NYSaTHNNMaATA|
HIS0S0408WED ONYHD HSIHNS O/s TWavd v
B uT) Nm._ NWSAML _.__E_,qzqz._.:nw_ﬂ SYHHLYH TWSAN w
2 OZ606T L6826 Emmm_mmm:mqma el ofs oIS BYNNN NIIAVHY LsokaniNaonHsTeal ©
SE—— :
ans ooOTToosss| zm gzl wSILYH WHS %1 INNOHF g
OSSR NIONVIONIPITETg RS ThOTSeS4HIYED qu%é WHS HSYWH4 Eﬁ__ SOAANLNINTHINHS
Bzt & TON
% el WERE T oostvieie o oo e 7]  ILVIVHNHLYW “HDNIS Tvalsyiomvsoncowso) g
~ 3 By zqn:&ﬂh UVINNY HSTHNN| ONLNIYNHSTHRIEHS
— s v
; 1: W7 MYSHIN qu}._ﬂmﬁm E.u:q.mEz : o
J1Ers TEENI! D0STrPEGTZ . Iz UMW HYMOYvED0| /5
£ TH9EZL5d09
e m__ ] . Emﬂ. "HONIS ._m__“._Eu___ﬁuz_.m NYLINS|, o LNINYHSROANHS
R s : . SVHHL
s £DBOETLGRE[ % o W 0z EH_“Hw%az%ﬁa.,ﬁﬂz 'VHINOWI9VN'90) g
mmﬂmzmﬁﬁﬂ. Liieap L EE.E:E:EE
sealfief hiiojo 3 iajeg ¢ . :
. dng e ﬂmﬁn? edng _Enm .N SiIn
ZLOSSESKER| i - eyl ;
T: - ‘sedlfiby} Auojon yoeg e hhwﬂhﬂmﬂdﬁ -
PRI Biuysy |eysoy ofpf H " : .
_uu.:_._ﬁﬁ HELUMNY ysajiyinmg -T 4
o e S| |
.._.n...__u . Tl - . y
LEBROBOTSL 3 e Pﬁnw...&ﬂ.._.ﬁ ok
o sﬁ_ﬁ AVOVATYHVHS T| o AYHVIDVNY bE
WAYN 'DOATN LM3
HEINVE 1IN IHS

-




284

| Brrid ‘T-Eafr
pb pofh ‘PbllE Y3

IO TR
. IF .
sauany| worpewi@zemiedieyyseNe| GIEGEI0E5E YINHYHS NIAYN WSHAL 20AHAN| £5
1336L50M45%VED NI AT T
H lenun/ 42 SYHHLYH' SYHHIVHIVHO|
# T N
3N IECBLELIOR) rygossNaTaveD| o IOLYT 150d" IOV THA| HOSAGNLNIWYAHS| =
"HONIS ATHVN O/S SYMIN WYY
VS
Y - lenuay/ €71 IOLYT * YINMYHS| BN YHSTHSYIOYH
oy ewd Q@O ELIEySE T :
IINTD il S| BEVIBEINEL) bopousaummea] TV NIATNYS D/S VINEYHS MY ssom| '
: A2I¥E YHAOVY
M SYHHIVH SWHHL
¥ ‘lenuad/ 714 ST nzum:u_._ TUW IO "H'8| YHTIIW IO H 8'0'HI
2wzl 1 PlJEV| O0STYEGLIZE SEETAMVYED L " MYMHSIHYIN A30 Tva|Nsvsundisvrsauom| 1
D 0/f5 MYMHSIHVIN JMOHSIH Mue| WorHamvmusIHwinl - 35
INSYS TISHAL) |
; AZT : YNdIVANYS IDVTIIA
R HEG80549N3E0 " e K ‘goaan inaa| >
o 4 IF WAHSNLLVHY |
TOEEGIO0TE| HNJHOONS ot
. 7| OACONLNINYHINYH
. Enﬂﬁs HIDVN YNHSIHN SNTA
T300VBOTVS|, £z 3
___m—ﬂ._f. 4 YHANIHVN VHIVWNYHIHLD0AON| Lt
______m MV A33roY ININHEWYHSTHNYD
fz e
: { ‘n____ﬁmm_._nxﬁ.____ HYHaYin‘avoy
6Z099PSSPE| - = {,.___qu mnﬂmﬂu._ H53DUNa| HYVONVYANYAWODD| St
O/S YAYE HEMYINNY AZINY NYOWSYHdHSIDUNG
SHAINTD 57|, o s
o %ﬂmﬂgmq e “f;; HoNsvuonanaa|  IOLVI‘90AHGN| sp
g : LNIIN THYHI] «-




el i !

S VLAY Lov | L L A
eouminasanavonrun o, R counss o v v
* TAIPUR, POST TASINGA, SADABAD HATH 23 UIEVPPRIGGICIZX | 3273747057
SADABAD, Hatheas, Uttie Pradesh, AS 5y STATE
2E 1202 : g
M MAA GANGA INT LDHYOG, 1
GRAM PIPAL GANWA. NAGLA 7
NALEASH, SEANDRA RAD, MSTY A VD AZAM SINGEL NAGLA MAUEAS, _
11 |Hathras, Usar Pradesh, 204211 AGLA ANTA, PACHAUN, HATHEAS 13 DSBARPROSISFIZG | 9219841500 | STATE
i
WS KRISHAN SUDAMA INT LILY DEVI VD VIIAY PRATAR SRNGH, GANGA -
1z [UDYOG, KASGANI ROAD, VILL ARHI PACHON, KASGAN] BOAR. C
GANGA GARHE PACHON, Hathras, 3 E;PEDHH:MH_"H___. RESTIMEST STATE
Uttar Pradesh, 204211 3 ey
M5 FULWATI BRICK FIELD, KUP RATAHADUR 540 KUNDAN LAL :
13 |[ROAD, KUPA, SADABAD, H ; : -AL, MOHALLA i
e 351306 Mhwns, .H.L..?:n__... JR. HA, SCHOOL, SADABAD. 22 n.ﬂﬂ.._,ﬁhuﬁuammm_:-..u-ﬁ BATIT4T0ST STATE
MiS AMBEY BRICKS FACTORY, |
KURSANTA, KURSANDA, VILL 4 LF Lt
o [EURSANDA, Hathrs, Ut HAMVEER SINGH 5/0 RAGHUVEER SINGH, GARH L
281001 UNMRAL g 21 OIARLPSOSOSNIZA | 8273747057 | STATE
S DHEOOV ST UDD oG, TEIWEER SIMGH 540 L ..Hr. e -
15 |FUL KARAR MAL SIKANDRA JE | EHAGWAN SIVGH, 23 :
RAQ, Hatlras, U Prodesh. 34315 *ﬁwry MLAN PATTI DEVARI, E__m._._u_. mFﬂE.i 2058362200 | STATE :
M5 R.E.BRICKS FILD, KHEDA B
wﬁﬁﬁﬂﬁrﬁ?ﬁﬁm ROAD, ~F [RAM GOPAL YADAV 5/0 BABU mﬂﬁ-m., iy
; A B |VILL MOHABBAT PURA A BZT3T4T057
TALESAR ROAT , 2053 i nﬁ. S
MAA JAGDAMEA BRICK WORKSI: |LOKENDRA KUMAR TAKHETIA mﬁ HASH
zﬁuﬁsﬁ JAGDAMEA BRICK W0 .._nm__.uaw_., JAKHETIA i : .
NAGAR, SIKANDRA RAQIE |44 SARAFAN MAIN MARKET PURD HAGAR 20 9758313042 | STATE
s, Uttas Pradesh, 204214 > 1 [SIKANDRA RAD {er
. WIS AHEUR INT E_u_mdﬂ._m MADET _ : Ry
sl 1g MADHIJIROLT, + [RAM BARU SINGH S0 BHAGWAN SINGIL ? %ﬁ .
= EmANDRARAG, EE {25 SARAY CHHOTE KHA SHANDRA 2l BR9TA26411 - | STATELEL
Pradesh, 204215 18 e TATE “ﬂ i
...| _._n i T = 1 : Sk o
= nm.__ i |.T..u_. , el i i
: s mm
" .....J.f. .".”u.m._”




- B

4

u.-
aﬂ#nﬂaﬂﬂﬁaaﬂﬁﬂgyg e

- “,Eﬂ__ ﬁﬁﬂﬂ.ﬂdﬂﬂnﬂ

. g .h...m
ﬁ!ﬁﬂﬂﬁrﬂﬁ#ﬂmdﬂnﬂﬁﬂnﬁ.&%ﬂ# u.
i ol W o B
#ﬁﬁﬁﬂﬂumﬂﬂguﬂ \ L.ﬂ f—r #ﬂﬁa .
5 .m.“ W T sem
M/S LAXMI m,__ﬂ.ﬁmﬂﬁm,arm:p m__..__”ﬂwf jmampmc SINGH, BASTOR .n |
| |MOHANPUR BASTOL SIKANDRA HANPUR, HATERAS 0 - 9536703219 | STATE
RAD, HATHRAS : :
BHALTs SCOMARLIIINT. [PRAMGD KUMAR.S/0 SURENDRA STGE,———
2 |BHATTA, AGSAULL TEH ¢ BIKANDARARAL o4 21 EXTITORG69 | STATE
STKANDRARAO, HATHRAS,  HATHRAS &
O.K. INT UDHYOG, AGSO : il
ﬁcfﬁw NIHALPUR, rﬂmn_mp OM PRAKASH SI0 SUIAN SINGH, AGSOLL - P '
3 CHAURAIA NIHALPUR, CHAURAIA, NIHALPUR, SIKANDRA RAQ, 21 09ABIPOZ265027T) | 8954238907 | STATE
SIHANDRARAD, HATHRAS HATHRAS . 2
M/S AGRAWAL ERICK FACTORY, |HARISH CHAND AGARWAL /0 DAL CHAND, S
" |PADHAR, SADABAD, HATHRAS = [AGRWAL, 2915 B, QAN NAGAR, AGRA. 5 | WAREPATMENTX | siarensd | srate
JALJAGDAMBE INT UDYOG,  |SHEELA DEVI DO RUSTAM SINGH, DANDESEL, g
© DANDESARI, DANDES AR, SICANDRARAD, HATHRAS : .
o0 HATHRAS, Hthrss, Utar Pradesh, 22 09BGUFDS135F120 | 9219841500 | STATE
AN 204101
BABITA DEVI IVO RAl PAL SINGH, DANDESRI,
MIS ABHAY INT UDYOG, Dandessri, |SIKANDRARAD, HATHRAS
Dandesari, Sikandra Rao, Hathras, Uar 21 USBEHFDA169PIZX | B077659493 | STATE
Pradesh, 208215
M5 PUNDIR, & SONS BRICK.
UGHYOG, DANDESARY, SIKNADRA [DINESH KUMAR SINGH S/0 OM PRAKASH SINGIL -
RAC, SIKANDRA RAO, Hattrss,  [DANDESRI, SIKANDRARAG, HATHRAS A OFAIVPSO206RIZE | 5412594615 | STATE
Utear Pradesh, 204211
M/S DEV INT UDHYOG,
OANDESHAR] TEHSIL, SIKNADRA |SUBHASH CHANDRA S0 AIDAL SINGH
2 . T,
RAD, HATHRAS, Hathras, Urar DANDESR], SIKANDRARAD, HATHRAS 21 ISATWPCS4AI0B1TS | 9758146278 ETATE
o Pradesh, 204211
SARLAENT UDYOG, G.T ROAD  [SUKH VIR SINGH 5/0 MAHENDRA SINGH, G.T.
SIKANDRA RAQ, BARAI SHANPUR ROAD SIKANDRA RAO, UMARAVPUR STEAND RA g K 3
7 [SIKANDRA RAG, Mathvss, Utar  [RAO amrias 3 CRIECESHIZITy | S300Me05 ) STATR
Pradesh, 204215




287

OVHVHANY 415
VHVHYT YNYHOY HEYD v |
B HOMIE VORYD 005 HIDmiS SVMIM ERTHS () SITEOT “ysapesy Sy magimpy
HIWLS _“ [r¥irioks | PEIZRCCOOIHYVED Ic OY VAN IS ‘Hm_._._.n_. VEINVHLS 'Ovy véanwvas| o
. VANVIIVAL | YMAYOTYdI "DOAGN 1n3 0
HEINI
HIHNVHE '8 NVTINYED HONIS VORIV (1 |
EIZEOT yEapery
s . SR OviTvy
HLVLS | TLICTLELZS . | @ZTE9SHESNaVED oy it QNS
% OVAVEANYHIS "NVAVD TV 'SNvTve Tvgl|
VISYN YA Vv DOACN LING (v TvE AV S
HOMIE MWYUIES Q5 MYHITVHD HOMIS Ty aivr
SOETEL
, VION ¥VOVN VHAGNMAY L] o ‘wsapeig smpy B "SYHHLVH
ALY FPRLERDO 1497 7460
1S | HiLEr008s __,...n. LTSI i SIHOLDES 1504 02-HOLI3S €00 | OVEVOVS TVIHSYE Bdusasv] 8
* VYIVHS HRONIAYH VS VINHYHS AVENYVS 'DOACN LN3 HEV VS
x S0E 187
. o OVEVIVE [TVO HEVHENS ANDTOD 19V AL "UEApRIg TENL FRAEN Y AVTYS
Zl
ALVIS | EEOSREZIVG | (21¥10v81d0DVG0 > JFOVAL HONIS WIAAYAN O/S IDVAL WO IVE| NVIEVAE VIvavR ‘Nvirvag|
5 YIDWH 'AHOLIV SHOTHE [DVAL
: & SOEIRT “eaprsd unr) ‘Tespngy
HLVIS | isotkicezs | 97IBSisesdTAGs0 £ :uﬁ%ﬂﬁﬁ:ﬁﬂ o s avoy sveunm avos| zz
_ﬁ.. ! : : NYEHMM DO LA NI 1T S
—r
; . I it Buny] TOTHOZ sopeid
VIS | 1ivezese ;_Hﬁ LEQITHVED £ NVHST WY O 200 e e ‘s sy vesesey masapeng| 17
3 : "DOAHAN LN I THHS S99
HYSETY NVMVEN IVEVS YTTVHON| g . o1k
SRl ] VLl HSV i ved TR
i Pl = o FHEL] SEH
ALVLIS | 9eLe08ccee ST s CAANHSHYA O/S AINHSHVA TEVHIT (NS () ws.m__.ﬂzq n_wﬂ.__ L“E:Eﬁ; YHHL oz
LAl g HY.L2 dVETTVI DISOA Andivioa) 4 'DOAHCI INT LLENINIEL S/
: AVOVA HONIS goHa| 1 :
: QAaTAZT YLINY (D)5
ol TR
o R ! AVAVHVITYT & Rl
B VAL anvED ANOTIOD ¥VHIA MVIAITNY § e | ke W
T CVIIVHS WY ALS 06 YTHARS YHans (g qm i hw sirg £
= . - OVEYAYS NVAHYS YRV AVTINHS] LOEIST ‘yeapeig Fmg) ‘sqEl
VIS | zozeziziss | Azl sl - 5 VTAHS ONVHDE. < ‘NvIVEYE ayvod &1
. . e O/ VANHS HSVAVEd VEANIALG (D) ‘O $900Ea Y TANH
: S m AVEVAVS NYIHVS VIYAY THRHS| - A
N LR o - YTANHS QYA HSVIVH
- I OFF VTHAHS YT naaavd (1) 4

.....



288

h o 4
.___._ -

._ aldan DAL & SR nAp A _.._.._.=.._ um._ AGEAW 4] T
IAEESAR ROAD Salmiat, _ THALL A Si1m Fwﬁ.m_rw._._ﬁﬂ_{ﬁ_}h__rmr Rt
_E s Unge Pradesh, 2300 ..._h__ DAAD & EE?;.M.HME..E G751 8058 STATE
- E .‘JTM
_ - _. __ .". g
._ .... AIEET RUMAR SHARMA 510 RAGHUVEER L
BILATAD SHa R . WTL

BALIPANDI W% SADAAD
BB} ARUNA Do) RADHESHY A PACHAURI
JEALLEANDI Y SADAAD el © | OSAASFEIOIAIZY | 989154450 | STATE

: um.nf}; HARMA D0 BANARAS] DAS SHARMA
RALL PANDIY AN SADAAD

M3 PUSHE BRICKS WoRKs,
28 BHERMR. SHERPUIR. SAnARAD,
Hathraz, U Pradesh, 251 0%

T
3

M5 BHARAT ENT UDYOG, |
SUSARS, SADABAD BAY A m_.u._._n-. H O DUBEY 50 LMASHAMKAR [HEY s
VILL SUSARY, Htira, Ut rcetlfl 5T FUR RAYA SADAEAD ROAD NASIRIUR 1 D9AVIPDSREIZL | 7017320667 | STATE

251303 8-
ALS SHR RAM ENT UDHAUGE, _4 _“ __E”_mﬂmu“mﬁng?n#ﬂi '
3o [TASINGAPOSTTASMGA, 2T i ASTHGA 7
TASINGA Hathras, Utiar Pradesh, | .“ 3 Ehm.n_.‘ﬁ.n.mminﬁ__ 74057 STATE
] e Al A
i ] it
i WS JAY DURGE BRICK FACTOR iﬁwﬂﬂ;ﬂﬁwﬂ%@
TASENGA, POST TASDNGA, VILL : -
TASINGA, Huibras, Ustar Prediech, M VILL TAFFUR: : . .EEEE%E BTINTST | STATE
* hsiso: : s
| FCAY AR STNGH S0 AN SWARLE e~
WS SHRI BAD 4 all
i HEY m:.EE,E. E |UMRAVFUR SIKANDRA RAD : R Sl
2 (g, slandes oo, Haibras, Ui . 2 i aﬁémm_m_ﬂ SETHNT | STATE

Pradegthy, 204215

F I ASHION ELiMas _..______n_u____u_____.ﬁ..qm.m_..:

4. wsBran E:d._ﬁm.ﬁ / . .
=l f[VILEARRAULISADARBAD ; .
Pel 35 [BHATTA, VILL KARKALILL Hat s . L RATIMTOST | - STATE
Sy Uttar Pridesh, 281305 e . B
P {3 .”._r_ 1 " Exl
. Fisy - 4 .r._..:
VIS SHRI RADHEY mﬂr : _wzuaﬁ SINGH 310 UDAY VIR SINGH
UDHAUGE, VILL NILE [HNOJIE POEDALPUR VL | SADABAD
MADMAL m_Emm_.___ﬂ___”ErF:hrﬁ . o e 24 EX73T47057. |  STATE
Pradesh, 2EL304 ..%.. : 3 P ......w...r : o
gt B R
T - =
o L
LJ. H:eiER

e o




..289

—

L

%

= |sEAN L BN LM iR,
WAZIDFUR, ., SIRANDRA RAQ,

_...l.._.-......___._.....r__ ._‘._rﬂ L i_u...fﬂ.ﬂ._-.-un_...
i ArIDPUR mi}zum.___. RAD

_

o

“ dgitPGs0ssE2ZD

DAL TRD2D09 STATE
Haikras, 1 ar Pracksh, BHIED &
“FHVARLN GALT AM 510 CHANDRA BABU GALTAM
M5 BAIRANG BRICKS FEILDS, "h_m.l-._.._..mm.__..n. ROAT MAGLA SALEM T o T 3 -
At T PG, b 19 uﬂ}ﬂdﬂmﬁ_puﬁ TGEITETIAD STATE
SADABAD 5
BANSIW ALL BARA 15T UDHYDOE L VOFAL SURGH SOTIH SIS .
i e T | ;__.“ﬂ._”__ﬂ.ﬂﬂwuzmm BHLS MIREAPUR | . | n_mm.ﬂﬁm_m.m._w:.__uuhn 05ER4L0TRS STATE
MAHASINGH 3?;51_.,_9
RAKESH HIDHI ENT UDHYOS fE[(7) YOGESH ADAW 510 RAKESH YADAY ] P :
: g HAGLA BABOOL CHIRGAWAN ETAH 5 3
46 JCHHITUPUR HASAYAM, 1) CHANDEA PAL 50 RAM SWARDOP 23 OOABFFRESQAQIZY | 9761607602 | STATE
HERRRA D |GRAM GARHI BALNA NAGLA SEESRAM HATHRAS > i
A HAR] MOHAN 520 MAIPAL SINGH o
VISHAL ENT UDYOG ! i ; 8
47 [SALEMPUR BNDUSTRIAL AREA | x TR AT T, 1 nu.%zuamu.-w_mﬁ EOSTI0ZINZ STATE
[PICHOTT HASAY AN i
MS thakur keshay el wdyog MAGLAS _.._E_uﬁ EUMAT 20 ROGP STHGH, NAGLA CHATT] o
4 TTIRISAWAR HATHRAS I8 [HATHRAS Emﬁmﬂmuuwﬂuﬂ B00696212T | STATE
iy 2 gl B P n...
M/S GANGA SHRI ENTT BH . W ; S
: : . Ramesh Chandra | Bahori Singh, Nooratha . Agsauli . o
“ _ﬁ.ﬁ_a stﬁ___"m_ﬂnf s, T | b, skacdon e ngh, Esepus | nmﬁ.wﬁmnduu_ﬁ.ﬁm.., 3445006005 | STATE
M/S MASEEN BRICK FIELD, ZF (1) HASTN KHAN S/0 TEHSIN KHAN, NAGLA 2 R ..lmﬂ
g [VILLAGE n:...zu._..r.ﬁ._.mﬁ_.r § [SHEESHGAR, PURANI TEHSIL ROAD, SIKANDRA :
STKAMDEA RAD, __a:uﬁqﬁ & [RAD, HATHRAS 19 nm?_._._mﬁmumﬂﬁu_ 9759787707 | CENTRE
H___.E_uu_,. T2 2 |2} ._.F._.__z_ Begisn D a___.aﬁe_..z...._m._..._... mﬁ_.lﬁuﬁ?n.. Feak u m._ ; y
LAL MATI ENTU {()VIAY VEER STHGH /0 PRATAP mmﬂr % T FET T
5y [ReofVILLAGE HEDALR  MursinECARIL HATHRAS. R |t 3
BHARATPUR . SIKA ) IUGENDRA PAL SINGH S/ E&mﬁ smo, | B 7983864157 | CENTRE
2215 - \Sadabiad Jalesar bingrﬁ._nrnﬂ.ﬂ% g 3
(1) DEEPAX. KUMAR: SISODHTYA S/00MILAR :
& gﬁnanﬂmﬂﬁm» M SINGH, Sadabad|GARH] AHBARAN ._wqw.h_ .3 .
SadabadBEDAL, BED 306 8 [2) SHYAM BABL S90 GIRAI HEF SATHETA a2 9673266807 | CENTRE
KHURD EALAN, g
B [(1) RAXESH KUMAR SHARMA wﬁﬁmEHm.i )
« [SHARMA, Post Office Hioad, Ssdabad 57 f
m_ {2) REKHA DEVI S0 NATHT LAL Dk Khann Road, 2 8126707626 | CENTRE | i
... 7
a 2




290

. HOE 180
AIVLS | L99dzecing DZ1A90Z5IDSVED PETWRYE] . Wapea min Semg gveyveys
: TN (R YASILISOM EVAVE TTIA] v uvsunss Wvove veosgal 2
VIEVHS © . 0T MOmE D v g
UVSYHA VEINICVH (US YIEVHS 0VIOY Jdte] | . L
S1ERL R ey ey
OVY VHONVIS| |
¥ £
qUIVIS | LLERRLLSSE OIS 186804 40980 i YR SYIIVA LSO MOENVHILLYE WvED Egﬁﬂﬂﬂhﬂwmﬂﬁ [#
HIES VIVALIETH 08 $VINI HE3 S0V ‘SOAHEI 18 ¥WFAR
SO [T
"yRpsg T SRR OV
ALVIS | SEL4S0086 | AZIVEOHISAMTIEE g | OVEVOVSIHINVANAOVIEE VioUD Hyvid HLAVHOVL vinvano| o
! B FEDRTS MWV CWS HIDAIE 3 A HW] HINVEV VIIVHID 29V TRA
= o DOAHON INTNYAMOYVHE 54
. ipavormy| § . DI g o gy
ALVIS | O0CPICIOLE | MZINGSHYVARTYED | VD VAIION VTTHON ¥Ivi [00VE 14D Eﬁﬁﬁmﬁw il
FPE CHOM TS O CVIEY IRV i ‘DOABGN INTrYE SN
i i E__Eu.ﬁita&
- - | S Sape DVEVITAY R 'TIOSHY
HLVIS | EERviIo9s6 | SENILBOSOINYERD .- S FINVSVEvE| ° 13
HODS 1Y OV O/ LI WLvang| |, 207 1 UA TIOSHVE 30VTIIA
: " iRy s : | O 0N I VTR TS S
, 0107 "fEapesg gy ‘smegy
it ! mvosvy| ¢, St
: 3 Ehio L ALYD VOV TEIVA SYHOTTH YD | ..."__,_..,_,mn_e___._.ﬁnum e g S
HLYIS | 669500008 : g , TYAYHDY VN TOVTTIA DOAHN

% HMYDETY WEYHOMOV TV

G115 065 TYAVAOY BV saaNvasn (D), -
7 et : VaBig| IO RNV D

HETNVE O TYAYHDW MV HSTUVRL ()| 5

IOLTETLTON




S

S1THOE " WHNMLMWIHY VHD

m ) . - refnupiping THVHYI YIOVH 065 HSVHVHdMvu|- " omy miptens CyndeyHaLval v9
quINED | 9RIZEETESS | HZINEFETEdTOIE0 “BOAHAN LNT AVITTVIAN DM

- J

; S1TF0T " VANV L " SVHHIVH
HAVHSIYVEYHE 1504 MOIHYHS IVAYE HONIS LLSICHOVH VEAHYHIS * Wy u.gz_ £9

im0 | Iveciigoss | NZEDOLOSMIMNESD e VAHONTAVN O WY LHOW! - e 5 oo Han 183 vaorsyr
3 $IZH0Z * UNJOVEW TIA
© WNdHYHS IVEVE HdOVEND "IVHVE HNdHYHS| 29

B | SNIRRERE | ECICL TSR TUA HOMISEVHVS OIS HONIS TVA HSVAL L e e

¢ [00HDT "yeapeag Seuy) SeneH

TELMED | " TTEckieRe | AZ1MSLE9DLIHE s ! ; J OVHYAONYHIS 'MOVD IV 19
g SYHMHLVH NYMVD Trdlc] . oo 3omas NVHOVED|

HOMIS TV A O NYHIVYHD HOMIS LNYEVE

- 1 LEROT "Ysapid
E “ANE “YHOHIYH 'VINY VIOVH “VHANVHD Ty SERpRH “SenpEy oempueis
TUINAD | 6E1Z694686 | 1ZTATLELSAIDEE0 | IT HESIYH OFS VINEVHS SV HSOLNYS| - sy “murtd vt |
DOAHIN LNT V4Rl MInD rEHs
. ke it : . TITPOT " MY AYD TTVdLd "TTLA
. THINAD | FPEIDGLESG ﬁﬂﬁ_@ﬁmﬁ.@i OVH VEINYHIS YA Yo TVdld "THA| - -° Ovd VEaNy:AIs © 10 '00AHAN| -65
e m, o HOMIS T¥d VY O MVHIVED VEONILYS LNE I T VHIE SEEHS
it e [ ¥4
. 1 8 OV VEANVHEIS Y IOVN "sapesd ) sy
IR, | RoRmnaity i LYYV HOMIS TEVIVH O/ HOMIS ﬁimnm_ PN Y4l 'D0AdN IV LT i
e s i e, 2 E:;_EEFE:#E CIg
.m.”.. ...n..._."... - 38 | i
. 4 EOLLONNE SVEELLYH ‘TIVAIHSIHS VIDYN I0VTTIA| )
TUINAD | 0051¥E61TS 2 h..__.ﬁ_,__.d.____ﬁﬂ_. Gﬂﬁﬂﬁn—ﬁaﬂ_m £s
oo [ WVLSTH HETH
. [RIpS S LS O YRR PO INVIE 'SYHOM OB HSTAY

- .. _.h.m.._-.. ....”.. ; i H = 1.-.,:. 5 , b ....HE .
AR OVEVAYS VAT VTIVHOM WvLnwb| T . 5e
_ﬂmﬂ FAVE Y HSTIADYE OS WY.LAVO VNN TVIGIN] . Ing H____.___,H._q._-_m__ ™1 :Zﬂ

TUINAD | 8989156546

Ay 0 YANYDTV:
r__u.ﬁ_ VHIRVALS - YARVOTVAL

Eaméguﬁxguzﬁgﬁfr s BB 14701 LNIVATHS

ﬂqawﬂmmﬂmhﬁmﬁﬁwﬂ HOMIS raig (0 TR (1 TR |
ENdrvL HONISE: ,.._ ..mﬁim_magnﬁﬂmﬁh ve L
P

TLINED | ZLTOOERSGS

A | e | sszerzzive

=2 % - o 7 e ; m”_. - ; m"_. 5
TR o q...mimﬁzﬂmuﬂ__m AMVHANVHD LIHOY () .mﬁ..tmﬁmﬁé HvAvsig)
EE_,.._. FOVTIANVEOS va IAZaHsTENs L) .« . D0AHAN LM HONIS NVHOS




1:# ’ '
4 Y

HSiRIMATIL SLIAMTI GANGA EIT ._W, KESH KUMAR $/0 SHAIT AN
UDHYOG, Skandras Wudumravpur , o AN SINGH, 73 Kéd4i XTI | 9997116742
ik s i BARAISHAHPUR SIKANDRA RADUMRAYPUR 09DGLP CENTRE
._F__Um..m,._..___...__..n_____.__.._ BRI B FIELD, .m}ﬂ: A EIT KUMAR S0 RAIBAHADUR, KUPA GALL-?
ATAPUR | Stkandr Ko, GATA O & U__...m._u.U 11 DO VPETI2EEIFH BTS5TRTORT CEMTRE
TYH L 204215
MPS SIRGH ERT Ui _._..r.__u_._.“. NARENDRA STHGH CHAUTIAN 350 UDAYVEER
PIPALGAW A | SIEANDRATRAD | iGH CHALUHAN, BHOOTESHW AR COLONT, IFAEQPCASGZRIZR G219841500 CENTRE
PITALGAWA , 204100 :. KRANDRA RAD, HATHRAS
4 mﬁ._ HITIN GAUTAM S/I0 CHANDRA BABU CAUTAM
RAM ENT BHANDAMK, Manik Pur, SiManikpur, JALESAR ROAD. HATHRAS
@m; ROAT . 2H1104 _E. EANCHAN DD FURAN GOUTAM , Manikpuar Rosd DIABFFRBGOSICLLF 7983047361 w -t
H HATHRAS.
wﬁmﬂ Eﬁ_. i_whﬂqﬂhuﬁmmc_ Hr_ R {PRITI YADAY VD SURAJ PAL SINGH,
0 ; f{lalesadVILLAGE SILAMAI POST OFFICE REIUA 09AQUPY1335A27N
HATHRAS | SIKAMDREA RAD, Tul_.h____r BLSTROST
oE
T
] LT
6. ¥ . i Sl
.- o et
i - 2 £




TOTH07 "OEapeId i
TMHYIV] o0 seaned ‘SysHLYH “OvoY 20kaN 183 fonvi) 21
WETEEGONG| oyl 1ZTHZRLEVINOVED ke HNTYHYE vy HEYEITY HYOWN LaNOvELID -
JIWIS ﬂu._-..ﬂn__ I 5 LRl Gaapield : n
SeinprGEq it an in3
TWMPHIY] e sengie “SwuHIYH ‘avou P It _m
o T MELZTIPE| TZINGLTOVAAOWED EZ BN [ONYIN HEVEITY ‘Hvevh tanovuunn| YN 30 Bvnd ionwW C
.._._-_-..._.Emnp_w_ufmw._m—#t TOTET .ﬂ.ﬂm-h.EE .n.. |
' r © I
— ez TR AR BTN SR Sy HHLYH vl JOAHON INI A3AIN] OT |
L 10OVIATYED F
AR ororaque| O00CEEELTS| MELIBLIOVIAT HEVEITY WDV LJNDVELIHD i
TOTER i
WO . SRIYIEH [ -
"7l ossaczzres| zziwivsesatavso| Svzon TWADDTVINWE  SRRLIN SR O G s 5 )
UYL e RO TOS A “WHOTIV “DHYW VNYHOYS E
: GETE TOTFUE GoapEdg Jenyr] SEIgieH . - DOAON 4 J
US| rmmETOEens| SEI6ET MO WQEE ,m__.En_EHm_E LN3 IA30 s/
OTP0z =T SOAHAN
WoiEs SEIYIEH "TNVHADS H33S INYUD ¢
. : IrRsersrrd| IZMIEELGSI00VED %4 HIONNS INWAHS] o o
WVLS) semmsrasoi m4 _ "SYHHLYH YNYHNOS B33 wywe|  LN3 IVIVE LLVANUIL 1MHS S/
: epr= [OTw0Z YSapeId JE| SEIieH
W : SOAIN LINTINYMS S/W| o
1ivis [ P T T CLSOETLERE] CZT3BERTSIIAVED £2 IS BWns ronvi “SUMLIYH HYIARSN ,____H_.E._ WSTT |
; oy TOTHIZ =T
| SEESSS0ILE mwmm_.rmmu.im_,ﬁ S2 < [DHYD ¥VINNN HEOLNYS 1EWN SANZH SYUHIYH 'avod VALVHE LINT TYHSIA Ef__ mOo
- o HEYTY "UVOYN LdNSvH LIHD - |
2 LOTw0E SapElg Jann) SEigieH _
edie r |
0505580475 EZEI00EN Hawso| z | y3uss [edier sengen weleys Aseiyeys]  DOAHON LN LINVHS VYW :
A = ; FOLW0E sapEiy 18 i
STRLEOLERS| X TEWLNYVYED | £4 WAVEDY VAHANYS SERLEH "SRINER ‘Uogaung indurey SISTHAYIALNT OMHSIA Y| £ u_
i— : TTERREVET T .m.
THY NN WNI 3 COTTOZ YSBpELd Jelin ‘senpey }
' BEORBOSSYE : e SCI314 H2rdE W
TEMSUSY|  NOWIMAT SYHHIYH * i ks _
HWINME TINY T 5 - o -
e - e . |
ETOLISTINE ST WRUR T epuoley TOTHOE ‘Ysapesy hﬁm.m_w...ﬁm:_ i IR
: AT ERyow 8 nysue “senjiey ‘PRos secapef .mmﬂ.e_nm VLLVHE SNYS ONY WVHOYA Sh i
L e E L z k _ﬁ
) B . hlle b IDB] b e ; g
Bbale kbl o - Mok Je ' Felie jog DG  f,
Tl uli 1 s Jooy, 2% i iR .
- ] i :
e g FE = “
- J HE%EE@FE«?EE w
- i ._..__..n.. " e il i
BRl3 #e—sam Ab haly PbRile bhjap Rid|kld -




T

s At 294

|||..I..-.-|._|||-|-|ll__| ". .__. ; e
T _ H = 1 ¢ i ﬁg
" U coooRessie|  ITUMEYSasivved| Twrog T AARHEY LNVYHSIN ALY IR LY gl TOAHON LN YevE _.ﬁﬁn:q_ (54
NN — P —— T TS T ToTT
! =t SO0 ERE! T ILLOaURAVYRD or vLdND) SRS THAACIHE TN RO LSO LN U SN N
B L0 | R TSRO e _ IVEVHE VERIIYH] i “NOLITRE Svasicwn]
T [ i ; . IOt | e
LiVES IR AT EFGAE] { NCOTIE ] i PO =1 . Ny digdvs S T AT - IEVTTEA PRGN LS Mk hﬂ
| _
_— : | : [OEEG "Yrape g e TERIIT . 1
1uwis| WNITTEEEEET AU Q06000805  ETTDECS0ASINTD £, ATNHEEYA LN 'SVAHLYH [INH GV BN | EHIAROMTANT ML Shw| w2
!
(T ELEPOE "yhaprag Jeuan .ﬂ_;.n:_ :
VS e Gy | OEEILI0) NITdYSSS4QvHED A1 PIWHYHE NYAHYL NNV T TN AN CHINE SAHOIM, NOIHE vHOWH| £2
E__+ = , i _ TOTR0E Jped
VIS seescessoap]| oo HOLYE]  SIIARS/ES400460 B¢ HINE T D3HR] oy e v LANOWLS a1 0 e o spve|
Cm—— J L a
vea| : X y TOTHIE “YFaprId s ‘sengey
MVIS oy | BSTISTELLG!  ETTDIO2Y914 19060 oz HYWTTH NS SVUHIVH HNOHS T nidoticy|  VHOMNIHRINVIVE Ivf shw| 52
WO . : S TOTF0C GapTig 18 I
TLWES TGOS Ry TOCOLIRESS!  STTATRLYSATIO60 . Er HEINIS H338, T SVHHLYH TEVISNYH ToVEsNUH SOAHON LNZ HOMIS M| FE ;
R i TOTWE ﬁuﬂm LT
VIS - LEERLORSED] HEZHEPEAL4TEED Iz MYHMTYHE B (avy ELIYIEH “SRIYSY "aseyET-aBen DOAHIN LW ATHOWH HHS| 12
% :ﬂﬂ_ 3 ; TOTP0L Lo i JETIY BEqIEr
S Iy TOVERUESHE EITTTETYdImmED Iz THLDHINDY HEMAL " TVH MMV HS HYEN 334 20AHAN INT A39WY YIN| O
s : 3 TR T Tey
TLYISE ISENSEPSREl  JEEDEIOS1HSTR50 S B HE TN TRIGEEH SYHHLYH VENEHO| sougn 1M3 e Iavva siwl| 61
R L ea st 2 HOANYOIVT] 52 "M YRSV :
£l L e FSEINITYG| AT dITWEG| EVZ oI 3 HEMNIS IIAIN X (0N il Pl i siw| Bt
| T IR T ¥ SVIHLYH ANDHMD Swtswn| 0 PO LA e
| P! 3 | EOTRD
FIVLS ve| DOUBOLGTLE) MELIREINAJIVED] ©VZ Oz i aniauvianm|  “UsIpeLd sin __EEFH.M.EE.__.: LK PNHEYES IHHS 5| LT
T . AMOIOD uvssadone ‘5| 3 :
Alvig 5 TEbESELTrE| SERIGCRtOIDvED MIvHI .
o NWH diIug SEALEH "SYULYH VY T PICAHON LN WNHSRIX SN ot
Awis SELECRESLE| NERLEBSETHNNVED SUVS NCS|  USIPRIA JEIN SEAIRN TR DOAHAN 1N YAIHS S| ST
e "HNE0WaY K wHY Y| =
TsTITezTes| OERESEREsd v EVDINIA|  JERN SEEH ‘SYHHLYH ‘ovou| OBl SomENTe S| v
. © HHYSITY Wl LN -
e 5 - .ﬂ.uul P
ol HWHIA LyMYH VIEHS 'ET ON H E




.1__

wie | BT

o T T,

.
|
02 (2 Lt R biey) Lbm 2R | Join BB @ bk Lid—Li) e |
e | L
3 ~TOTF0T _ *
i) ONGUBAVIANVIO)  Uspeld e S Saivnl - soasan INrvRsndnNy vavs] e [
= SYHHLYH ‘WIS0039% 178 ~
g YRR . TOL0z "Jeapelg 1600
- HIONISTVAVALYS| ‘SEIIEH 'Syl ivy "wiHILvye | DOAHON LN NVHNVHD S/W| e
MyWndgon|  TOEFOT 'Ystpely ..mm_...ﬁmﬂ__tn: ; i
SYHHLYH ‘qm:m_.ﬁmr.m..,._.qj_ Ao| DCAON NI ASVaDVTIVT US| €F |
o HONIS YA YNyl ‘Y4sepeld Jeun .,H._.___._nm H_._.: 1 |
: ; : HEHESVEHLVH * SIOAHEN L3 . 1
 roegalyie: ﬂ__wmm,im% Al e LUNVHS aHs| 77 |
S HOMISYIAnAvAA). O AR SEey Ty
SETHMLYH fﬂg.ﬂmﬁx&..ﬂﬁ.ﬂn—.—?ﬂ : SEAHOMM HE_E.M umm.—....m.mu__._n_.._{u.-d_.—_ﬂ T
LLOWHS | "Uapes s ‘et ‘cririren: = .
SEIHIEH ‘SYHHLYH DDAHEN LN3 1 .
'AVOH SV19) ‘dVLNVE Wiuo iy _.,H =



Annexure-vi

Status of the inspected brick kilus as on 31.01,2023 district-Hathras
Table -A Table -B
Status of the Brick Kiln as per records Status of the Brick Kiln Inspected by Joint commities
| N, of No. of walld | Neo. of brick No. of No. Show cause
Tatal SRR Ma. af B Tetal Mo, |No.of walld| consent | kilng neithar eI matice issued to | Recommendati R Recommend
Ly — Ma. s closure SE— of consent Brick kiln | have valid der Brick valld esmzent | on sent to H.0O ki atlen sent to s
No. Brlek order intpacted | BrickKiin | wieleted | consetnoe [ Co O bebek kilns for closure HO. for | wman
Brick Kiln of ¢ladure Kiln H.0 for E.C.
Kilm Brick Kiln Brick Kiln | Inspected consent closurs agalnst arder prosecutlan
order fnspected
| Conditlons order violation
I i 3 o 5 & F ] q g 11 12 i3 1q 15 is
13 brick
kilms
convertin
1 ras 180 117 57 16 g3 .
51 &0 2 18 50 2 i) 1 Zag/High
N Draught &
01 Brick
Kol Self
Cloza
Totml 190
117 57 16 E3 51 50 Z 18 _ 50 F (1] 1 1]
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Showeause Notite List District-Hathras
Er.Mo. Brick Kiln Name
I M/s Shri Bankey Blhard Ji Brick Works, Ruherl, Sasni, Hathras
n/s Shri Balaji Brick Flekd, Village- Barszoli, Jalesar Road, Slkandrarao, Hathras .
/s Durga Ji Ent Udhyog, Village, Smamal, Ruhal, Sasni, District- Hathras
M/s Bajrang Ent Udhyog, Vill. Rasgawa, Tahsil Sadabad, Distt. Hathras (Old Place Village--

Tajpur, Tehshi,- Sadabad, Hathras)
M/s Maheshwar Brick Work, (Past Name- Kela Devi Ent Bhatta) Village-

largirpur, Sasni, Hathras
M/s Ram Ent Udhyog, Village- Bhozgadhi, Sasni Hathras
M/s M.S. Ent Udhyog, Village- Barai Sahapur, Umraopur, Sikandrarao Hathras

M/s Shri Sai Ram Ent Udhyog, Village- Agrana, Jarara, Siksanrarag, Hathras

Lad | b3

i

M/ Ma Jagdamaba Bricks Works, Sikandrarao, Purdil Nagar, Hathras
r/s Gaurav Ent Udhyog, Village- Umropur, Sikandrarao, Hathras

M/s Keshav Ent Udhyog, Village- Salempur, Sadabad, Hathras

M/s Sarla Ent Udhyog (Old Name- Aman Ent Udhyog), Village- Baral Sahapur, G.T.Road,
12 |Umraopur, Sikandrarao, Hathras

13 |M/s Subodh Bricks Factory, Village- Arotha, Sadabad, Hathras

M/s Shiv Bricks Field (Past Name- Sai Bricks Field), Village- Gopalpur,
14 |Sikandrarao, Hathiras

15 |M/s Agrawal Bricks Factory, Village- Badhar, Sadabad, Hathras

6  |M/s Vipattiram Tyagl Ent Bhatta, Village- Karkaull, S5adabad- Hahtras
17 |M/s Sitaram Ent Udhyog, Village- Saidriya, Sadabad, Hathras

18 M/'s Shiv Bricks Enterprises, Village- Lohrra, Sasni- Hahtras

19 |M/s Taj Ent Udhyog, Dhubai, Siksandrarao, Hathras

20 |M/sR.V. Ent Wdhyog, Village- Vastol Sikandrarao, Hathras

31 |M/s Sushila Ent Udhyog, Village- Birshi Mirzapur, Sikandrarao, Hathras
22 [M/'s Ambe Enterprises, Village- Rampur, District- Hathras Jn. Hathras

M /s Balaji Brick Works { Old Name-Kanchan Brick Work), Vilalge- Bhojgad|, 5asni- Hathras

| = e e =] o] s

(=] ==

M/s Vishal Eint Udhyog (Old Name M/s Gauransh Vishal Eint Udhyog, Shri Sai Ram Brick Field),
24  |Village- Pichaota, Sikandrarao, Hathras
/s Shri Krishna Sudama Ent Udhyog, Village- Pancho, Gangagarhi, Sikandrarao, Hathras

23
26  [M/s Ganga Shri Ent Bhatta, Village- E.Esauli,. Sikandrarao, Hatras
M/ Shri krishna Ent Udhyog (Old Name- smt Pushplata Brick Field (Old Name M/s 5ei 5ri Ram
27  |Eint Udhyog], \ Vill. Agrana, Jarara, Tahsil Sikandrarao, Distt. Hathras
28 |M/s Jay Balaji Ent Udhyog, Viillage- Pipalgavaan, Sikaandrarao, Hahras
20 |M/s Shel Kisan Ent Udhog, Viliage- Tilothi, Sasni- Hathras

M5, Ma Ganga Ent erhfng, Village- Pipalgavaan, Nagla Nao ks, Slkandrrao,

30 |Hathras
31 M/'s Ma Veshno Enterprises, {Unit-11} Rampur, Hathras
M/'s Laxmi Ent Udhog, Village- Nagla Miyan Pattl Devri, Manjra Sooa

32 |mochanpur, Sikandrarao, Hahtras -

33 |M/s Shekhar Ent Udhyog. Village- Pancho, Tehshil- Sikandrara, Hathras
[M/s Shukla Bricks Field, Village- Nagla- Khanjma Marhara Road, Sadabad,
34 Hathras
M,/s Sohan Singh Jaydev Singh Ent Udhog, Village- Moo Gawan, Sadabad,
35 |Hathras
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6 |m/s Phoolwati Bricks Field, Village- r{nuﬁa_ﬂuad, gadabad- Hathras
37 |M/s Bharat Ent Udhyog, Village- Susayari, Sadabad, Hathras
M/s Pravesh Brick Works (Oldname M/s Sharma Ent Udhyog) itarni Hashyan Sikandrarac,
38 |Hathras
i MJs Maniram Ent Bhatta Company, Village- Baral Shahpur, Tehshil- Sikandrarac, Hahtras
M/s Shri Ji Ent Udhyog (Past Name- Rahul Ent Udhyog) Village- Madhurapur
40 |Hasayanpur, Teshil- &lkandrarao, Hahtras
M/s Jai Bankey Bihari Ji ent Bhatta | Oldname M/s Sandeep Ent Udhog, Village- Agsaoli,
41  |sikandrarao, Hathras '
Ml/s Rakesh Nidhi Ent Udhyog (Dld Name- Nidhi Ent Udhyog & Satya Narayan Brick Field)
42 |Village- Chitipur, Sikandrarag, Hathras :
M/s Shivam Bhale Eint Udhyog (Old Name M/'s Jay Shiv Ent Udhyog), Nagla Ummed Ruheri,
43  |Hathras '
44 |m/sChiranji Lal Gautam Ent Udhyog, Village- Nau Gawan, Sadabad, Hahtras
45 |M/slai Durgey Ent Udhyog, Prahalawat Kajrothi, Sadabad, Hathras
46 . |Mfs Madan Lal & Sans, Village- Salempur, Jalesar Road, Hathras
47  |n/s Baba Ent Udhyog, Village- Lachrra, Saeni, District- Hathras :
M/s Jal Kudhare Bali Maa Ent Bhatha (Old Name LK.M. Ent Bhatta, Jay Shiv Shankar Bricks
48  |Fiald), Barsaoli, Siksandrarao, Hahtras
49 [m/s Soran Singh Ent Udhyog, Village-Bisana, (Old Addres-Tajpur, Sadabad), Hathras
50 |m/s Prakash Ent Udhyop, Rasmal, Naseerpur, Sadabad, Hathras '




e G e PG ——

¢
Sr. No. Closer order Recommended to 1L, List District- Hathras
I |sgis Madhav Ent Udhyog, Village-Ratibhanpur, Sikandrarao, Hathras
1 |Mmie G.S. Eint Udhyog, Vill., Pipalgawa. Tahsil Sikandrarau, Distt. Hathras

Self Closed

M/s Haseen Brick Field, Village, Chamracli, Sikandrarao, District- Hathras
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Sr.
No.

District-Hathras Notice issued TTZ Brick Kiln

M/s Jwala Ent Udhyog, Village- Salempur, Sadabad- Hathras

M/s Tyagi Bricks Works, Nagla Brahamman, Sadabad, Hathras

2

3 |M/s Balaji Ent Udhyog, Village- Sherpur, Sadabad, Hathras

4 |M/s Ram Ent Bhandar, Village- Salem, Sadabad- Hathras

5 |M/s Krishna Brick Field, Village- Bedrai, Sadabad, Hathras

6  |M/s Shri Ram Bricks Field, Tasinga (Tajpur), Sadabad, Hathras

7 |M/s Vijay Ent Udhyog, Village- Golpura, Sadabad, Hahtras

8 |M/s 5hri Radhe Ent Udhyog, Village- Madnai, Sadaba d, Hathras
9 |M/s Jay Durge Bricks Factory, Tasinga Tajpur, 5adabad, Hathras
10 |M/s Ambe Bricks Factory, Kursanda, Sadabad, Hathras

11 |M/s Pushp Bricks Works, Village- Sherpur, Sadabad, Hathras

12 M/s Bhagwan Ent Udhyog, Villlage- Gijrola, Kajrothi, Sadabad, Hahtras

13

/s Bharat Ent Udhyog, Village-Susayan, Sadabad, Hathras,
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Sr: No. Closer order issucd brick Lilns lizt of District- Hathras —l

1 M/s Banshl Wale Baba Ent Udhyog, Village- Pipalgawan, Sikandrarao, Hathras

2 Mz LR, Ent Udhyop, Village- Barai Shahpur, Sikandrarao, Hathras

3 M/fs Ganesh Ent Udhyog, Sihori, Sikandaraa, District- Hathras

4 ks Singh Ent Udhyog, Village- Peepal Gavan, Sikandra Rao, Hathras '

5 A5 Shree Bankey Bihari Ent Udhyog, Village-lau, Sikandrarao, Hathras

P M/s S K.M. Ent Bhatta { Old Name- Shri Sal Brick Field, & Shri Krishna Brick Field), Village-
Barsacl, Sikandrarao, Hahtras

5 Mis Shyama Eint Udhyog, Vil Ratibhanpur, Pipalgawa, Tahsil Sikandrarau, Distt.
Hathras

) M5 Surabhi Ent Utpadan, Village- Hedalpur, Siksandrarao, Hathras

Q M /s Bajrang Bali Ent Udhyog (Old Mame M/s5.D. Ent Udhyog), Village- Mauza- Abdul Hajipur,
Tehshil- Sikandrarao, Hathras

10 M/s Satyam Shivam Sundram Eint Udhyeg (Formarly Name S.K.B. Ent Udhog), Badi
Sikandrarao, Disit. Hathras

il hi/s Shri Radhe Eint Udhyog, Vill. Umraopur, Barai, Shahpur, Tahsil Sikandrarau, Distt, Hathras

12 |M/s Sahon Traderes Ent Bhatta, Chamarpura, Sikandra Rao, Hathras

13 M5 0K Ent Udhyog, Village- Agsauli, Tehshil- Sikandrarao, District- Hathras

14 M/s Bam Bricks Field, Village- Rampur, Hathras

5 h/s Shri 5ai Ram Brick Field {Old Mame- M/¢ Janta Ent Udhyog, Village-Pichota, Has ayan
Hathras v '

6 |M/s Baba Gogaji Ent Bhatta), Village- Hedalpur, Siksandrarag, Hathras

| ) M/s Maheshwari Brick Work, Village- Purdil Magar, Sikandrarao, Hathras
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The Action taken report in the matter of O.A. No. 837/2022 Suntera Singh Yadav Vs U.P.
Pollution Control Board & Ors. Dated 21.11.2022 passed by Hon’ble NGT.

The Hon'ble NGT has passed an order dated 21.11.2022 in 837/2022 Suntera Singh
Yadav Vs ULP. Pollution Control Board & Ors, The operative portion of order is as under :--
-==-==-15 Thus, lo ascertain the current compliance status and remedial action taken, we
constilute a joint Committee to be headed by the ACS (Environment) UP, CPCB, State PCB,
nominee of Director, U.P. Ground Water Department, District Magistrates and SSPs/SPs of the
seven Districts - Kasganj, Hathras, Etah, Firozabad, Agra, Etawah, and Mainpuri, and the
Commissioner, Agra Division. The nodal agency for coordination and compliance will be the
Member Secretary, State PCB. Meeting may be held within two weeks from today to 'Eﬂlﬁﬂ
cognizance of problem and remedial action plan may be prepared within one month. I'he
verification process may be conducted i an ﬂppmpﬂﬂ[: MAanmner, II'H;lI.IIHHE the {hgitﬁl mode,
simultaneously for all the Distriets and also with reference to the record. Serviees of
Jurisdictional Regional Officers of the State PCB and/or other relevant public authorities may
be used. Consented brick kilns must comply with the GRAP (existing AQI) and the Supreme
Court’s directions referred to earlier. The action plan may include closure of non-compliant
units, till compliance is achieved including making available requisite platform and portholes
[or monitoring, recovery of compensation for past violations, prosecution wherever warranted.
The action plan may be executed thereafler within next one month.
--16. An action taken report of compliance status as on 31.01,.2023 may be filed before this
Tribunal by e-mail at judicial-ngti@gov.in preferably in the form of searchable PDF/ OCR
support FDF and not in the form of Image PDF on or before 15.02,2023. A copy of the action
laken report may be placed on the website of the State PCR and the State PCB may inform the
brick kilns violating the norms of proceedings before this Tribunal by e-mail so that if they
wish to respond to the report before this Tribunal, they may do so within two weeks thereafier
by e-mail 12 at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support
PDF, The ACS (Environment) UP, Commissioner, Agra Division and Member Secretary, State
PCE may remain present in persan by V.C. on the next date.

List for Turther consideration on 13.03.2023

A copy of this order be forwarded to ACS (Environment) UP, CPCB, State PCE, Director, U.P. Ground
Water Department, Commissioner, Agra Division and District Magistrates and §8Ps/SPs Kasgan;,
Hathras, Etah, Firozabad, Agra, Etawsh, and Mainpuri, U.P by email for compliance,

Hon'ble NGT vide order dated 21.11.2022 has constituted the committee comprising of
following officers;

i. Additional Chicl Secretary, Environment, Forest & Climate Change Deportment,

Uttar Pradesh.

ii. Member Secretary, Central Pollution control Board, New Delhi.

li.  Commissioner, Agra Division, Agra

iv.  Director, Ground water Department, Uttar Pradesh.

v, District Magistrate, Kasganj, Hathras, Etah,

vi,  SSP/SP, Kasganj, Hathras, Etah. )
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In order to comply with the referenced order of Hon’ble NGT, meeting on virtual
mode, was held with the members of the committee on 02.12.2022. The mecting was

chaired by Additional Chief secrelary, Environment, Forest & Climate Change
Department, Uttar Pradesh. Minutes of the meeting is enclosed as Annexure -1

District-Etah

A District Level Commitlee has been constituted by the District Magistrate, Etah
vide letter no-2345/0A-837 dated 28.12.2022 for complying with the Hon'ble NGT
order and the Guidelines/Action Plan as decided in the minutes of virtual meeting of
Higher Authorities/commitiee on dated 02.12.2022 comprising following members:-

SP, Eiah

SDM, Etah/Aliganj/Jalsar, District-Etah

GST Department, Etah

Apar Mukhya Adhikan, Zila Panchayat, Etah,

District Mining officer, Etah

Shri Kamal Kumar, Incharge, Central Pollution Control Board, Agra.

Regional officer, U.P. Pollution Control Board, Aligarh.

Exccutive Engineer, Ground water Depariment/Miner imrigation Department,
Etah

Letter of the District Level Committee dated 28.12.2022 is enclosed as Annexure-II

Further a meeting was held in the presence of Chairperson District Magistrate,
Etah on 30.12.2022 for giving the directions to the members of District level committee
for compliance of the Hon'hle NGT order and Guidelines/Action Plan given in the
minutes of virtual meeting held on dated 02.12.2022. Minutes of the meeting dated
30.12.2022 is enclosed as Annexwre-T11.

In compliance of the minutes of meeting held on dated 30.12.2022 and the
directions given by the chairperson District Magistrate, Etah, a letter was issued by
Regional office, U.P. Pollution Contral Board, Aligarh vide letter 2364/0A-837/2022
dated 03.01.2023 of the concerning department- Apar Mukhya Adhikan, Zila Panchayat,
Etah, Mining Officer, Etah, Assistant Engineer, Miner irrigation Department, Etah, GST
Department, Etah for submitting information in the format enclosed with the letter. Copy
of the letier is enclosed as Annexure-IV.

In compliance of the letter of Regional Office, U.P. Pollution Control Board, Aligarh,
information from the departments Jila Panchyal, Mining & Ground water authority, Etah have
given the information’s which are enclosed as Annexure-V,

District level commitiee, Eiah has initiated the inspections of the valid consent brick
kilns as well as illegalinon consented brick kilns and till now 97 brick kilns have been
inspected on different dates by the committee. Status of the inspected brick kilns as on
31.01.2023 is enclosed as Annexure-YlI.

OBSERVATION:-
On the hasis of Field visit, information collected from different concern departments in
the following inspection report has been compiled: -

1. As per status of the brick kilns as mentioned in Table-A of Annexure-VT1 | total 185 brick kilns
of District-Etah are registered in UPPCB & out of 185 brick kilns, 85 brick kilns have vahd
consent issued from UPPCB, 88 closer order had been issued by UPPCE, 12 brick kilns in Etah
district didn’t have the valid consent/permission from concerned Dept.

B0 I O L g b B
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2 -"'":5 per ﬂﬂl.lur- ol inspected brick kilng as mentioned in Table-B of Annexure-VI
Commiliee inspected 97 brick kilns units

, joint
valid consent were found o violate

n Etah District, out of which, 54 brick kilns having

! : the consent conditions, 05 brick kiln units were found
without valid consent. 35 closure orders brick kilng inspected by the joint committee in which

03 Brick Kilns found operationa] and vielated the closure order, 14 Brick kiln inspected atd
found converting from Natural Draught to Zig-Zag High Draught technology.

During the field inspection it was observed that majority of the units having port holes and
platforms for monitoring purpose but the Facilities were not as per norms.

4, Upper Mukhya Adbikari, Zila Panchayot, Etah has informed 58 brick kilns deposited license
fees out of B0 operational brick kilns vide their letter no-543 dated 19.01.2023,

5. Assistant Engincer, Miner Irrigation Depariment, Etah Vide their letter no-798 dated
11.01.2023 has informed no one brick kiln applied for NOC/Registration of Ground water out
of 80 operational brick kilns.

6. Mining Office, Etah has informed 17 brick kilns deposited Royalty fees out of 80 operational
brick kilns vide their letter no-266 dated 17.01.2023.

7. Stack Monitoring could nat be conducted due to the valid consent brick kilns not found in
uperational.

8. All the inspecied 97 Brick Kilns have not made paved road and not having water sprinkler
facilitics to suppress/control the dust emissions penerated by loading/unloading and
transportation activities in the premises of the brick kilns.

Q.

14 Brick Kilns have converted their units from natural draught to the Zig-Zag/High Draught
technology in Etoh District,

10, No boundary wall and green buffer zone found in the dominated wind directions in all 97 brick
kilns

11, No display board with all related details was found on the brick kiln units.
ACTION TAKEN BY THE UPPCEB, ALIGARH

* Show cause notices have been issued to the 54 Brick kiln which were not complying the consent
conditions and have not installed the stack monitoring facilities like port hole (4 Inch Internal

Dia), adequate plate form (4x6 feet) and stairs ai the siack /chimney of the brick kiln as per
norms. Annexure-Yil

= Clogure order have been issued against (05 defaulter brick kilns which were found without
having consent of the Board. Annexure-VIill

» 03 brick kiln which was found operational in spite of closure order and the process for
prosecution has been initizted. Annexure-IX

7
= dﬁl/ {}Mﬂhmm——

Huma (Kamal Kumar)
J:lw'jlllil'.-'f'LEE b Regi Cifficer 1n-_ci:&ﬂ;|e
U.P. Pollution Control Board, L_P. Pollution Control Board, Central Pollution Gontrel Board,
Aligarh Aligarh Project Office, Agra
Mining %ﬁﬁl Ap.ﬁ%%ﬁ: Adhikari st
Etah Zila Panchayat Tehsil EtahiAtiganyJalesar
Etah Elah .
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Mlnutu ‘of Joint Commitfee meeting in compliance of the Han'ble NGT Order dated
21.11 in tter i v : Pall

Control Board & Ors,

Hon'ble HGT- vide order dated 21,11.2022 has constituted the committee comprising of following

- Officers;

+§

iil.

i,
v,
vi.

In order to comply with the referenced order of Hon

held with the members of the Committes on 02.12.2022.
Chief Secretary, Environment, Forest & Climate Change-

Additional Chief Secretary, Environment, Forest & Climate Change Department, Uttar

Pradesh : _
Mﬁ'ﬂ]:'.‘-l' Secretary, Central Pollution Control Board, Mew Delhi .

" Commissioner, Agra Division, Agra

Director, Ground Water Department, Uttar Png.desh o'
District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpun

SSP/SP, Kasganj, Hathras, Etsh, Firozabad, Agr, Etawah and Malnpuri

*ble NGT, meeting on virtual mode, was
The meeting was chaired by Additionel
Department, Uttar Pradesh. Following

members and other Officers attended t?’e meeting:

i.]-!sﬁg.ﬁ Adny Fwminr Sharmm, MMarnber Secreunry. LIPPOTSEAA . Lbuknoes
e Bhel W H. Upsdhsas, Dlreotsr, Sround Woior Deparunent, Uiar Pradesh
A= Dlevrlot MMaglstrale, Easgen], Hettiras, Flrozabad, Agrn
d= BETEPF, Kangon), Holeras, Flrossbad

Others

1- Shr Pradeep Sharma, Chief Environmetal Officer, UPPCB, Lucknow

2.

Shri V.K.‘Dubey, Regional Officer, UPPCE Firczabad

3- Dr. Vishwanath Sharma, Regional Officer, UFPCE; Agra
4- Mining Officer, Distriet Etawsh

hsentees _
1- Mecmber Secretary, Central Pollution Control Board

2- District Magistrate and Superintendent of Police, Etawah

3- District Magistrate and Superintendent of Police, Etah
The Chairman of the committes de]‘Fben_!ted on the following issuss:-
“d- The Hon'bla NGT in its order dated 21.11.2022 directed ns follows:

15 Thus, to ascerfain the current compliance status and remedial action teken, we

" constitute a joint Commitiee to be headed by the ACS (Enviromment) UP, CPCE. Swre

PCB, nominve of Director, UF. Ground Water Department, District Magistrates and
SSPSFy of thégseven Disiricls - Kasgany, Harhras, Erah, Firozabad, ng Eimeah, and
Mainpurt, and the Comimissioner, Agra Division The nodal agency for coordination and
compliance will be the Member Secretary, State PCB. Meating m;;—"y Be held within two
weeks from foday io take cognizance of problem and remedial action plan may be
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prepared within ane month, The W{éﬁﬂﬂﬂ an process. may be condnered in an appropriare
manner, (neluding the dighal mode, simultancously for all the Distriets and also with
reference to f}te record. Services of jurisdictional Regional Officers of the State PCB
and/or other relevant public autharities may be used. Consented brick kilns must conply
; with the GRAP (existing AQ and the Supreme Court's directions referred to sariier. The
; m:.l'fﬂ:u plan may include closure of non-compliant units, fil compliance s achieved
including making available requisite platform and partholes for monitoring, recovery of
compensation for past violations, proseeution wherever warranted. The aciion plan may

be execured thereafier within nexr one monih,

~ 2- Only two cities namely Agm and Firozabad are identified as Non-attainment cities among
seven Districts-Kasganj, Hathras, Etah, Firozabad, Agra, Etawahand Mainpuri. The District
. wise status of the Briek Kiln as submitted by the complainant in Hon'kle NGT iz as bellow:-

(SN | Reglomal | District | Total Complianee Sialus of CTO Alr Total No, | Stetus of Acfion |
Office ~ Mo of of Taken aznlast
Brick Defaulter | Defnulter Brick Kilns
Kllngy Brick a% shown In Calumn
Klins Mo, §
Grant | Beject | Pending Mot (G+H) Closare | Prasecution
Applied arder Ender
frguad tectisn
X708 ol Akr
Act, |58
[ Aligarh | Hethras 186 114 12 T 60 72 72 E
Z. | Aligarh Erah 176 55 B 0 11 117 17 [
3. | Alparh | Knsgea] | 222 | 111 71 0 o0 111 111 3
4. | Firozabnd | Firoznbad |  1EG 148 ] 0 38 g 3% F
5. | Firpzabad | Elawa 205 &0 il 1] 145 145 145 0
& | Firozsbad | Mainpuri 166 a8 i 0 128 128 128 0
1. Agra Agra 113 77 i i) i6 ET) T 2

3. Shri V.K. Upadhyay, Director, Ground Water Department, Uttar Pradesh has informed
that the District level Committee under the Chairmanship of concerned District Magistrate
has been constituted and is functional in the State of Untar Pradesh in all Districts. He
further elaborated that all the MSME and anybody abstracting ground water for the
commercial purpose will have tosubmit the required feeand gel registration as per the

prevailing State Ground Water Acl.

With reference to the above, the following instructions were issued to the concemn District
Magistrates, SP/SSPs and Regional Officers of UPPCB:-

i) A District level Committee comprising the Officials of District Magistrate Office,

Police ent & Mining Department will verify the number of the Brick Kiln
established in the district on the basis of the document available in the RO, UPPCB,

Mining Department & GST Department.”

L]
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) The District level commitiee constituted as per point no.-1 will submit its report on

the following points:-
a)  The consent conditions issued by State Board to Brick Kiln established in the
district.

b)  The details of requisite consent to establish and operate.
¢) Illegal extraction of ground water for casting of bricks and for spraying on

dust.
* d) Compliance Status of conditions mentioned in Ministry of Environment,

Forest & Climate Change, Government of India Notifieation No.-G.8.R.

143(E) Dated 22-02-2022. .
e)  The facility for emission sampling collection such as requisite platform and

portholes in the stack in the Brick Kiln for monitoring the emission standard.

iii) The concerning District Magistrate and the Officials of the Police Department will
ensure the compliance of Closure Direction issued by State Board against the Brick

iv) All the Brick Kilng chall be appraised by the order passed by the Hon'ble NGT
through District leve]l Committee,

v)  All District Magistrates shall convene a meeting as per of District level Brick Kiln
association to appraised the order of the Hon'ble NGT to its member units for
ensuring its compliance.

vi) The inspection reports, action taken against the defaviter units and other relevant
information regarding the brick kiln should be displayed in the official website ofthe
State Pollution Control Board (URL- www.uppch.com)

vii) The District level committee will prepare an action plan considering following
mention points within one month and will sent it copy to the Member Secrelary.

UPPCEB (Email id: ms@uppch.in).
" Guideline for preparing 1he District level action plan for Pollution Control caused by Brick kilns

District- ,
S.No | Action Polnt Timieline Department
1- | Identification of all Brick kilns - | ong month District level Commitice
2- | Verification of conversion from patural | one month District level Commiitice
.| draft to zig-zag technology
3. | [ssuance of Consent to Operate (CTO) within- 20 days after | UPPCB
application
4- | lssuence of License only after issue of | JilaPanchayat
; CTO from UPPCB _
5- | Issue of mining license only after issue of | Mining Department
CTO lrom JPPCB .
6- | Stack Mmﬂuﬁng within three months | UPPCB
B .| after start of
production i
7= |lssue of Ground Water Deparment | Onre month State Geound  Water
Registration Department =E
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8- Action HBEIJ'L‘EE defaulter Brick kilns- e
a) issue of show cause notice witlin seven doys after | District Level Commiltee
identification

b) disposal of show cause notice | 30 doys after issue of District Level Cominittee
(closure/revoke) : show couse notice

r) imposition of  Environmental [ 30 days UPPCB
Compensation

d) cancellation of other licenses (Mining, | 30 days Concerned Diepartinent

JilaPanchayat etc.) incase of closure

District Level Commities

7 9. | Submission of status report w.r.t. ebove | monthly

points from | to 8
The meeting ended with a vote of thanks to the Chair. _’-',-'.-f

(Ajay Eumnr Sharma)
Member Sceretary

" 1. P. Pollution Control Enian:l!
TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow

Ref: H §5752& /C-4/NGT-315/2022 Date 1212202

Copy: To the following for inf grmation and necessary action;
1- P.8. to Additional Chiel Secretary, Environment, Forest & Climate Change Depariment,
Government of Utter Pradesh
2. Member Secretary, Ceniral Pollution Control Board, Mew Delhi
3. Commissioner, Agra Division, Agra
4- Director, Ground Water Department, Uttar Pradesh :
5. District Magistrate, Kasganj, Hathras, Etah, Firozabad, Agra, Eiawah and Mainpuri
6. S5P/5P, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri

. 7.Regional Officer, U.P. Pollution Canircl Board, Aligarh, Agra and Firozabad ;H

Member Secretnry
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5. Action Point Timeline Department
No.
1 Identification of all Brick Kilns one month District level Committee, Etah
2 Verification of conversion from | one month District level Committee, Etah
natural draft to  Zig-Zag g
technole ' 5L
3 lssuance of Consent to Operate | within 20 days after application UPPCB, Aligarh
|CTO) -
4 | lssuance of Ucense only after lssue of CTO from | Jila Panchayat, Etah
UPPCB
5 lssue of mining lfcense only after issue of CTO from | Mining Department, Etah
UPPCE :
B Stack Monitoring within three months after start of | UPPCB, Aligarh
; -production
7 |lssue of Ground ~ Water | One month Ground Water Depamnent
Department Registraticn Etah
& |Action against defaulter Brick
kilng ;- : District level Committee, Etah
a. lssue of show cause notice Within  seven days  after
b. Disposal of show cause notice | identification

District level Committes, Etah

meaﬂw‘ﬁﬁﬁmﬁrmﬂl

{closure/revoke) 30 days after issued of show cause i

¢, Imposition of Environmental | notice UPPCB, Aligarh
Compensation ' 30

d. Cancellation of other licenses -
{Mining, lila Panchayat etc.) | 30 Mining Department, Etah/lila |
in case of closure Panchayat, Etah/Concern

Department
18 | 'submission of status report w.r.t, | Monthly District Level Committee, Etah

above points from 1to 8 :
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Status of the inspecied brick kilns as on 31.001.2023 district-Etah

Table -4 Tahle -A
Status of the Brick Kilm as per reconds Status of tha Brick Kiln Inspected by Jolnt commitles
No. et No. of vaild | No. of brick Mo of Mo, Show causs
Mo. of ctal Mg, . 5 "
Teial A Btk Tezal No. | No. of valid n._E_S, kilms neither ke notice isswed to muun_...:._.__uﬁ-.: I T Recomsend
58, He, FAEDMERY dosure S costiit af consent | Brick kiln | have valid B valid eemient | on sentho H.O SR AR ation ent to B
P Bl Y arder Inspected | BrickKiln | wvicleted | comsetmer beick kilns for ehosune HO.for | MEmarks
Brick Kiln of dlaiure Kiln H.C o L
Kiitn Brick Kiln A Brick Kiln | Inspected | consent dlasure Bgainst order prosecetion
inspected
Conditions order wiokation
i 2 3 4 5 & ¥ | 9 Ir 11 12 13 14 15 18
14 brick
king
2 |Etah 185 Bt &0 b ay 54 54 5 ag 54 5 7 3 3_.:1.&_._
& ER-
ZagiHigh
Draisght
Total 185 .1 i} 12 a7 54 54 5 1.1 L1 5 i 3 o
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List ©F Showeause Notice Issued By RO, Aligarl

firick Kila Mame

HL;“". Mis Om Ent Udhyog. Village-Jawida, Marhara, Tehsil & District- Etak
3 |Mis RS, Eint Bhatha (Formerly Name Fremwati Ent Bhinta), Magla Bari, District- Etah
MIS 8, K. Brick Field Oldname M/s LK. Brick Field, Vill- Sirnow. Nagla Pundhihar, Marhara
3 Foad, il
Mifs Rajesh Bt Bhatia Oldname M/s Ram Ent Udhyog . Gata M0 723, Mauza Chathi Rafipur
4 Etah
& Inis Kamal Bhai Ent Udhyvog, Vill-Mirhachi, Etah
6 (NS Krishna Emt Bhatta, vill- Vishanpur, Basundhara, Etah
M5 Shri Gura K ripa Ent Udhyog (Oldname Shri Girraj Ji Maharaj Eat Udhyeg), Vill- Lalpur,
7 Bdarhar, Eiah L
MYS Jay Sherawali Maa Ent Udhvog (Old Name-Yaday Ent Udhyou), vill- Afjunpur, Tehsil &
B |disii etali
9 |[h/s Bhagwan Ent 8hatta Udhyog, Vill-kheriya vichpuri, Jalesar, Etah
10 |[M/fS Erishina Brick Field, Khusrai:ﬂ;wagam, jabesar Etan
[T [mfsVijay Brick Fiald, [sauli, Jalesar, Etah
12 |MfS Jai Shiv Brick Field Brabhandela, Awagarh, Jalesar, Etah
13 [84/S Radha Krishna Brick Field, Berni, Jalesar, Etah
I4 |n4/S Yadav Brick Field, Majra laat, Awagarh, jalesar, Etah
15 |M/S Radha Brick Field Vill- Dalshahpur, Tehsil & Distt- Etab
16 |M/S Shri Bhole Ent Udhyog, Aashpur Road, Baghwala, Labheta, Etah
17 |MIS Shankar Em Udhvog, Vill- Labheta Nigoh Hasampur, Etah
18 M C.H.L. Ent Udhyog, Vill. Dastampur Margaya. Tehsil & Distt. Etah
12 (M5 Jai Durgey Maa Ent Bhatta, Vill- Gadanpur, Etah
20 M/ 5.K.5. Ent Udhyog, (Past name-Ramesh Chandra Gupta Bhatta ent), lalpur, Hurcha, Etah
21 |8/5 Sushila Ent Udhyog, Vill-Khairara, Dalshahpur, lalesar, Etah
27 /5 Satguru Kabir Ent Udhyog Gldname M/s nathuram Bajaj Ent Bhatta, Vill- Ummedpur, Etah
23 |K/S Shiv Ent Bhatta, Vill-Gola Kuna, Jamalpur, Etah
24 |#A/5 Shiv Shakti Ent Udhyog, Vill- Ramai, Etah
25 |Mi/s ALK, Brick Industries, Vill, Allehpur, Kasganj Road, Tahsil & District- Etah
26 |M/5 Upendra Kumar Ent Bhatta, Vill-Mirhachi, Etah ;
27 M5 Mirhachi brick Works vill- Mirhachi, Etah
28 |M/s Anil Ent Bhatta Udhyog, Village-Dhiramai, District-Etah
29 1M/5 Kumar & Brothers Ent Bhatta, Vill- Uncha Goan, jalesar, Etah
30 Mg Vijay Singh Yadav Ent Bhatta Udhyog, Village-Parsoun, Ftah
31 |m/5 Bhola Ent Udhyos, Vill- Jlamalpur, Etah .
32 |M/s vashishtha Ent Bhatta, Vill-Sethrl, G.T.Road, Etah
33 |M/5 Ajay Brick field, Rivadi, Post-sakeet, Etah
34 [M/S Avdhesh kumar ent Bhatta, Vill-Himmatpur, etah
33 |M/S Satya Mev Brick Field, Vill- Sikrari, lalpur, jalesar, Etah
36 |M/S Shiv Shakti Ent Udhyog, Vill-Mlawan, Etah
371 _|M/S Adarsh Ent Bhatta, Vill-Maligaon, { Kulla Habib) Etah
38 _IM/s Ma Eint Udhyog, Village Kawar, Tehsil & District-Etah
39 M /s Shri Radha Krishna Ent Udhyog (Old Name-ta/s J.K.M. Ent Udhyog), Mahua Khera, Etah

1
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M2 Jay Ma Dirge Ent Udhyog (Ol Name- Shri Balaji Ent Bhatta, Bheem Piwari, Marhara, Etah

A0
41 |MJs Radha Krishna Brick Field, Village. Nagla Mitan, Tehsil-Jalesar Etah
A2 [M/s Kisan Ent Bhatta, village, Bawsa, Etah
13 |15 Ma Ambey Fot Bhatta (Old Mame Maa Bhagwati Brick Field), Basundhra, Ctah
H (M5 Mahendra Pal sachendra Kumar Ent Hhatta, Pawas, Etah
45 |MJs Jay Durge Ent Udhwyog, Ga danpur, Etah
4b o [MYs Thakur Kesaw Ent Udhyog, Sakra, Etah
47 | M5 Kisan Ent Bhatta, village, Sohar, Tehsil & Gistrict-Etah
8 |M/s Kiran Ent Udhyag, Village-Kilarmau, Tehsil & District-Etah
M/s Ma Ganga Ent Bhatta (Old Mame-Ma Ambe Ent Udhyog), Village-Vishanpur, Basundhara,
<4 Tehsil & District-Etah
S0 IMUs Bvon EBon Ulilivog, Village-Girraura, Tehsil & District-Ltah
51 IMY/S Girsh Chandra Ent bhatta, Vill- Nagla Bhajua, Etah
52 IS Jan Santoshu Kaa Fet Udhyog, Vill- Ishara, Sakeet, Etah
81 IM/S Bansal & Company, .-".r.lhnnr;._l'irura bad Road, Jalesar, Etah
54

M5 Om Brick Field, Nagla Gadarega, Majra, Shahnagar, Thmrua, jalesar, etah
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List of Recommended For Closure -or:[er Send To H.O. District-Etah

Sr.¥a.

Brick Kiln Name

M/s M.E.D. Brick Works, Village-Pithanpur, Marhara, Etah

T |Ms Jai Shiv ent udhyog, Village-Samau, Marhara, Eiah
3 M5 Aryan Ent Udhyog, Village-Bagwala, Etah
4

s Smt Kanta Devi Ent Bhatta, Village-Kishanpur, Marhara, Ftah

s

M/s Krishna Brick Works, Village-Gadhiya Seelam, Malawan, Etzh
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List of Recommended For Prosceution & Environment Compensation Send Ta
H.O. District-Etah
Sr.No. Brick Kiln Name Rs, OTEC
T M5 Shiv Ent Bhatta, Village-Bhanwarpur, Jagarpur, Fiah 112500
2 |M/s Dheeramai Brick Works, Village-Dhiramai, Etah 2500
E M/s Ganga Shri En Udhyog, VfllngE-Tﬁlnkpun Ltah 87500
o
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®
® List of Recommenied For Envirenment Compensation Send To HLO, Distrit-Eiah
Sr.No. Brick Kiln Name Rs. OrEC
1 |Mfs Shiv Ent Bhatta, Village-Bhanwarpur, Jagarpur, Etal 12500
2 |M/s Dheeramai Brick Works, Village-Dhiramai, Etah 2500
3 |M/s Ganga Shri Ent Udhyog, Village-Trilokpur, Eiah 87500
4 [Mis MK.D. Brick Works, Village-Pithanpur, Marhara, Etah 262500
3 |Mis Jai Shiv ent udhyog, Village-Sarnau, Marhara, Etah 262500
6 |Mis Aryan Emt Udhyog, Village-Bagwala, Etah 100000
7 |Mis Smt Kanta Devi Ent Bhaua, Village-Kishanpur, 100000
Marhara. Etah
Total 027500
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The Action taken report in the compliance of order dt.21.11.2022 in 0.A. No.
437/2022 Sunetra Singh Yadav Vs [LP. Pollution Control Board & Ors.

Passed by Hon'ble NGT.

The Hon’ble NGT has passed an order dated 21.11.2022 in 837/2022

Sunetra Singh Yadav Vs U.P. Pollution Control Board & Ors, The operative para
of the order is as below:-

*15. Thus, fo ascertain the current compliance status and remedial action iaken,
we consiifute a joint Committee to be headed by the ACS (Environment) UP,
CPCB, State PCB, nominee of Director, UP. Ground Water Department, District
Magistrates and SSPs/SPs of the seven Districts - Kasganj, Hathras, Etah,
Firozabad, Agra, Etawah, and Mainpuri, and the Commissioner, Agra Division.
The nodal agency for coordination and compliance will be the Member Secretary,
State PCB. Meeting may be held within thwo weeks from today to take cognizance
of problem and remedial action plan may be prepared within one month, The
verification process may be conducted in an appropriate manwer, including the
digital mode, simultaneously for all the districts and also with reference to the
recard. Services of furisdictional Regional Officers of the State PCB andior other
relevant public authorities may be used. Consented brick kitns must comply with
the GRAP fexisting AQI) and the Supreme Court's directions referred to earlier.
The action plan may include closure of non-compliant units, till compliance is
achieved including making available requisite platform and portholes for
monitoring, recovery of compensation for past vielations, prosecution wherever
warranied. The action plan may be executed thereafter within next one month,

16. An action laken report of compliance status as on 31.00.2023 may be filed
before this Tribunal by e-mail at judicial-ngt@gov.in preferably in the Jorm of
searchable FDFY OCR Support PDF and wot in the form of Image PDF on or
before 15.02.2023. A copy of the action taken report may be placed on the website
af the State PCB and the State PCB may inform the brick kilns violating the norms
of proceedings before this Tribunal by e-mail so that if they wish to respond o the
repori before this Tribunal, they may do so within two weeks theveafier by e-mail
12 at judicial-ngti@gov.in preferably in the form of searchable PDFf OCR Stpport
PDF. The ACS (Environment) UP, Commissioner, Agra Division and Member
Secretary, State PCB may remain present in person by V.C. on the next date.
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List for further consideration on 13.03.2023

A copy of this order be forwarded to ACS (Environment) UP, CPCB, State PCB,
Director, U.F, Ground Water Department, Commissioner, Agra Division and District
Magistrates and 35Ps/5Ps Kasganj, Hathras, Ftah, Firozabad, Agra, Etawah, and
Mainpuri, U.P by emall for compliance.

Hon’ble NGT wvide order dated 21.11.2022 has constituted the committee
compnsing of following officers:

i. Additional Chief Secretary, Environment, Forest & Climate Change

Deportment, Uttar Pradesh.

ii. Member Secretary, Central Pollution control Board, New Delhi.

iti.  Commissioner, Agra Division, Agra

iv.  Director, Ground water Department, Utltar Pradesh.

V. District Magistrate, Firozabad,

vi.  SSP/SP, Firozabad,

In order to comply with the referenced order of Hon’ble NGT, meeting on
virtual mode, was held with the members of the committee on 02.12.2022. The
meeting was chaired by Additional Chief secretary, Environment, Forest &
Climate Change Department, Uttar Pradesh. Minutes of the meeting is enclosed as

Annexure -1

In compliance of the direction of District Magistrate, Fiirozabad, Distriet
Level Commitice meeting called on dtd. 22.122022 along with Committes
members for giving the directions 10 the members of District level committee for
compliance of the Hon'ble NGT order and Guidclines/Action Plan given in the
minutes of virtual meeting held on dated 02.12.2022. Minutes of the mecting
called on dtd. 22.12.2022 is enclosed. Annexure-IT

Distriet level committee, Firozabad has initiated the inspections of the brick
kilns and out of 200 Brick Kilns 62 brick kilns have been inspected on different
dates by the committee. Status of the inspected brick kilns as on 31.01.2023 is
enclosed including under 10 Kms. radius from Zero milestone of city as

Annexure-11I.
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It is pertinent to mention that in the 56™ meeting dated 25.04.2022 of Taj
Trapezium Zone Pollution (Prevention and Control) Authority Chairman has
directed that as per the Notification G.5.R.143 (E) dt.22.02.2022 which is called as
Environment (Protection) Amendment Rules, 2022 in order of point no-2, all the
Brick Kilns operated in Taj Traperium Zone will convert their Brick Kilns into
Zig-Zag technology or vertical Shaft before the next operational vear or used
piped natural gas(PNG) as fuel in Brick making. No permission will be granted to
the brick kilns by any concemed departments for operation in the next vear which

will not follow the above notification. Annexure-IV.

Considering the direction written in MoEF&CC notification did 22.02.2022
under 2 (ka) part of District Firozabad comes under TTZ area which is Non-
Attainment City. From Zero mile stone only 13 Brick Kilns are identified within
10 Kms. redius (List Enclosed). Out of which 05 Brick Kilns are converted on
Zig-Zag technology and 04 Brick Kilns were found under conversion on Zig-Zag
technology/Vertical shaft system. Annexure-V

OBSERVATION:-

On the basis of Field visit and information provided by concerned
departments the following report has been compiled: -

L. As per office record 200 Brick Kilns are established in District-Firozabad out of
which 132 Brick Kilns having valid consent (CTO), 39 are under the category of
expired/Not applied. At present the State Pollution Control Board has issued
Closure order to 29 Brick Kilns under Air (Prevention & Control of Pollution) act
1981 {as amended) under section 31A, which is closed. Annexure-V1.

2. Joint commitiee inspected 62 Brick Kilns, 60 Brick Kilns were found Non-
Operational and U2 Brick Kilns found operaional during inspection.

3. Exccufive Engineer, Minor [rrigation Department, Firozabed has informed vide
latter No 756/70f0 / qomosio—q=osiiowdio / 2022-2023 Dated 08-02-2023 that
niv brick kilns of Distriet Firozabad have applied for registration/NOC regarding
ground water exfraction (Annexure enclosed-VII) .
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4. Mining  Officer, Firozabad has informed that vide latter no 142/
aferaTdt / fedio / 2022-23 Dated 08.02.2023 that 120 brick Kilns have deposited
royzslty Fees (Annexure enclosed-VIIT)

3. Remaining brick kilns are being inspected by the Joint Committee.

6. During the field inspection it was observed that brick kilns having port holes and
platforms for monitoring purpese but the facilitics were not as per norms.

7. Stack. Monitoring could not be conducted due to not provided proper stack
monitoring facilifies as per norms.

8. During inspection it is observed thal there is no paved road for transporting
purposes and also not provided water sprinkling facilities to suppress/control dust
emissions generated by loading, unloading and transportation in the premises of
Brick Kilns.

%. Mo display board with all related details was found on the brick kiln units.

ACTION TAKEN BY UPPCRE, FIROZABAD.

@ Notices have been issued to the consentedfunconsented 07 Brick kilns regarding
compliance of consent conditions which are not having proper stack monitoring facilities
like port hole {4 Inch Internal Dia), adeguate plate form (416 feel) eic. Annexure-IX.

AEE Regional Officar In-charge
UP. Pollution Control Board, LLP. Pollution Control Board, Cenlral Pollution Control Board,
Firozabad Firozabad Project Office, Agra

Minor Irrigation Department, Firozabad ':""M
Firozabad



MMGT vide arder dht'a&’:’&-i ugmﬁaéhnammd Hinmmmmm comprising of following
Additional Chief Secretary, Environment, Forest & Climate Change Dcpmmmm

Prades

iy.l Director, Ground Water ttq‘-mm , Fmdesh AR
v, - Distriet Magistrate, Kasganj; Hathras, Etah, Firozabad, Agra, Elawah and Mainpuri ;

Vi. SSP/SP. Kasganj, Huthras, Etah, Firozabad, Agra, Efawah and Mainpuri

held with the members of the Committee on 02.12.2022. The meeting was chaired by Additional

Chief Secretary, Environment, Forest & Climate Change Department, Uttar Pradesh, Following . 5%
. T o

members and other Officérs af the meeting:

Members ! o 3 .
1- Shri Ajay Kumnar Shortia; Member Secretary, UPPCB/SEIAA, Lucknow

' r Department, Uttar Pradesh

2- Shn VK, Upadhyay, Direator, Ground Wate
. 3 District Mﬂgiﬂ_rra_.t 2, Ka . i
nit = A '-—’x'i;h‘sELIsP'K—QM| v | i

, ¢l o
e wﬂm Pradeep Sharma, Elfﬁ;:{. UPPCR, Lucknow . Ay
X ShaVE. [ribey,. _. B R FPCB M : e
3- Dr. Vishwanath SharniaRe ional- O ser,. JPPCH Apra
4~ Mining Oficer, District Etawah L 7
Abge '."i

- "Member Secretary, Central Pollution Conteol Board - :
2= District Magistrate and Superiniendent of Police, Etawah &
3= District Magistrate and Superintendent of Police, Etah :
The Chairman of the commitiee d:lih.i;aﬁdun the fuliq;i\-fng Issues:-
1+ The Hon'ble NGT in its order datéd 21.11.2022 direéted &s follows; |
o {3, Thuis, to ascertain the current ﬁamp_fiﬂnm status and remedial actlon taken, we
conyiitule a joint ; 2. the d ;_fgﬂgybﬂmmj L'F, CPCE, Stare:
Watur Diparanens, Disiricr Magistrateg.

SSFSFs of the seven Districls - Kaggany,
Mainpuri, and the Commmissioner, Agra Division. The nodal agency for coordination mel
complionee will be the Member Secrewry, State PCH.- Meeting may be' held Within fie

weeks fram today to-take cognizance of problem and remedial action plan may- be

e

- .

In order 1o somply with the referenced order of Hon'ble NGT, meeting an virtual mode, wisk

Hﬂi‘. .:.r-i’! Firgzahad, Agra, Evnwah, arid ;

=
=
-
L}

op
e Bk
e g
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prepared within one month. The verification process may be conducted in an.appropriale “
manner, including the digital mode, simultaneously for all the Districis and also with :
refevence to the record “Services of jurisdictional Regional Officers of the Stare PCB
andior other relevant pubi’"i;&‘ authovities may be used. Consented brick kilns must comply
with the GRAP ithww ﬁhﬁ%‘lﬂm Court’s directions referred o eaviier, The

actinm pkm :F?ﬂ:_].- _...r.- cﬁh@ﬁ“ 1, ,.., Imr tﬂ'l'l'l'}'; m; m#mﬂmr i.l' H{‘-']l'-ie-'l-'ﬂf
meluding makingaayatlable reculsite plagien : : ' pecovery.
c::-ru-_c:n!n.s'mrmr:rﬁ:u- past violation: 7

be ereculed theregfier within next one month

2- Only wo cities namely Agra and Firozabad are identified as Mon-attainment cities among
EEVEN DJEHIHS'KE!EF-D,I. Hathras, Emh Firozabed, Agrs, Etawahand Mainipuri. The District
wise status of the Brick Kiln as submitied by the complainant in Hon'ble NGT is as bellow:-

SN, | Regional | District | Total “Complinsce Stares of CTO Alr Total Mo, Smatus ol Aethon |
Oifiee M. of of T!_lun Hgainsq !

g Bl‘i'.'_lt 4 Defaulter Dﬂllﬂ:ﬁ ;t.h:l Kilms |

] Klins ey Brick as shown pn'-fﬂqmq i

1 L -.._1:"‘ ) - r“,:-FI i f . Kl '-1"&"'-.' |

- by 5 Ta = e r

[&+E)

Aligarh
! Aligarh
| Allgam o
| Pz [
i Flrorahad
Firpzubad
AgTH

:41!:!-l.q!l.}u|-u_

3. Shri V.K. Upadhj.rl}', Dirgctor, w&wﬁmm Etiar Pradesh Em i T
- thet the Distridt levak e tmider the Chaifmanship of concerned District I'Hagi;lrmt
has b:-:nmm‘!mfuﬁ’?aﬂfs ' nunml ini the State of Uttar Pradesh in all Districts. He
further elaborated” ‘Elaﬁﬂ e MSME andd anybody abstracting ground water for the
commercial purpose will’ I:Ll"i'r. mmrﬂm requited feeand get regiswation 'as per the
prevailing State Ground W&tﬂﬁﬂ. W

With reference to t};.r.qurc the fn]lﬂwmg m&m-:aim were issued to the L.l:mpcm, D'lﬂllll:l
Magiserates, SP/SSPs and Regional Dfﬁ,m-a of UPPCB:-

Manmg D«npmm&’. Gﬂﬂfphnmml ;
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i}  Districtslenakier 2
ﬂ-u: follnwm?oén;s
a2} The mnmﬁmﬁﬂwiuued by State Board to Brick Kiln established in the
district.

hi  The details of requisite consent to establish-and operate.
Tackion nd water for casting of bricks and for spraying on

d) : of conditions mentioned in Ministry of Envireament, -
. Climate - C '-_-.-:.:2: i H%Muf India- Motification No.-G.S.R.

e) The famlity ﬁu‘ ﬁnﬂﬁiﬂn Hmpling ml.lﬁ::tinn such as requisite platform and
portholes in the stuck in the Brick Kiln for monitoring the emission standard.

lii) The conceming District Magistrate and the Officials of the Police Department will

ensure the mmphanuc of Closure Direction |:suud by State Board against theBrick

Foalns.

iv)  All the Brick Kilns shall be sppraised by the. arder passed by the Hon'ble NGT

through District level Committee.

vl All District Magistrates shall convene a meeting as per of District level Brick Kiln -

association to eppraised the order of the Hon'ble NGT to its member units for. .
ensuring its compliance,

vi) T!:u: m.sp:ﬂuuu reports, action- taken against the defaulter units and other relevant

Ty ... - th.-:l'm:k}u rg}hnpld bu dﬁplﬂy&d in the official website af the

AR R ! s T i g
vil) The Dlstnm‘ IJ:W:I comimittse mJEI prepare an action plan considering fuilnwmg
IMention pmm mﬂun one mmﬂ: end will sent its copy to the Member Secretary,
UPPCE [Elﬁﬁd-’iﬁiﬁ ..

1
Fite

Guideline for preparing the Bi.-.'trlpt |E"|i'¢| wetion " Yallution Control caused by Brick kilns
District- ' | | ;
SNo Action Point Timeline Department
1= | Identification of all Brick kilns _one month Digtrict level Committee |
2. | Verificaliun of corversion from nuturel | one month 4. District level Commitse

druft to zig-zag technology

fssunncs of Consent to Operate (CTO] | within 20 days afier | UPPCB

1.
applicetion,
& | Issuance of License - | only after issue of | JilaPanchayat
i CTﬂfmm UPPCB:
TS | Istue of miming license . . . i I;g.r issue  of HI.I'UI'IE Department
| ":':'H!'.'""' ﬁm ? "'@"n'h..glﬂ ki
& | Stack Monitaring mthm three months | UPPCH o
aftar start of
| production '
B E Issue of OGround Water Department | One mouth ; Slate Groaind  +~Wer

Fegistraticn | Department A I




= e——

Lpoaan

8- | Action against defoulter Brick kilns-
a} issue of show cause notice within seven days after

b d:spmuf of show cause ﬁﬂnl' 30 days after issve of
l'-*-lmumfrwnkp} &=l slow couse notice

d} cancellation ﬁfﬂﬁﬂ“ﬂm[hﬁlﬁlg 30 days

Distriet Level Compiifies
Dnstrict Level Commiies

DEREEE wif ot o
SRR

Concerned Depariment

.'\-\.__'-I:: .

JilaPanchayat etz.) incase of closure

9- | Submission of stlus repart w.rt. above | monthly
points from | o §

Disirict Lavel Commitfae

Tlhe meeting ended with a vote of thanks to the Chair.

L]
[

o e

'.I ..
el

A

U. P. Pollution Couitr

TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow

Ref: H 35526 fcﬁma?m R

Copy: Tn the fnlrnwing for information and IIEL‘L‘H:HI';I-' action; i ol
|- P8, to Additiodal Chief Secretary, Enmum’gmtt ,anat & C‘Imtﬂle Change Depn.nmunl

Government of Uttar Pradesh i
- Mﬂmh:rﬂmmlm:}r, CentrzFES ;
3- Commissioner, Agra D) ision A.gn :

4« Director, Ground Wm:rﬁeparq:pm:, UstarPradesh .

(Ajey Kumar Sharma)
Member Secretary

5= District Magistrate, Kasganj, Hathras; Etsh, Firozabad, Agra, Efawah and Mampm
G- S5P/SP, Kasganj, Hathras, Etah, Firozabed, Agra, Etawah and Mainpuri
7- Regional Officer, U.P. Pﬂﬂuﬂm Control Board, .ﬁ.hgﬂrh,. Agra and Firozabad -b%

T

 Member Secretary
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
Mew Delhi, the 22nd Febraary, 2022

GAS.R. 143(E).—In exercise of the powers conferred by sections 6 and 22 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to
amend the Environment (Profection) Rules, 1986, namely:—

. Short Titleand commencement: -
(1} These rules may be calied the Environment (Protection) Amendment Rules, 2022,
{2) They shall come into force on the date of their publication in the Official Gazetie,

2. Inthe Environment (Protection) Rules, 1986, in the SCHEDULE-I, for entry at Sl No, 74, the
following entry shall be substituted, natmely: -

"74 |Brick | Particulate mamer in stack emission 250 mgM™Mm®
Kilns Minimum stack height {Vertical Shaft Brick Kilns)

= Kiln capacity less than 30,000 bricks per day 14 m (at least 7.5m
from loading platform)
= Kiln capeeity equal or more than 30,000 bricks per day 16 m (at beast B.5m

from [DB.I:H:I‘E platform)

Mlinimum stack height (Other than Vertical Shaft Rrick Kilns)
- Kiln capacity less than 30,000 bricks per day 24 m
- Kiln capacity equal or more than 30,000 bricks per day 2Tm

MNotes :

|- All new brick kilns shall be allowed only with zig-zag technology or vertical shaft or use of Piped
Natural Cias as fuel in brick making and shall comply 1o these standards as stipulated in this
natitication.

The existing brick kilns which are not following zig-zag technology or vertical shaft or use Piped
Natural (ias as fuel in brick making shall be converted to zig-zag techmology or vertical shaft or use
Piped Matural Gas as fuel in brick meking within a period of (1) one year in case of kilns located
within ten kilometre mdius of non-attainment cities as defined by Centmal Pollution Contral Board
ih} two years for other arcas. Further, in cases where Central Pollution Control Board/State
Pollution Control Boards/Poliution Contral Committees has separately laid down fimelines for
conversion, such orders shall prevail.

3. All brick kilns shall use only approved fuel such as Piped Matural Gas, coal, fire wood andfor

agriculiural residues, Use of pet cole, tyres, plastic, hazardows waste shall not be allowed in brick
kilns,

4. Brick kilns shall construct permanent facility (port hole and platform) as per the norms or design
|aid down by the Central Pallution Control Board for manitoring of emissions.

3. Particulate Matter (P¥) results shall be normalized at 4% CO0; a5 below:

PM (normsalized) = (PM (measuredix 4%) (% of COy measured in stack), no normalization in case
COy; measured = 4%, Stack height (in metre) shall also be caleolated by formule H=140™ (where
() i5 830y ermission rate in ke'hr), and the maximum of two shall apply.

b
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12,

MNote @

Brick kilng should be established at & minimum distance of 0.8 Eilometre from habitation and fruit
orchards. State Pollution Control Boards/Pollution Control Committees may make siting criteria
stringent considering proximity to habitation, pepulation density, water bodies, sensitive recepiors,
=fo,

Brick Kilns should be established at 8 minimum distance of one kilometre from an existing brick
kiln to mvoid clustering of kilns in an area,

Brick Kilns shall follow process emission/fugitive dust emission control puidelirves ns prescribed by
concerned State Pollution Control Boards/Pollution Control Committees.

The ash generated in the h_rh:k kilns shall be fully wilized in-house in brick meking.

- All necessary approvals from the concerned msthorities including mining depertment of the

concerned State or Union Terdtory shall be obtained for extracting the soil to be used for brick
making in the brick kiln,

+ The brick kiln owners shall ensure that the road utilized for transporting raw materials or biicks are

paved roads.
Vehicles shall be covered during transportation of raw material/bricks",
[F. No. Q-15017/35/2007-CPW)
NARESH PAL GANGAWAR, Addl. Secy,

The principle rules were publiched in the Gazette of India, Extraordinary, Part I1, Ssction 3, Sub-
seclion (i) wvide number 5.0. 844(E), dated the 19%th November, 1986 and laztly amended wide
number G.8.R: TI4(E), dated the (4" October, 2021.

Uploaded by Dee. of Printing & Government of India Press, Ring Road, Mavapurl, Mew Delhi- 1 10064
and Published by ihe Coptroller of Publicatives, Delki-110054, Aocnnsg oy e



REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD,

FIROZABAD
DISTRICT- FIROZABAD
SUMMARY OF EINT BHATTA {CTO}
Year No. of Consent |Total Consent
31.07.23 30 30
No. of valid CTO 31.07.24 80 80
(Consent to Operate)
Eint Bhatta 31.07.25 18 18
31.07 26 2 2
31.07.27 2 2
Total 132
Expired CTO, 2022 of
Eint Bhatta 21.07.22 99
Others Mot Applied
CTO 17
Total 39
Brick Kiln finally closed Closure Order Issued
29
Grand Total 200
VALID CTO =132
WITHOUT CTO =39

CLOSED BY SPSB =29

TOTAL = 200
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382 [innexune. X
ACTION TAKEN LIST OF BRICK KILNS, FIROZABAD
S.MNo Name and Address Brick Kilns District Motice Sent (dated)
1 |KPS Brick Udyog, negla kushal pengu road, Sikehabad Firozabad 31.01.23
2 |ishan Ent Bhatta,(Brahma Enf) Nagla Khajuria, Dehuli, Jasrana Firozabad 31.01.23
M/e Ehri Krishna Ent Udyog {Old Name Sri Skiv Ent Lidyog) ;
3 Katora Bahat, Jasrana Firazabad 31.01.23
4  |5r Ganesh Ent Udyog. (R.P.Ent), Nagla Kajuria, Jasrana Firozabad 31.01.23
8 15al Ram Brick Field, Nandpur, Sikohabad Firozabad 31.01.23
RAVINDRA SINGH ENT BHATTA OLD NAME RADHA
& |BRICK FIELD NAGLA KACH!, KODARA, Aawagarh Road, Firozabad 31.01.23
JASRANA,
M/s Gajanan Udyog ;
F
¥ Sansthan, Badanpur Kotla, Firozabad e 07.0223
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Annexure-VI

385
The Action taken report in the Loplianee of order di21.11.2022 jg G.A. Mo,
17111 tra Simch Ya g [LP. i ntrol Bos

v Hon'hia

The Hon'ble WGT has pessed an order dated 21.11.2022 in 837/2022
Sunetrs Singh Yadav Vg [).P. Pollution Control Board & Ors. The operative para
of Uve order 5 as below:-

“13. Thus, to ascertain the cipven! complianee siatus and remedial action taken,
we constifile a joint Commitiee to be headed by the ACS (Enviranment) UP,
CPCB, State FCB, nominee of Directar, U P. Grownd Water Department, District
Magisirares and SSPpSPp of the seven Districts - Kasgami, Hathras, Fioh,
Flrozobad, Agra, Erawah, and Mainpuet, and the Cowimissioner, Agra Division.
The nodal agency for coordingtion avd sompliomce will be the Member Secretory,
State PCB. Meeting may be held within two weeks from today o take coswizance
of problem and remedial action plan may be prapared within one month. The
ver{fication process may be conducted in an gppropyiate manner, including the
digital mode, sinnltencously for all the disricts and alyo with reference to the
record. Sarvices of furlsdictional Reglonal Offieers of the State PCB and/or other
refevent public cuthorities may be wsed, Consented brick kilnr st comply with
the GRAFP (existing A0 and the Suprame Conrt's direciions referred lo earfier
The action plen may include closure of now-compliant wmits, #ill complionce is
achieved including making ovailable requisite plators ond portholes for
monitoring, recovery qf compenzation for past violations, prosecution wherever
warranied The action plan may be executed thereaer within next one wonth.

16. An actlon taken report of compliance sigtus as on 31.01.2023 may be filed
befare this Tribunal by e-moil at fudicial-ngt@gov.in preferadly in the form of
searchable PDES OCR Support PDF and not in the form of Image PDF on or
before 15.02. 2023, 4 capy of the gction tafen report may be placed on the website
af the State PCE and the Statz PCB may lform the brick kilns violating the norms
af proceedings before thiz Tribumal by e-mail so that if they wish (o respond to the
report before this Tribunal, they may do so within two weeky thereafier by e-mail
12 of fudicial-ngr@gov.in proferably it the form of searchable FDFF OCR Support
POF, The ACS (Environment) UF, Cowmnissioner, Agra Pivision and Member
Secreiory, State PCER way remain present i person by VO on the next date. "
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List for farther consideration on 13.02.2023

A copy of this order ba forwarded to ACS (Environmsnt) UF, CPCB, State PCE,
Directar, 1.F. Ground Water Department, Commissioner, Agra Diviston and District
Magistrabas and $5Ps/SPs Kasgen) Hathras, Btah, Firozabad, Agra, Eawab, and
Mainpuri, 1.P by emall for compliance.

Hon'ble NGT vide order daced 20.11.2022 has constituted the committes
comprising of following officers;

1 Additional Chief Secretary, Environment, Forest & Climate Change

Dieportment, Uttar Pradesh.

ii.  Member Secretary, Central Follution contmol Board, Mew Dalhi.

iti. Commissioner, Agra Divigion, Agra

iv.  Director, Ground water Department, Uitar Pradash.

v,  District Magistrate, Agra

vi.  S3P/SP, Agra

In order to comply with the referenced arder of Hon’ble NGT, meeting on
virtual mode, was held with the members of the commitiee on 02.12.2022. The
meesting was chaired by Additional Chief seeretary, Environment, Focest &
Climate Change Department, Uttar Pradesh. Minutes of the mesting is enclosed as
Annexure -

In compliance of the direction Disttict Level Committes has been
constifuted by the District Maglstrate, Agra vide letter no-1259/0G-682/2022
dated 21.12.2022, Annexnre-JI

Further a mesting wes held In the presence of Additlonal Districr
Magistrate (City), Apra on d.25.12.2022 for giving the directions to the members
of Districl level committes for compliance of the Hon'ble NGT crder and
GuidelinesfAction. Plan given in the minutes of virtual meeting held on dated
02.12.2022. Minutes of the meeting dated 25.12.2022 is enclosed as Annexure-
1T,

In comnpliance of lhe mimszs of mesting held on dated 26.12.2022 g lefter
was issued by Regional office, U.P. Pollution Control Board, Agra vide Jetter
132%/0G-683/2022 dated 10.01.2023 to the concerning department- Apar Mukhys
Adinian, Zila Panchayat, Agra, Senior Mines Officer, Agra, Senior Geophysicist,
Ground Water Department, Agra, Assistamt Commissiones Section-10¢20, Goods
and Service Tax Department, Agra for submittlng Information. Copy of the letter
is anclosed as Aunexure-IV,
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In compliance of the letter issved form Regional Office, 1).P. Prllution
Control Board, Agra, Jila Panchyat, Ground water depantment and G5T
deparument, Agra have submitted the information’s which s enclosed as
Annexure-V.

District level cemmities, Agma hes initiated the inspections of the brick
iitne and out of 113 Brick Kilns 62 brick kilhs have been inspecied on different
dates by the committes. Status of the inspected brick kilns az on 31.01.2023 &
enclosed 25 Annexnre-Yl.

It is pertinent to mention that in the 568 mesting dated 25.04.2022 of Taj
Trepezium Zone Pollution (Preveniion fnd Contrel) Aurthority Chairman has
directed that as per the Notification G.5.R.143 (E) dt.22.022022 which iz called as
Environment {Protection) Amendment Eules, 2022 in order of point no-2, all the
Brick Kilns operated in Taj Trapezivm Zone will convert thelr RBrick Kilns info
Zig-Zag technology or vettical Shaft before the aexi opcrationgl year or used
piped natural gas(PNG) a3 fuel in Brick maldng. No permission will be granted to
the brick kilns by any concemed departments for operation in the next year which
will not follow the above notificetion. Annexure-¥IL It is necessary to hring bo
your kind notice that mo brick kilms established within 10Km radlus of the
Municipal limit of Agra.

In compliance of the direction in TTZ area out uf 12 Brick Kilns 05 Brick
Kilns lave convertsd Into Zig-Fag technology, (4 Brick Kilns are found salf-
eloged and 03 Brick Kilns are closed as per the direcsion of ¢losure order Issued by
(1P Pollution Centrol Beard which were alse found closed durhng the inspection.

W OM:-

On the basis of Fisld vigit and information provided by cnecrned
depariments the following report has beet compilad: -

1. 113 Erick kilns ere registered in Repional Office, Agrs, Chat of 113 brick ldlna, 62
brick Kilns have valid consent issued frora UP Pollution Conirol Board, ¢losare
order issocd to 20 brick Kilns, 26 brick kilns have consent upty 31.07 2022 out of
2% brick kilne 02 brick kilns are self-closed and 18 brick kilns bave ool appled
for consent and 02 brick klns are in under prosecution.

2. Joint Committes inspected 62 brick kilns waits in Agrn, during inspection all brick
Jrilng found non-operatioral, 30 rick kilns having valid conseut 10 operate for the
year 2033, 15 brick kilus found solf-closed having consent to opecate wplo the
year, 2022 and 17 beick kilns having closure order are alse found closs.

1, Temaining 31 belck kilns are being inspected by the Join Commities.

4, During the Aold mspeciion it wes obeerved that brick kins having port holes and
platforms for monitoring purposs but te faciliues wers Dot 45 per DOMMS.
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Apar Mukhpa Adhikcari, Fila Papchayat, Agra has infoomed that 15 brick kilos
have deposited licanse fees vide their letter no-2816 dated 07.02.2023.

Scnior Geophysicist, Qround Water Departimemt, Agra Vide its lstter no-766 dated
01.02.2023 tnformed that 06 beick ldlns have applied for MOC/Regisoation of
Chroumd water,

Seoior Mines Officer, Agra bas informed that 47 brick kilns deposited Royalty
fees vide their letter no-1074 dated 2.02.2023.

Stack Monitoring could nod be conducted due brick kilna net faund opearationsl.
Ont of 3C¢ Brick Kilng having valid cotsemt 1o operaty 18 brick King oot mede
paved mad and not havimg up 10 the mark facilities of water sprinkling 10 suppress
feontrol dust omissipns geperated by Joading/ualoadimg and sransportation

activities in the premiss of the brick kilns.

10, Ol of consented 65 Brick Kilos 12 brick Xlns have converted their units from
natural drughs b the ZigZag technology in Agra.

I1. Boundary wall and green buffar zone found in the Brack Kilis established in

Tehsil-Faiehabad, preen buffer zone found in most of the brick kilns estabdiched
i Tebail-Bsh b no bovndary wall found in the brick kilhs sotablished m Tehsil-

Bah,

I2. Mo display hoard with alf related details was iound on the brick kil units,

ACTION TAKENBY UPPCE, AGILS

¥ Motizes bave besn issued (o the congsnied &5 Brick kilns regarding compliance of
conzent eondifions which net having proper stack monitoring facilities like not hole (2
Inch loiemal Dia), adequete plate forn (20 feet}, Aunexure-VITT

3 Pmsacutfon have been filed apmingt (2 defaulter brick kilns.

Ve

i

(Vimbach Kaomar) [Hahilast Patal} LOr. Vihwaneth Sharma)
A ASDO Regleanal Officar
U.F. Poliution Cendrol Beard, U.P, Foliution Condred Board, LL.F, Poludion Canhel Boand,
Agra Ama Agra
{Kama ar| [R.B SHhah (R3] Kumar)
In-charge Sexticor hines Officer, LE
Central Palmtion Controd Boaed, Agra Groimd Weter D 2pariment,
Projact ORice, Agra Adqra
« S0
Tshsd Famhabed, Tehsll Eah,
L 2 Agre
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nufeg of Jodnt itter mesting j lingge of the Hop e V¥ ala
2].11.2 [AnA o 537 gt rngh Yadavy's iHL.P. ui
Contepl Boprd & Ors.
Eg_n‘hlc MNGT vide order dated 21.11.2022 has consitnged he commities comprising of following
Iors;
i ﬂml Clief Secretary, Enviranment, Forest & Clivanre “hange Depariment, Utrar
ii. Member Secrclary, Contral Pollution Contrel Boand, MNew Delks
th. Commissiooer, Agra Division, Agra

Direcior, Oround Yraier Depanment, Untsy Prodash
Diawict hMazistrate, Kasgan], Hathras, Etgh, Firozabad, Aaca, Etawzh and Mainpurt
S5PfSP, Kaegan), Hathras. Etah, Firozakad, Agra. Elawah and Malnpuri

In m‘dar 0 comply with the referenced oeder of Hon'*ble MGT, meeeting on virua mode, was
feld with the membecs of the Corinittes on 02.12.2022, The mestitg was chaired by Additional

Chief

Seeretary, Eovironment, Forest & Climabe Chanpe Depaniment, Uttar Pradesh. Following

members and atber Offcers sttended the meeting:

Mombeps
i- Shei Ajay Kumer Sharma, tMember Secrotary, UPPCB/SEIAA, Lucknow
2~ Shri V.K, Upadbyny, Directer, Cround Water Department, UToar Pradesh

3e

Lrisirict Megisirate, Kaspganj, Hathras, Firozabad, Agra

4 SSF/SP, Kasganj, Hathras, Firozabed

Dithurs
1- Shri Pradesp Sharma. Clief Environmelal Officer, UFPCR, Luckngw

2
3-
4

-
p.
3

Shed VK. Dubey. Replone]l Officer, UPPCE Firozahas
Dr. Yiehwanath Sharme, Regional Officer, UPPCB, Agra
id Ining Utficer, District Elawah

Mewiber Secretary, Central Poliution Cantrol Board
District Magisirate and Superisdendent of Police, Etawak
Districi Magistrate and Superinteredent of Police, Elah

?ﬂﬂ"'ﬂ} &_ The Chairman of the committee dellbecatsd onh the follawing issbes--

AD Peib

d

" T

The Hon'ble MGT in lis order dated 21.11.2022 dirccied ns {odlows,

w23 Thus, ko arezedoin the correir mm;;';‘ancc Safus and ranediof uction ehen, we
cousiltiite @ fatrd Comtwiiiee 1o b heoded By the ACS (Ervirammeng) UF. CPCE. Siare
PCE, nomizes of Direcior. UP. Grownd Water Dapetment, Disirict Magisirares and
SEPSFs of the seven Disivicts - Kasgany, Harbwas, Etch, Firozebad A,gm Erawah, gmd
Mainpuri, and the Commissioner, Agra Division. The nodal agency for cocrdination and
emplianee will be rhe Member Seereiary. Stene PCB. Meeting may be fefd within tee

T “wabks fom teday to toke cognlzance of problem and remedial wetion glan nury be

13} nl -

G

e
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prepaved within one monih. The viviffcarlon procesy iy be condicted in on apprnprtag
ey, irietuding e digital mode, shdiaraausty for afl the Disrricts ond olso with
reference o che vesord Services of Furisdictional Regional Offlcars g the Staie PCB
o orhr relevant piblic anshoriles imay be used Consenved brick kitus must comply
with the GRAF fexisting AQJ) and the Supreme Cowt's direertons referivd o earfler. The
ucifort plan amey inchede clasure of mov-copplion s, dill compliones Is dchigved
pctuding sraking available requitfie platform and poviholes for momitoving. recovery af
compenzation jor pust VRlations, prosecition Wwherever wurranied. The acilon plan may
Be executed theragfier within nest one maonik,

2. Only two chies namely Agm and Fitozabad arc identifod as Non-aHzinment cllies among
seven Disricts-Kasganj, Hatwas, Esah, Firozabad, Agra. Eiawnhand Malppul. The Disnet
wize gtanas of the Brick Kiln as submitied by the complamat m Hon'ble NGT 1a 85 bcllow.-

SN, | Hapiomsl | Dderboe | Twkal Compluuce Sialwg of CTO AP Tain| hlo. Stadws of Acthen
Oiee Mo of L] Takan seaknst
ok Caafsultnr | Deafasdier Brick Kilea
THws Trbey i gt o Column
| Kilox He ¥
Teamt | Tijart | Pewdln | blat 6+ | Clasurt | Progetuthon
Applled arder i
Pamad Mo
SR ol Air
Aet, 1951
] angad | Hoihms | L85 1E] 12 0 o0 72 72 1
I - Akpork Enuh 170 ) € 1] i i T 0
3. | ARpob | hospend 7] K 5 ]] T ol 1T ImL 3
2 | Fwpohod | Frowkod | FE6 | 148 m [ 3% ] 38 ]
- _F'_l'ﬂdﬁd Er-:.wp i 7| 1] L] 147 [EL 143 1]
. | Firoantad | hampwh | 15 38 0 0 ] 128 E: o
T | Agn Agm | 13 | W T 0 35 7 3 2

3. Shri v.K. Upadhysy, Direetor. Ground Waret Department, Utiar Pradesh  has informed
that (he District level Committee under the Chalemanship of coneeened District hagistrate
has baen constituted and is fupcvioual in the Site of Ut Pradesh in all Diswicls. He
Muther elaboreted tat 201 the MSME aod anybody absitacting pround waler for the
pamimercial purposs will have tasubnnit the requited fecand get regisimation &% per the
oreveiling State Ground Waler AcL

With reference ia the sbove, the Eollowing aglructions were lssoed to the concem District
paogistates, 3P/SSPs and Regional Officers of UPFLE:-

i A Disrict level Committee comprising 1he Officlals of Distict Magistrate Dfice,
Police Depatinem & Minlng Bepariaent will vetily tw fumbar of the Brick Klin
sgtablished in the distict on the basiz of ik document svziilable in the BOy, WFPCR,

Miring Department & GST Depanment.




il The Diswict level committes constitmied as per paint no.-1 will submit fiz report on

the following peints:-
a)  The consent comditlens issued by State Board to Brick Kiln establisfied in 1w
distriet

b} The desadls of requisite conssnl 1o eslablish and gperate.
£) ﬂlegni extraction of ground walsr for casting of bricks and for spreying on
gk,

d)  Complisnee Sialus of conditions mentioned in Ministry of Environment.
Forest & Climste Change, Govemment of Indin Medfication No-G.5.R,
L4XE) Dared 22-02-2022,

¢} The facility lor enission sampling colicetion such az requisite phatform and
portkolss in e ok Jin the Brick Kiln for menitering the cmizsion standard.

i) The conesining Diswier Magistrae and the Oflctuls of the Polles Department will

ensure the contplionce of Closure Direction frsued by State Board against the Brick
Kling.

iv} all the Brick Kilns shall be appraised by the crder pazted by the Hon'ble NGT
throuah District 12vel Commuiee.

¥)  All Disrrict Magisimtes shall convens o meeting as per of Listrit level Brlck Kl
associstion 10 appmised the order of the Hen'ble NGT to a8 nember wmite for
ensuring its compliance.

vi} The inspection reports, aclion taken against the defavlier unils and otber redevant
informaiion regarding the brick %ils shoutd be dizployed in the ofticiat websile of the
Siate Pollution Coaral Board {(URL- wuav.uppch.com)

vii} The Dlswrict wvel vommines will proparc an action plan considering following
meplicn points witlin one month and will s=rn its copy g the Meambar Seartiaty,
CPECH (Email #d: msfuppeb.in.

Guitloline for proparing the Ditricl level action plan {or Follutlen Cootrul caused by Brick hilas

"Piztrictk

£.No Action Paidl Tim elima Departwrent
1. | Identification of ull Brick kilns anemocti | Districe evel Commilioe
3| Verifwanol of converslon from namral | one month © 7| Distnat Tevel Coramitice

ift to gig-zag rechnalogy

T~ | Issuance of Comset (o Cperate {STO) within 20 doyve afer | UPPCH
anmdicalk

d. | Tesupnce of Licensa only sfter issue  of | JilaPanchayal
€T frorm UPPCE

S | Fssue of mining lioense cely afier issue  of | dining Departmant
CTO am UPPCR

2. | Smck MoNTtoImg wilin thee _months | UPPCE
afer  Fil g al

ot [P

7. lszne of Growad Waorer Depuriment | Onemonth Siale  CQround  Weter

| Registratian Diapartment




5 | Action agrinst defanier Brick kins

a) hsswe af show canse notice within seven dovs atter | Bistrici Level Conlinlboes
ideolification

b) dispusal of show cmeme  notice | 30 doys ofier Bsue of | CHsirc Leve]l Commitze
{olosurerevoke) sli0w Cnulrse RodTos

g} impasilion of Ervimmmental | 30 thiys UFECE
CompenRsaion

d] cancellarfon of gilier liccuzes (Miniag, | 3 days Concemed Deporimest

___ JilaPanchayal oic.) incase of closwe

T Submizsion of stotus mport w.rl, abgve | monthly Disrict Level Commiktre

poinds from 1 10 8

Thee meering ended with & vowe of thanks to the Chair,

o .

{Ajay Kumar Shama)
dMember Secrefary
. P. Pollution Control Board
TC-12¥, Yibhuti Khand, Gemf{i Nagar,
Lacknow
Ref M ASS26 CAMGT-318m002 Date 1212, 3022

Copv: To the following For infermalion and necessary action;
1- P5. v Additional Chief Secreary, Enviroament, Forest & Chmete Change Ddparimenl,
Government of Lhtar Pradesh
2+ Memter Searetary, Ceniral Polhtion Conteel Boand, Mew Déthi

3- Comymigsoner, Agra Division, Apm

4- Drareelor, {round Waler Depariment, Litar Pradesh

5- Disirict Magisteate, Kasgani, Elalbias, Ewah, Firozabatl, Agre; Etawali and Mainpori
- 35[/SP, K.esganj, Halhras, Etah, Fitozabad, Agra, Elawah and Mainperi

7- Regional Officar, U.P. Poliuion Conlral Board, Aligork, Agya and Firozabed A&

Merlwr Secrelary

F

/@"’TM
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g: Name & Add. Of brick kilns APDRESS ATy
1 [RabaBrick Fizld, (Shei Kareli  |Kbasra no- 712,713 . Gopalpura, Devpura  |Agra
biam Brick Field), Foad, Bah,
2 |Bahubali Brick Field, Waugawan, Jaitpurkalan, Bah, Agra
2 |Bajrang Brick Field, Rudmall, Bateshwar road, Agra
4 |Baldev Brick Field, Gopalpura, Gagauls, Bah, Agra
5 |Baruaa Brck Field, ] Fyarampura, Jaitputa, Bah, Agra
6 |Bateshwar Nath Brick Field, kahyanpura, Pinahat, Bah, Agra
7 |Bhadawar Brick Field, Gopalpurg, Baty, Agra
% |Bhole Baha Brick Field (formerly{village-Basai Arela, Bah, Agra
Iai Bhoori bas Brick Field)
9 | Bhole Baba Brick Field, Mauja-Nagrive, Bah, Agra
10 |Rihari Ii Brick Field, ¥hasra nq-EM,‘uﬁllage-Nag_hhhari, Bzh, Apra
11 |Qirvar Brick Ficld{Fomacly Village-Sutahari, Purz Jawahar, Bah, Agra
Wm0 Shenti Brick Fieldy
12 |Harl Brick Field, Khasra no-49, |Village-Chaurangahar, Eah, Agra
13 |Haei Kripa Brick Field (formerdy- |Village-Gopalpura, Bhadrzull, Bah, Agra
Iasilish Brick Fisld)
14 |Himanshu Brick Field, Village-Gopalpura, Bah, Agra
15 |Jai Bhooriya Bsba Prick Field  |Village-Kalyanpura, Bhadrauli, Bah, Agra
; ) . .
L6 |Jai Gopal Brick Field, Yillage-Yipravali Pinahat, Oah, Agra
V7 |ai Maa Jagat Kalyani Brick Village-Bhadraull, Bah, AErs
Ficld
1% |Tai Maa Kali Brick Field, Village-Uganpura, Bah, Agra
[Formerly-hisa Annponms Brick
19 (Tei Shiv Brick Fiedd, Village-Gopalpura, Bah, Agra
20 |Iai Shiv Brick Hield, Village-Viprawall, Bah, Agra
21 |Tai Shiv Shakid Brick Field, ¥illagaMagla Bhari, Bah, Agre
22 |Kamal and Enn:lpan;-.r Int Mirmata |Khasra Mo-307,308, Eah, Agra
2% [Maa Durga Brick Field {formerly-|village-Kakarkhera, Bah, Asra
Shiy Shakti Mrick Field
24 |tvisa Kaila Devi Brick Fisld, village-Bhadrauii, Bah, Agra
25 |haa Shanti Dewi Brick Field Khasra no.-224/274, Villape-Basai Arela, Adra
Rah
7% |Maa Vaishno Deyi Brick Field  |Village-Modipura, Bhadraulli, Bah, Agra
(Formerly=0m Hari Rrick Bield -
57 |Medhvi Brick Field (formerly-Jai [Village-Bhadeauli, Bah, Agra
. s ;
2% |Mabadey Brick Field, Village-Laduapura, Eab, Agra
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69 Makhan Das Brick Fieid Gurjafalu, Manikpura, Bah, Agra
(Frrmetlv-Brhamlai Briel Fields
30 |Mata Ent Udyog, Basal Arela, Bah, Agra
31 |Medi Brick Field, Village-5utshari, Shyahipura, Bah, Agra
42 |idchan Brick Field, Villape-kukthari, Bah, Agra
33 |dukhiva Brick Field, Village-Bhadauli, Bah, Agra
34 |Mawdurga Brick Field, Vilagedtlasoorpura, Bah, Agra
35 |tew Baba Balaji Brick Field Sutahar], Syahlpura, Bah, Agpra
3¢ |New Baba Brick Fisld, Kamalpura, Kauchaura Road, Bah, Agra
37 [Mew Bajmang Brick Fiekd Vilage-Gopalpura, Bah), Village-Gopalpura, |Apra
L WEommedwy name-Mahalaxmi Bricl |Pab
32 |New Jai Karauli Maa Brick Field, |village-Gopslpura, Bah, Apra
39 |[Hew Shiva Brlck Field, Village-basai, Bhadaurlya, Bah, |Agra
40 |Om Shenkar Brick Field, Khasra Mo-252,254, Mauza- lagra
Buprarnndicat BAnhysi Eab
41 |Pwwan Brick Field, Villaga-KInnerpura, Bithaull Road, Bah, IAgra
42 |Pawanputra Brick Field village-Gajaurz, Bah, lagra
iFarmerdv- k.S Brick Fisld
43 |Fitambra Brick Field, Khasra No-11, village-Pahadpur, Bah Agra
44 |Radhey Brick Field (Formerly-  [Village-prjunpura, Bah, “Am
Yaishnn Brick Fialdh
45 |8ai Baba Brick Field, Village-Tubslpura, Bah, Agra
4b |Sondeep Drick ['ield, Yillage-Lakhanpur, Bah, J.Agra
47 |Saraswti Brick Field, Village-Gopalpura, Bah, lAgE
4% |Shama Ent Udhyop Brck Fleld, ]Ga'na Wa-615, Village-Manikpura, Eah, ‘Agra
{Formuerly name-Shree Beteshwar
4% |Shiv Eni Udyog, Village-Rooppura, Bah, Agra
50 |Skiv Shakt Brick Field, "u"illage -Magla Bhari, Bah, hﬁ.gra
51 |Shiv Shapkar Brick Field, Yillage-Ladeoyapura, Bah, Agra
52 |Shiv Shankar Brick Field, Village-Manikpira, Bah, Agra
53 |Shivam Brick Fisld (Formsrh-  |Yillage-Chausangl, Bah, Agra
Swab Bock Ficldy
54 _|Shree Ram Brick Field, village-tdilik, Naglabhari, Bah Agra
55 |Shxi Dedea Baba Brick Fizld, Khasra no-152, Villaga-Bithauli, Bah, Agra
56 |Shri J Bock Field, khasra no-31, Village-Gopalpura, Bzh, Agra
57 |Shrd Bam Guru Brick Fiid, Village-Guria Flue, Bah, A gra
58 |Shri Shaymla Ji Brick Field, Hussadnpura, Sutaharl, Finahat, Bah, Agra
(Formerly name-1 P, Brick Field)
5% |Skandh Mata Brick Field Banke Kl Thaar, Naglabhari, Bzh, Apta
40 |Vidhata Brick Field (Formerhy-Iai|Village-Bhadraull, Bah, Agta
pmbcy Brick Ficld

o

@- MMF 11,-'3'

4

[N




416

E

6l |#ai Bhawanj Brick Field, village-Toclasahpur, Shaosabad, |Agra
- Fatehabad,

b2 |Sankar Brick Ficld, Khasra no-239, Village-Gidroaun, Agra
Farehabad,

53 |Shama Brick Field, Khasra no-635, Villaga-Dhimshree gari Agra

|gosal, Fatehabad,

54 [Sharma Ent Udvog, Khasra no-528, Village-Bichaula, Agra
Eatababiad

43 |Upadhyay Brick Field, Khasra na-206, Village-Madhana, Agra

e
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Annexure-VIl

I'he Action taken report in the compliance of order dt.21.11.2022 in O.A. No.

837/2022 Sunetra Singh Yaday Vs U.P. Pollution Control Board & Ors.
Passed by Hon® [

The Hon'ble NGT has passed an order dated 21.11,2022 in 837/2022
Sunetra Singh Yadav Vs UP, Pellution Control Board & Ors. The operative para
of the order is as below:-

“15. Thus, o ascertain the cuwrrent complianee status and remedial action taken,
we constitute a joint Commiitee io be headed by the ACS {Environmens) UP,
CPCE. Siate PCB, nominee of Director, U P, Ground Water Department, District
Magistrates and S5Ps/SPs of the sevem Districts - Kasganj, Haihras, Erah,
Firozabad, Agra, Etawah, and Mainpuri, and the Commissioner, Agra Division.
The nodal agency jor coordination and compliance will be the Member Secretary,
State PCB. Meeting may be held within two weeks from taday to take cognizance
af problem and remedial action plan may be prepaved within one month. The
verification process may be conducted in an appropriate manwer, including the
digital mode, simultaneously for all the districts and also with reference o the
record, Services of jurizdictional Regional Officers of the State PCB andior other
relevant public authorities may be wsed Consented brick kilns must comply with
the GRAP fexisting AQI) and the Supreme Court's directions referred to earlier.
The action plan may include closure of non-compliant units, till complianee is
achieved inclucing making available requisite platform and portholes for
monitoring, recovery of compensation for past violations, prosecution wherever
warranted, The action plan may be executed thereajter within next one month.

18, An action taken repart of complianece statuzs as on 31.01.2023 may be filed
before this Tribunal by e-mail at judicial-ngtiggov.in preferably in the form of
searchable PDFY OCR Support PDF and not in the form of Image PDF on or
before 15.02.2023. A copy of the action taken report may be placed on the website
of the State PCE and the State PCE may inform the brick kilns viclating the rorms
of proceedings before this Tribunal by e-mail so that if they wish to respond io the
report before this Tribimal, they may do so within rwo weeks thereafier by e-mail
12 at judicial-ngtiggov.in preferably in the form of searchable PDF/ OCR Support
PDF. The ACS (Environmeni) UP, Commissioner, Agra Division and Member
Secretary. State PCB may remain present in person by V.C. on the next date. "
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List for further consideration on 13.03. 2023

A copy of this order be forwarded to ACS (Environment) UP, CPCB, State PCB,
Director, U.P, Ground Water Department, Commissioner, Agra Division and District
Magistrates and 55Ps/SPs Kasganj Hathras, Etah, Firozabad, Agra, Etawah, and
Mainpuri, U.P by email for compliance.

Hon'ble NGT vide order dated 21.11.2022 has constimmted the committee
comprising of following officers;

i Additional Chief Secretary, Environment, Forest & Climate Change

Deportment, Uttar Pradesh.

i Member Secretary, Central Pollution control Board, New Delhi.

iii. Commissioner, Agra Division, Agra

iv. Director, Ground water Department, Uttar Pradesh.

V. District Magistrate, Firozabad/Etawah/Mainpun.

Vi SSP/SP, Firozabad Etawah/Mainpuri.

In order to comply with the referenced order of Hon'ble NGT, meeting on
virtual mode, was held with the members of the committes on 02,12.2022. The
meeting was chaired by Additional Chief secretary, Environment, Forest &
Climate Change Department, Uttar Pradesh. Minutes of the meeting is enclosed as

Annexure -1

In compliance of the direction District Level Committee has been
Constituted by the District Magistrate, Etawah vide letter no-532/sa.-196/2023
Drated 19.01.2023. Annexure-I1

Further a meeting was held in the presence of District Magistrate, Etawah
on Dated 23.01.2023 for giving the Directions to the Members of District Level
Commitiee for compliance of the Hon'ble NGT order and Guidelines/Action Plan
given in the minutes of virtual meeting held on dated 02,12.2022. Minutes of the

meeting called on dated. 23.01.2023 is enclosed. Annexure-I11

Ny
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Dhistriet level committee, Etawah has initiated the inspections of the brick
kilns and out of 211 Brick Kilns 37 brick kilns have been inspected on different
dates by the committee. Status of the inspected brick kilns as on 31.01.2023 is

enclosed as Annexure-IV.

Considering the direction wrtten in MoEF&CC notification dated
22.02.2022 under .2 (kha) District Etawah is not under the Non-Attainment City,
So there is 2 years to convert brick kilns in Zig-Zag technology/Vertical shaft
system as per MoEF&CC Notification (Cut-off Date Feb-2024). In the District
Etawah, Total No of Brick Kilns is 211 as per list of Regional Office. Out of
which 01 Brick Kiln was found under conversion on Zig-Zag technology/Vertical

shall svsiem. Annexure-V

OBSERVATION:-

On the basis of Field visit and information provided by concerned
departments the following report has been compiled: -

. As per office record 211 Brick Kilns are established in District-Etawah, out of
which [13 Brick Kilns have valid consent (CTO) issued from U.P. Pollution
Control Board, Firozabad, 95 Brick Kilns has been issued closure Motice, 01
Brick Kiln having Consent to operate up to 31.07.2022 and 02 Brick Kiln have
nof applied for consent. Annexure-VIL.

2. Joint committee inspecied 37 Brick Kilns in District Etawah, Out of which during
the inspections 31 Brick Kilns were [ound Non-Operational and 06 Brick Kilns
were operational. 23 Brick Kilns having Valid Consent including 06 Brick Kilns
which were operational. 14 Brick Kilns have been issued closure Notice.

3. Assistant Engineer, Minor [rrigation Department, Etawsh has informed vide latter
No 627700 / Fonio®o / 2022—2023 Dated 02-02-2023 that no brick kilns of

NN
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District Ewawah have applied for registralion™NOC regarding ground water

extraction {Annexnre enclosed-VII) .

. Mining Officer, Elawah has informed thai vide lamer no 712%0%0 /52

HeaT,/ 2022-2023 Dated (M-02-2023 that 83 brick Kilns have deposited royalty
Fees (Annexure enclosed-VIIT)

- Remaining brick kilns are being inspected by the Joint Committee.
- During the field inspection it was observed that brick kilns having port holes and

platforms for monitoring purpose but the facilitics were not as per norms.

Stack Monitoring could not be conducted due to not providing proper monitoring
facilities.

During inspection it is observed that there is no paved road for transporting
purposes and also not provided water sprinkling facilities to suppress/control dust
emissions generated by loading, unloading and transportation in the premises of
Brick Kilns.

. Mo display board with all related details was found on the brick kiln wnits.

ACTION TAKEN BY UPPCB, FIROZABAD,

B Motices have been issued to the consented 17 Brick kilns regarding compliance of

consent conditions which not having proper stack monitoring facilities like port hole (4

Inch Internal Dia), adequate plate form (4x6 feet). Annexure-IX.

T e o

A.E.E. Regional Cfficer In-charge
LLP. Pollution Control Board, U.P. Pollation Control Board, Central Poliution Control Board,
Firozabad Firazabad Froject Office. Agra
k]
Sk 2APME ETP oA
Az nginesr Meras Officer, SDM '
Minor Irdgation Depariment. Etawah

Etawah
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SEAn it e CABTR
e
CHhers

m NGT vide order dated 21 11,2022 has constitited the sommittee comprising of following

Additional Chief Secretary, B
Pradesh '

nvirpmnent, Forest & Climase C

gL Lt

| : hﬂﬂ._ﬂﬁ Dﬁpﬂ:‘lmm‘[@ﬂk:' A
o R S O SR R b i
Member Secretary, ‘Cetitrdl Potlition Contiol Board, New Delki
- Comimissioner, Agri) \qsl;;_q,p@-q i ;
- v, Director, Ground Water Department, ttar Pradesh i J

. - District Mgismtm'ﬂasgm];__ﬂﬁ&mg tah, Firozabad, Agra, Efawah end Mainpuri
vi. SSP/SP. Kaspanj, Hathras, Eizh, Fi ibad, Agra, Eﬂ“ﬁﬁh&:‘hﬂ Mainpuri &

- BT

In order 10 comply with the referenced order of Hon
held with the members of the Commiites on 02.12.2022. The meeting was chaired by Additional
Chief Szeretary, Environment, Forest & Climate Change Department, Uttar Pradssh Following
members and other Officers attendisd the meeting:

1- Shri Ajay Kumar Sharma; Mernber Secretary
2- Shn VK, Upadhyay,
3« District Magisirate, §

. » UPPCB/SEIA A, Lucknow o
Direstor, Ground Water Department, Uttar Pradesh

‘WEM Pradeep Sharm

i Chiel Environmetal
:'.-' H‘ITE ‘il"I.K I_'?Ilbl:_'r', ] T3 5 ;

4 Mining Officer. District Elawah =~ - Possutgatiapess & |
Absentees
I~ Member Secretary, Central Pollution Control Board
2« “District Magistrate mdﬂqpunnte.n&ﬂgt qufu]'i-':.n:'fEh.\-_ah o1
3= District Magisirate and Superintendent of Police, Etah ; i
The Chairman of the committee delibarated on the following issucs:-
1- The Hon'ble NGT in its order datéd 21.11.2022 directed as follows;
oo £ 3 ThUS, to ascertain the current compliance frerus and remediol oction token we
L rongtitute a foint {:’ T _b_;g..;g;.ﬁm eadeg ha' _rﬁgw‘ramj LIF, CPCB, Stare
CPCB. nomivee of ‘Diredlor: 7B Ground g crmens, District Magi & o
S5PeSPs of the seven Disiricts - Kasganj, Hathras, Etah, Firpzabad Agra, Etowah and 1
Mainghari, and the Commissioner,

Agra Divivion. The rodal agency for coordination g
complianee will be the Member Secrevary. State PCE. Meeting may be held Witk i
werks fram today to take cognizance of problem and remedial actiagn plan may. be

-1 [V
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2-

prepared within one month. The verification process may be conducted in am. appropriafe., -
menner, breluding the digiral mode, simulignecusly for all the Districts and also with
reference ro the record Services af jﬁfﬁ.ﬂﬂmﬂﬂ Regional Officers of the Siate PO
andior other velevant p:-rhﬁ@.uu-l’huﬂﬂu may be used Consented brick kifns must comply
with the GRAP rum:waﬁw the Supreme Court's directions referred o earlier, The =~
awmn prr.m mqr mti-'ﬂ;ﬁ'p cﬁfﬁ“@ non-comp jam mm'. eiil mm,pfmm h’ mc#!-ﬂed
l:ﬂmpr.t'.r:r_m.r.lnrrjbf‘ pﬂ:.r violaticns, prose

be execuizd thereafler within next one mm‘s’r

Cnly two cities namely Agra and Firgzabad are identified as Han attainment cilies among
seven Districts-Kasganj, Hnﬂum ‘Elnh. Firozabad, Agra, Etawahand Mainpuri. The District
wise status nfl.h: Brick Kiln as sul:rml'lie.d by the complainant in Hon'ble NGT is as bellow:-

3-

S.N. | Regicnal | District | Total ‘Compllance Status of CTO Air Tetal Na. Stufms of Actios |
|  Office Ne. af of Taken aguinst |
: Briek Defasiter | Defaalter Brick Kilms |
! b Kiias - Brick --hmirﬁlnm I
1 i .:--"-.-':".i-u’_; -" o P, Vi ; e Khna "H-H'-"' |
! : B ’ﬁiﬁ‘ﬂ%mq Pemding | Mot {6+81 . | Closure utica |
&gﬂﬁﬁllﬂq Applied oeder ander
TR issuedl, L pavetion
] et R e S
T T e T L i 7 7 7
3 | Aligarh Exah 176 ) 3 i it 117 17 .
gl 3, | o ANEAED 22, Ty T e Y L L 1
T Pt TR e TR o @ |
T | Tirowihed | Etgwn §..205 | 80 -0 Ve BT 145 s
& | Flinzabad | Manpar | 166 | 38 |, 0 R 126 E] o u,
5, Agm Agre e 0 0 36 16 - 3‘!5; s

Shri VLK. Upadhyay, Dirgctor, GNPM WPWFWM 'E'.Fl'tnr FdeSh Ha -
that the Diswist hmh-ﬂmﬁlﬁ:[ﬂ;ﬂé- sdar Chairmanship of concemned D:s.hwt Magas:mu
hias been mmmﬂmd“w m’ﬂmmnnal in the State of Uttar Pradesh in all-Disticts, He.
further eiaborated that all ‘the MSME' and anybody abstacting ground water for the
commercial purpose Wll.[ hsm: tmubl:mt the reqmi'ed feeand get r:g:slrumn' a8 per the

prevailing State ﬁmmdwmm o EC
With reference to. th-pq.bnve. Lh:fqllﬂwm; msl;'uqtmns were igsued 10 the n:mhmn Dlem.i

S

Magistrates, SP/SSPs and Regfnnﬁl ﬂfﬁmra of UFPCE:-

Ak ] !""ﬂ 3 .' :
Mmngapﬂ.rr.mam& Gﬂﬂ&pmu’nﬂm. 7

) x
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the fnﬂnma,g

a) The mnmfnmdihﬂnaimd by State Eﬂartltn Ermk Kiln mtabhsh:d in 111'3
digtrict.

b)  The details of requizgite consen wmbh:handupm

¢)  dlEgal extrmation ofigeound water for casting of bricks and for spraying on
dust.

d)  Compliance Status qi‘ -n:u.nl:p -mentiohed in Ministry of Environmant: = ©
an:-m e Ch :.._'":-." C "’--' 10 % “of Tndiz Notification No.-G.S.R.

¢) The fa-:ﬂmrfm: e‘.g:.umn smnplm%mllmnn such as requisite platform and
;;-urﬂm]:s in the stack in the Brick Kiln for monitoring the emission standard,
iify The conceming District Magistrate and the Officials of the Police Department will

engure the compliance of Closure Direction issued by State Board against the' Brick
Kilns.

v All the Brick Kilns shall be appraised by the order passed by the Hon'ble NGT
through District level Committze.

vi Al District Magistrates shall convene a meeting as per of District level Brick KJEH
pesociation to appraised the order ofthe Hon'ble NGT 1o its membér units for -
ensuring its compliance.

vi) The inspection reports, action. taken against the defaulter units and other relevant

information regarding the brick ki n;hwld be d.upia;ﬂ:d in the official wehme &fthl:
G L '_-._: _.-1_. '..!.-..||:E_-.|::-.lll :.1!!-r B .*5 ..!: i % I oy e ﬂ._rﬁ ’
vii} The District lavel committee will prepare an action plan mnmd:nug Eul.lnwmg

mention pm,m u.uthxnun: month and will sent its copy to the Member Secretary,

'n

Gaideline for prepurlng the Bu’l:rﬁ::t vaul Ao Fﬂ.’a_ﬂuﬂpn Control caused by Brick kilns

Dhistrict- i i
5.MNo Action Point Timaline Depariment &
1+ | Idemtification of all Brick kilns one month Distriot lovel Commitice
2+ | Verifiealion of conversion from’ satural [ one month A Dristrict leve| Commitieses
drafito zig-mgtl.‘n:hmlng}f :
1- | Issuanee of Consent to Oparate (CTO) within 20" days after | UFPCB
application
4- | lggusnce of License : only after issue of | FlaPanchayat
_ ' CTO from UPPCB
%= | lusue of maining license TR e o - fzgue  of [ Mming Depament
: il T ﬁ%m“” PCB - [ S TR I
6 | Sk Monitoring willin three months | UFPCB RPN
after gtari of
" production . :
7- |lssue of Ground Water Department | One month : Swte  Ground ~“Water
/ Registration Departinent :

N)



i~ | Action against defanlier Brick kilns- I

a) issue of show capse figtice within seven diﬂ.:r!- after | District Level Cfr!r.lllliﬂﬂt
' identification |

b) d15pns'..’ﬂl of show -l:iiuu mlma 30 days after issue of | Distriet Lovel Commitiee |
{closurefrevoke) | show canse notice

¢} imposition %mﬂwm i URECE
Compensation 2 Lo P R

d} eancellation of other licenses (ﬁhmua. 30 days Concerned Department
thﬁndiwmw - :

9- | Submission of status report w.rt, above | monthly Diswict Level Commitise
points from 1 to §

Thcmwhnganda&wrﬂ:awtcaﬂhmkahﬂ:ﬂﬂm: ;4'
1 ' {Ajay Kumar Sharma)
Member Secretary

s IL" 1L e
U. P. Pollution Contéol Board
TC-12V, Vibhuti Khand, Gomti Nagar,
" Lucknow

Ref: H 57526 /CHNOT-S22 om0 Date. | Japiuhas

.-.:

Copy: To the r‘nlhmflng; for informuiion aod necessicy action; 3 -
I- B8, to Additiodal Chief Secretary, Enwmnnuan ,Fntnm & Ehmntr: Change j}epnrumnl-
Ciovernment of Uttar I’ ) _,Eﬂm-""
2- Mmb:rsc:mtlm_ entraFE; Eﬂmﬂ'&n&niﬂuﬁrﬂ Ne:chlh
3- Commissioner, Agra Division, Agra
4- Director, Ground Weter Department, UttarPradesh
5- District Magistrate, Knsganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpqm
6- SSP/SP, Kasgaryj, Hathras, Eiah, Firozabad, Agra, Etawsh and Mainpuri
7- Regional Officer, U.P., Pulhiﬂm Control Board, Ahgam Agra and Firozabad .E%

Member Secretary
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
- NOTIFICATION g
Mew Dielli, the 22ed m:m:;r 111-3:

G.5.R. 143E).—In exercise of the powers cl:rrﬂ'm;d b}' mnm 6 and 25 of the Enviroimesnt
(Protection) Act, 1986 (20 of 1986), the Central Government hatehy makes the foliowing rules further ¢
amend the Environment (Protection) Rules, 1986, hamely:—

L. Short Title and commencement; -

(1} Thesa mies may be called the Environmens (Protection) mendmmt Rules, 1':”2
[1] They shall come into force on the date of their publication mﬂl: Official Gazette.

e || ﬂl-.':,Enwmnmnnt (Frotection) Runles, iﬂﬁ, in the SCHIEDULE-L Tor entry at 51, No. 74, e

following enfry shall bé substituted, namely: -

[P Bricke | Purticulite matter in stock ermission - 290 mgNm -
Kilns | Minivum stack helght (Vertical Shaft Brick Kilas)

- Kiln capacity less than 30,000 bricks per day e 141 (at least 7.5m -

; from loading platferm)

= Kiln capacity equal-or more than 30,000 bricks per day 16 m (at least 8.5m:
fiom loading platfoom)

Minimam stack height (Other than Vertical Shaft Brick Kilns)

- Kiln capacity less than 30,000 bricks per day 24m

= Filn clipacity equal or more than 30,000 bricks per dary Z7m
Notes : j

L All new brick kilns shall be allowed only with zig-zag tl:l:hnn!ng:r or vertical shaft or use qu‘:ped
Matural Gas as fuel in brick making and shall comply to these standards a5 stipulated in this
" nodificarion.

2. The existing brick kilng which are not followisg zig-zag tecimology or vertical shaft or use Piped
Natral Gas as fioel in brick making shall be converted to z:lg-':ag‘fﬂhmlugy or vertical shaft or use
Piped Natural Gos as fuel in'brick making within a period of (8) one yesr in case of kilns located
within ten kilemetre radios of pen-atmindent citiss as defined by Central Pollution Control Board
(B two vears for other aceas. Further, in cases where Central Pollotion Control Board/State

i Pollution Control BoardsPollution Contral Corimiftees has- separately lald down tnelines for

canversion, such orders shall prevail,

3. All brck kilns shall use nuh'.appuv?a_i finel su_q‘h._‘:as Fiped Matural Gas, coal, fire wood. andfor
agricultural residues. Use of pet coke, tynes, plastie, hamrdous waste shall not be allowed in brick
kilns, -

4. Brick kilns ghall construct penmanent facility {port hiole and platform) as per fhe nooms or design
* lid down by the Central Pn[ﬁﬂimﬂmﬁ]ﬂmﬁ-mrmnimm ofermizzsions.

& Partienlate Matter (PM) resilis shall hmﬂm&ﬂﬁ E"EI:;M bl w*

P (rormalized) = (P {]]:I.:E.'.‘Llrl:ﬂ:ll-ﬂﬁ}r % ﬂfIZ.‘D, mnasu]q:tius.mm], no nornalization in cage
COy measured = 4% Siack beight (In. meire) shall flso. be calculated by formula H=140" (where
. @ is 504 emission rate in tg'a']ErI}, and: ﬂluunﬂmuﬂ ﬁ'”.‘m’n p‘]‘m]l apphy.
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.8 Brick kilns should be estiblished 4t o minimam distanee of 0.8 Kilometre from habitation and fruit
. ~orchards, State Pollution Contral BoardePaltution Control Committecs may ke sitiag crimers
stringent considering proximity 1o habitation, popelation dengity, water bodies, sensitive TecEpTors,
:_ 4 ﬂtl . . . L
- -"?__1 Brick kilns ehould be earablished at a minimum distines of one Kilometrs from ap existing brick
kiln to avoid chustering of kilns in an arca’
- 8 Brick kilus shiall follow process emissionffugitive dust emission control guidelines s prescribec] by
- ¢onsesned State Pollution Cortrol Boards/Poffution Control Comitices.
9, Theash generated in the brick kilns shall be fully u:Fﬁ’mﬂ?hmﬁfubﬂnkmkmg : .
10. All necessary approvals from the concemed aﬂnﬂ"ﬁiﬁﬂﬂﬁﬂg mining department of the
concerned State or Union Temitary shall be obtained: ot extractiiig the soil to be used for brick
making iy the brick kiln. A5

1. The brick kil owrers shall ensuzs that the rosd utilized for transporting raw materinls or bricks are.
paved roads. ' 3

12. Vehicles shall be covered during wransportation of raw material/bricks" i
' ' [F. Mo. 01501 7/33/2007-CPW]
NARESH PAL GANGAWAR, Addl, Secy,

: Note : The principle rules were published in the Gazetie of India, -Eil:rqﬁidmuw' . Pari 10, Section 3, Sub-
e 7 seetion (f) vide number 5.0, B24(E), dated the 19th November, 1985 and lastly amesded 1ide
s ] munber G.5.R. T24(E), dated the 04 October, 2021 - _
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REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD,
IROZABAD
DISTRICT- ETAWAH
SUMMARY OF EINT BHATTA (CTO)
Year Mo. of Consent |Total Consent
31.07.23 28 28
No. of valid CTO 31.07.24 7 ir
{Consent to Operate)
Eint Bhatta 31.07.25 4 4
31.07.26 1 1
31.07.27 J 3
Total 113
Expired CTO, 2022 of |31.07.22 1
Others Not Applied 2
Total
Brick Kiln finally closed Closure Order Issued

a5
Grand Total 211

VALID CTO =113

WITHOUT CTO =03
CLOSED BY SPSB =95
TOTAL =211
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gee! oAl
wowo | wEE @ | AT e HED WA ST eI
fe=im ] '
1 1/18/2023|A100101 MIS B.R.INT UDYDG 257304
2 12/30/1022| V00091 MIS NEW SHIV INT UDYOG 250388
3 12/28/2022|LS000T0 S0 INT UDYOG 374600
4 12/6/2022|LG000G2 M/S SHIV HARI INT UDYOG 200802
g 13/3/2022|L300037 W/S HARE KRIPA INT UDYOG 200902
B 12/3/2022 1300038 . " MISUMAINT UOYDG. - 200902
7 12/3/2022|L300041 M/S BALA I INT UDYDG 1 BEGES
g 12/2/2022]L.200011 M/S RAM RATAN INT UDYOG 248510
9 12/2/2022|L.200072 =7 |M/S SHRINATH INT BHATTA 224750
|10 12/1/2022 | LI00004 M/S CHANUNDA INT UDYOG 183170
11 11/30/2022|KV00023 -~ 7 |W/S/SAl SIRDHAINT.UDYOG 200990
12 11/30/2022|K\vDD0D24 MIS SHIV BABA INT UDYOG 195050
13 11/30/2022 [KVOC02T. wg HEW SAUHTEHE‘I'TE 171200
14 P wnmaﬁ' hﬂa]s j;_ﬁa;ﬁm BHi’f :ayramrur BHATTA | . 183170
15 13/30/2022| Y0006 S BABA SIHDNATH INT UDYOG 195050
16 11/30/2022|KVD0063 = [RAM BHANDURIAND SENS: - 183170
17 11/30/2022|KVO0067 M/S BABA BADHAWAR INT BHATTA 195050
18 11/30/2022|K\VDOOTE M/S R.JINT UDYOG 183170
19 11/30/2022 [KV000BS. & =7 M MAHADER INTEUEY 0@ S0 236630
20 SP0R022 K\VO0100 M/S JAI BHOLE BABA INT BHATTA, 206930
1 1iz9/2022 h:mun?_l M/S SHRI BABA BHOLENATH INT BHATTA 189110
72 11/29/2022|KTOD133 5 v | /5 RANGEANAN D DYOG . 1o - 189110
73 11/29/2022 |KT00137 M/S TIRUPATI INT UDYOG 183170
24 11/28,/2022KS00055 M/S EABA ERJEH FIELD 200890
25 11/28/2022|KS00157. o |SAL TEARE i s L R 0h050
26 11/25/2032|KPO0D16 195050
27 11/25/2022|KPODO2S IR ) 505050
6 11/25/2022|KPO0030 183170
29 11/25/2022|KPO0DAZ 1ot T S 'Ensﬁql
30 11/25/2022|KP0O0D43
31 11/25/2022|KPOD0GY 0 pﬁ | T 206950
32 11/25/2022 | KPO0D61 206930
33 11/25/2022|KPODOERT. = & : 2 ﬁ {
34 11/25/2022|KP0O0039 M,/5 SHIV SAKTI INT BHATTA 206530
35 11/25/2022|KPOOID0L 0. - | MySBABA M AHBOEVINT BHATTAL S T .".’*.'
3% | 11/24/2022|K000049- = - |M/S SHIV:HRRLINT UDYQ@G - o | . 233080
37 11/24/2022 KOOooo77 M/S BABA SURDASH INT LIDTE_#G , 189110

AT
T e
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I8 11/22/2022 [ KMDO04E WS SHRI RADHA INT UDYOG 1EE11D| &
4 39 11/21/2022 |KLODDAT SHRI SHIV BHOLE INT BHATTA 206930
I a0 11/19/2021|K.JO0066 M/S NEW JALINT UDYOG 185050
/ 41 11/18/2023 [KI00084 /S BAEA BAIRANGI INT F.ID'I’GG 195050
42 11/18/2022 |KID010S:E Mﬁlﬂﬂﬁﬁ&‘m‘ e R PR e
43 11183022 KIDD132 M/S NEW BABA NEELKANTH INT UDYOG 183170
44 11/17/2022|KHODOOT _|M/5 GOPAL INT UDYOG
45 11/17/2022|KH00008 |1 Bﬁﬁhﬁﬁlﬂ_ﬁﬂ_ﬂl’" ﬂlﬁ’ﬂ%w«f
£ BT 11/17/2022 I-:H[[H]lﬂ;w ﬂ‘* ‘r IS BHA TN BYOE s f
47 11/17/2022 M/S ARMAN INT LID'I"EIG .
48 11/17/2022|KHo00EZ: - = SAMS IEAKMIEINTEUE %fﬁ?ﬁ i A= 06030)
49 11/17/2022|KH00061 /S NEW YADAY BRICKFIELD 185110
50 11/15/2022|KF00094 M/S SHRI RADHA INT UDYOG 257200
51 10/12/2022|/C00007 M/S NEW BABA BARFANI INT UDYOG zsms_su}
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ACTION TAKEN LIST OF BRICK KILNS, ETAWAH

S.Mo Mame and Addrecs Brick Kilns District | Motice
sent (did
31.01.23) |
1 Amar Ent Udyog Fularal, Jaswant Nagar Etawah [31.01.23
Baba Mahadev Ent Bhatta Sakowa, Kachoura Road,
¢ |asawantnagar Etawah [31.01.23
3 Bala ji Ent Udyog Vill Kalawar| Past Jazohan [Etawah  [31.01.23
4 Durga Ent Udyoq, Pilkhar Pechdewara Road, P.O. Pilkhar Etawah |31.01.23
5 Gopal Ent Udyog Sitora, Jodhpure Xing, Tahas# Etawah Etawah [31.01.23

A Jai Bd Shivehankar Ert Udyog,{Jal Ambsy Mata Ent Udyag) Manikpur Vishy Etawah 31.01.23

i Jai Devi Maa Ent Bhatta (Durga Mata Ent Bhatta) Pilkhar Etewah [31.01.23
a Jai Mata Dee Enl Udyeg, Fukal, Dhanua, Jaswant Nagar Etawah  [31.01.23
g Baba Lodheswar Ent Bhatta Vill. Hardashpura, Kachaura Road Etawah |31.01.23
10 Laxmi Ent Udyog, Pachdevra Etawah |31.01.23

NEW OM 541 ENT BHATTA OLD NAME OM SA|l ENT BHATTA,

L Jainpur Magar, Kachoora Road.

Etawah  |31.01.23

12 Shyam Bricks({5r Goverdhan Ent Udyog) Fularai Jssawantnagar |Etewsh  [31.01 23

13 Batw Balgsrrparnal Enl Lidyog(Si Sora Enl Bhatia), Nagla Uidevsing, Jischan Kecham Rd | Etawah 31.01.23

14 Shri Nath Brick Field, Raja ke Bagh, kachaura Road Etawah (310123
15 Jal Man Kali Ent Udyog Jadhpura, Sitars, Etawah [31.01.23
16 <R, Eni Udyog, Parayll Chakamagar Etawah [31.01.23

17 Mis UMA ENT UDYOG, NAGLA GAHLOT, TEHSIL-ETAWAH Etawan |31.01.23
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446 Annexure-VIiI

The Action taken report in the compliance of order di,21.11.2022 in 0.4, No.
8$37/2021 Sunetra Singh Yadav Vs U.P. Pollution Control Board & Ors.
Passed by Hon'ble NGT.

The Hon'ble NGT has passed an order dated 21.11.2022 in 837/2022
Sunetra Singh Yadav Vs U.P. Pollution Control Board & Ors. The operative para
of the order is as below:-

*13. Thus, to ascertain the current compliance status and remedial action taken,
we constitute a joint Committee to be headed by the ACS (Environment) UP,
CPCE, State PCB, nominee of Director, UP. Ground Water Department, District
Magistrates and SSPs/SPs of the seven Districts - Kasganj, Hathras, Eiah,
Firozabad, Agra, Etawah, and Mainpuri, and the Commissioner, Agra Division.
The nodal agency for coordination and compliance will be the Member Secretary,
State PCB. Meeting may be held within two weeks from today to take cognizance
af prablem and remedial action plan may be prepared within one month, The
verification process may be conducted in an appropriate manner, including the
digital mode, simulianecusly for all the districts and also with reference to the
record. Services of jurisdictional Regional Officers of the State PCB andlor other
relevant public authorities may be used, Consented brick kilns must comply with
the GRAFP (existing AQI) and the Supreme Cowrt's directions referrved to earlier.
The action plan may include closure of non-compiiant units, till complianee ix
achieved including making available requisite plaiform and portholes for
mornitoring, recovery af compensation for past vielations, prosecution wherever
warranied. The action plan may be execufed thereafter within next one month,

16. An action taken report of compliance status as on 31.01.2023 may be filed
before this Trilvmal by e-mail at judicial-ngtidigov.in preferably in the form of
searchable PDF/ OCR Support PDF and not in the form of Image PDF on or
before 1502 2023 A copy af the action faken report may be placed on the wehsite
af the State PCB and the Siate PCB may inform the brick kilng violating the norms
af proceedings before this Tribunal by e-mail so that if they wish to respond to the
report before this Tribural, they may do 5o within two weeks thereafter by e-mail
12 at judicial-ngt@gov.in preferably in the form of searchable PDF! OCR Support
PDF. The ACS (Environment) UP, Commissioner, Agra Division and Member
Secrefary, State PCB may remain present in person by V.C. on the next date. "

N)



447

List for further consideration on 13.03.2023
A copy of this order be forwarded to ACS [(Environment) UP, CPCE, State PCB,
Director, U.P. Ground Water Dapartment, Commissioner, Agra Division and District

Magistrates and 55Ps/5Ps Kasganj, Hathras, Etah, Firozabad, Agra, Etawah, and
Mainpuri, U.F by email for compliance.

Hon'ble WGT wvide order dated 21.11.2022 has constituted the committee
comprising of following officers;

i. Additional Chief Secretary, Environment, Forest & Climate Chanpe

Deportment, Uttar Pradesh.

i Member Secretary, Central Pollution control Board, New Delhi.

iii. Commissioner, Agra Division, Agra

.  Director, Ground water Department, Uttar Pradesh.

V. District Magistrate, FirozabadEtawah/Mainpuri.

vi.  SSP/SP, Firozabad/Etawah/Mainpuri.

In order to comply with the referenced order of Hon®ble NGT, meeting on
virtual mode, was held with the members of the committee on 02.12.2022, The
meeting was chared by Additional Chief secretary, Environment, Forest &
Climate Change Department, Uttar Pradesh. Minutes of the meeting is enclosed as

Annexure -1

In compliance of the direction District Level Committee has besn
Constituted by the District Magistrate, Mainpuri vide letter no-533/3a.-74/2023
Diated 19.01.2023, Annexure-11

Further a meeting was held in the presence of District Magistrate, Mainpuri
on Dated 24.01.2023 for giving the Directions to the Members of District Level
Committee for comphiance of the Hon'ble NGT order and Guidelines/Action Plan
given in the minutes of virtual meeting held on dated 02.12.2022. Minutes of the
meeting called on dated. 24.01.2023 15 enclosed. Annexure-111
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District level committee, Etawah has initiated the inspections of the brick
Kilns @nd out of 167 Brick Kilns 18 brick kilas have been inspected on di fferent
dates by the committee. Status of the inspected brick kilns as on 31.01.2023 is
enclosed as Annexure-1V,

Considering the direction written in MoEF&CC notification  dated
22.02.2022 under .2 (kha) District Etawah is not under the Non-Attainment City.
So there is 2 years to convert brick kilns in Zig-Zag technology/Vertical shaft
system as per MoEF&CC Notification (Cut-off Date Feb-2024). In the District
Etawah, Total No of Brick Kilns is 167 as per list of Regional Office. Out of
which 01 Brick Kiln was found under conversion on Zig-Zag technology/Vertical
shaft system. Annexure-V

OBSERVATION:-

On the basis of Field visit and information provided by concerned
departmenis the following report has been compiled: -

l. As per office record 167 Brick Kilns are established in District-Mainpuri, out of
which 72 Brick Kilns have valid consent (CTO) issued from U.P. Pollution
Control Board, Firozabad, 84 Brick Kilns has been issued closure Notice, 04
Brick Kiln having Consent to operate up to 31.07.2022 and 07 Brick Kiln have
not applied for consent. Annexure-VL

2. Joint committec inspected 18 Brick Kilns in District Mainpuri, Out of which
during the inspections 16 Brick Kiins were found Non-Operational and 02 Brick
Kilns were operational. 08 Brick Kilns having Valid Consent including 02 Brick
Kilns which were operational. [0 Brick Kilns have been issued closure Notice,

3. Assistant Engineer, Minor Irrigation Department, Mainpuri has informed vide
latter No 333/30f40 /T / 20222023 Dated 03-02-2023 that no brick kilns of

NY
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Diswict Mainpuri have applied for registationNOC regarding ground water
extraction (Annexure enclosed-VIT) .

4. Mining Inspector, Mainpuri has informed that vide latter nol267/Khaniz
Anubhag-int Bhatta/23 Dated 08.02.2023 that 55 brick Kilns have deposited
royally Fees (Annexure enclosed-VTIT)

5. Remaining brick kilns are being inspected by the Joint Committes.

6. During the field inspection it was observed that brick kilns having port holes and
platforms for monitoring purpose but the facilities were not as per norms.

7. Stack Menitoning could not be conducted due to not providing proper momitoring
facilities.

8. During inspection it is observed that there is no paved road for transporting
purposes and also not provided water sprinkling facilities to suppressicontrol dust
emissions generated by loading, unloading and transporation in the premises of
Brick Kilns.

%, Mo display board with all related details was found on the brick kiln units.

ACTION TAKEN BY UPPCB. FIRODZABAD.

M Motices have been issued to the consented 07 Brick kilns regarding compliance of
consent conditions which not having proper stack moenitoring facilities like port hole (4
Inch Internal Dia), adequate plate form (4x6 feet) as per noms. Annexure-TX,

% i I S

AEE Regional Officer In-charga
LLP. Pollution Control Board, U P. Pollution Condral Board, Canfral Pollufion Contral Board,
Firczabad Firczabad Project Office, Agra
Asgi ginear Mining |nspector, SDM
Minor |rigation Depariment, Malnpuri
Mainpuri



m NGT vide order dated 2 l_.'i-li?ﬁﬁ iﬁiﬁﬂﬂsﬁfﬂthﬁ'ﬂi&ﬂéﬂmim eaomprigsing of following
+ i Additional Chief Secretary, Environment, Forest & Climate Change Depertrmentbiitas
' il iR R, SR, SRR
Merber Secretary, Cenitral Palfution Contril Board, Mew Delli
* Commissioner, Agra Division, Agra .~ .
- v, Director, Ground Water ﬁ@fﬁrt:mwt.m;a:l’ndesh S iy ks
v. - Distriet Magistrate, Kasganj, Hathras, Etalj, Flrozabid, Agra, Etawah and Mainpuri
vi. SSP/SP, Kasganj, Hathras, Etah; Firozabad, Agra, Etawah and Mainpuri 7

~In order to comply with the referenced order of Hon’ble NGT, méeting on virtual mode, was 70
held with the members of the Committee on 02.12.2037. The meeting was chaired by Additional
Chief Secretary, Environment, Forest & Climate Change Department, Uttar Pradesh, Follpwing - :
members and other Officeérs affended the meeting: SRR S,

Members oty By (ke
[- Bhri Ajay Kumer Sharma’ Member Secretary, UPPCB/SEIAA, Lucknow
2- Shi VK, Upadhyay, Direstor, Grodnd Water Department, LUttar Pradesh
© 3 Distriel Magistate, Knsgani, Hathras, Firozabad. Agra.
Eo e b SSP/SP, Kaspa, ot Flriaiad o

LT = T ]

_ Othe . T
e f%fﬁhﬁ Fradeep Sharma, Chief Environmetal Officer, UPPCB, Lucknow o

:' ﬂ]fi. V,H‘_ .Ehjl-'.,zl-!l'-J !IEE-:_q — ¥
.1' Dir. Ui:ﬁi“"ﬂ'ﬂﬂ.'[h Shan ."":_-. 1

Ahi!ﬂ_ﬂ ;
1« Member Secretary, Central Pollution Control Board-

2= Disirict Magistrate and Superintendent of Police, Etawah B

i+ District Magisirate and Superintendent of Police, Etah £ :

The Chairman of the committes deliberated on the following issues:-

1= The Hon'ble NGT in its order dated 21.11.2022 direted s follows:

oo A3 Thus, to ascertain the current complisnce status and remeédial action taken. Wi

- consitue a joint Conpitee (0. be headed. by, he, ACS, (Bnvironmen) UP. CPCB Stoet .

PC, rominee of Direclor: 431 GaitdMWaler DUpeE I, Dt Moot
SSPsSPs of the seven Districts - Kasganj, Hathras, Etah, Firprabad, Agra, Erowah g
Mainprri, cine 1he Commissioner, Agra Division, The nodai agency for coordination ard
compliance will be the Member Secrefary, State PCH. Meeting may be held within twa
weeks from foday to fake cognizance of problem and remedial action plan way- be
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preg:larfd within one month. The verification process may be conducted in ﬂﬁ;dppmprum i
manngr, mﬂfaﬂiﬂ' the :ﬁg‘ﬂ?ﬂ mode, simulianeously for all the Districts and. alse with
reference to the record *Eﬂnﬂm‘ of jurisdictional Regional Officers of the State PCB
andior other relevart pub.i._l'.;‘: authorities may be used. Consented brick kilns must comply
with the GRAP fexisting AQI an .f;bh‘i'pprqm Court's directions referred fo ﬂirfmr The -
deifon p&m mq:n Hﬁ‘&jﬂ’g ré af Aon-comp .-.'J:H:‘ units, tifl mrn;:r!i‘anr.'e i m‘ﬁm-en*

B 1"*-5

rr-mpﬂma.ffﬂn ﬁ?rpﬂﬂ‘ Viclarions broset oo ':'=":' 4
be ereculed thereafier within n.m*:me umm&
I- Only two cities Em'mtlj'“ Agra and Firozabad ere identified as Nc:naauamm:m cilies among

seven Districis-Kasganj, Hathras, Euah, Firozabad, Agra, Etawahand Mainpuri. The Districs
wise status of the Bn-:-]_ii Kilnas ﬂqhnnﬂ:d by the complainant in Hon "ble NGT is as bellow:-

[ G | Regional | District | Taotal “Compitance Status of CTO Alr Total Ma. Statuy ol Aetion
| Dffice Mo, of ol - Taken agaies
3 Brick i Defoulier | Defaulter ?{J_E;l Kilas |
. Hrick a |mnm::£|-m I
Kilus
Mat ifi+81
uﬁ.nﬂui
S e i
I Aligarh |- Tha i L7
2 1 Aligarh 111 117
3 mraAlgam s T Y o 3,
4. | Plrozmbnd 75 R | S R i i e
5 Firoaahed + A5 15 145 ~ 0 i
6. | Firnenked 128 |24 Ak o
7. Agra 4 k] T3 ; y .
AL o b R '.'\._-.__ 3 .'- -
3- Shri V.K. Upadhyay, Dirpnm.r Gruug.ugl"il-_’p#; %mnen,tf Eittar Pmd-&sh pgs (HiniTed
that the Diserigt les tr.__ﬁn ﬁﬁhﬂimhm of concerned [hstm;t hﬁ.gmrnie

has been cnnﬂﬁmﬂaﬂ.”hﬁ -i‘st ' tm;q.ﬂ in the State of Uttar Pradesh in all" Djism:ts He
further elaborated thm ;ﬂ, ﬂ;.g MEHE id anybudy abstacting ground water for the
commercial p urpn-at "'i'if‘dl hﬂ'ﬂ: msuhmn ﬂ‘m uqm‘ud feeand get registration as per the
prevailing State Gl.'ﬂl.lllﬂ W-atera'#.ct, : :

With reference to the: lbuw, tlquJlnwi.ng ltﬂ'ﬂ;ﬂﬂﬂﬂs were issued to the -:-nmem Dmum
Magistrates, SP/S5Ps and Regional Officers of UPPCB:-

]'-.rlmmg Depmlm-nnt &. GST D:pﬂ:m\enl L

4 .'ﬁ

e
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The consent nund:hm“i.‘mud h;.r State Board to Brick Kilp established it the
distriet.
The: dﬂuﬂa wﬁmmﬂe risent to cstablish and operate.

fin ol eround water for casting of bricks and for Spraying on

Cn-mph:m:e Euhas_gf. 1
liviate uf}u-’-.z neni of India Notification No.-GS.R.

"nil ¥

The fnmllt}r mr_mn mpimg collection such as requisite platform and

portholes in the stack in the Brick Kiln for monitoring the emission standard,

The concerning District M:gmu and the Officials of the Police Department will

ensure the compliance of Closure Disection issued by State Board against the'Brick

Filns.
All the Brick Kilns shall be appraised by I]:|.|: order passed by the Hon'ble NGT

through District level Committee,
All District Magistrates shall coovene a meeting as per of District level Brack Kqu .

association 1o appraised the order of the Hm*l:nle NGT to its member units for

ensuring its compliance.

State Polbatio: :
The District 'Ie'l.rel c:n:multb:s wﬂt prepare an getion plan cnnsldenng I’ulic:wmg

'I-"hE :nspe:unn mpur!s, m;'-tmn ukﬁn against the defaulter units and other relevant

3 _ he ;ﬂspia}'a:l in the official uchmb: uf ihn

mention p-ni,nts mt‘nm one mmﬂ:n and will sent its copy to the Member Secretary,

s "o Pﬁ@n'fﬂﬂtﬂ' caused by Brick kilns

District- : '
5.No Action Point Timeline | Department
- 1- | Identification of all Brick kilns - | one month | District level Commmittee
2. | Verification of conversion from natural | one month | District level Commites
draft to zig-zag technology
7. 1 lssuance of Consent to Operate (C10) within ‘20 days after | UPFCB
applization.
4 | Issuance of License only after issue of | JilaPanchayat
o i CTO from UPPCE |
5 | Issue of mining license’ .00 Cari f:rnJ wau-: of | Mining Department
& | Stack Monitoring ! within  three mnnﬂm UFPCE A i '
+ afer siart of |
sk td i production :
T | lssue of Ground Water Depariment | Ope month . State  Ground - Water
5 Registration Department N1

NA

e

m#mﬁune:d in Minkstty of Enviressmient; ™

J ¥
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8- [ Action against defaulter Brick kilns-

a} issue of show cause nolice

by disposal - of show CHiss . motice
{closure/revolke) .

Ly inlpusfﬁi:r'ﬁ%"
Compensation

d) cancellativn ﬂfﬂﬂﬂf]iﬂm[m

within seven days after
identification

30 days after issue of

|-show cause notice

laPancheyas o) igsats of dlisirs
Submission of status report w.rt. above

peings from 1w §

District Level Comiifes

District Level Commities

,]:

UPF_"CB s o g oy
I'r':' Pl .ld'l--:"l- 3 "
30 days Concemed Deparment
manthly District Level Commitiee

1

e L
d

U. P. Pollution Coitrol Board
TC-12V, Vibhuti Khand, Gomti Nagar,

The meeting ended with a vote of thanks to the Chair,

Lucknow

Ret: | Q526 ICHINGTTSI022 s v s

Caopy: To the fn'i‘lnwing for informution wod meCessiry action;
i P8, to Additiorial Chief Secretary, Envirg

Forest & Climate Change
Government of Uttar Prad m ! ; ng

2- Member Secretary, Central"i] _‘n&ﬂbn&ﬂ'ﬁ;ﬂi'ﬂnw Deihi
- Commissicner, Agra Division, Agra _
4= Direcior, Ground Water Department, UttarPradesh .

- Member Secretary
i . : -~ i '.L"-' e o

i

({Ajey Kumar Shanma)

Member Secretary

5- District Maglstrate, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
G- S5 P/SP, Kasganj, Hathras, Etah, Firozabad, Agra, Etawah and Mainpuri
7- Regional Officer, U.P. Pollution Control Board, Aligarh, Agra and Firozabad -QE :

Department.

.
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Che Gazette of India

A A T - H -2 P02 2022-23 3662
Ce-D L -E-1202 202 2-2 336632

L L ERA
EXTRAODRIMNARY

W [—% 3—39-8F (i)
FART U—Sectivn 3—Sub-seclion (i)

qTiErTE i v
FUBLISHED BY AUTHORITY

# 1) 7§ ey, e, woed 22, 202249 3, 1943
No. 140] NEW DELHI, TUESDAY, FEBRUARY 22, 2022/PHALGUNA 3, 1943

e, oy st v ot s
AT
€ =Y, 22 T, 2022

HTAL, 143(%).—F= goR7, sl (woam) SfafmT, 1986 (1986 % 20) # urr 6 b
7T 25 W TR Sl S AN S g, e (sow)- i, 1986 7 i st www g
et Py st &, agia-

1. wtere 3 e o
(1) == fFrmwt a7 ity arr gaieo (d7a) si fFom, 2022 &
(2) & TrarTy # T STo TR S avie & S Ehn

2. e (Aoyvn) Fom, 1986 7, st #, w0 #. 74 o7 ofife ¥ o o frefafies ot
TET ST, i -

74" fewg | P & Tomeie & Rfer oond 250 Toreftureyoaoma ]
et it e ST (g S At 14 e (i <tz 7 |
T § w5 7.5 di=e)
WET SHET 30,000 9= v | 5 16 Hi=x (FifFn wewhd &
- g &aT 30,000 £ 9 B F T O sfes T 3 % 8.5 W)
1259 022022 (13
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11.
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(i) & Fwrir 1 e Al o g T () fenfi agit F 10 Bl e A e gty
Hrtk # o o (Fer R Ity s S S g vymfoaTEn) (=) s S B S ag 6
sty % e fer-am awd oy 9fiew arwe @ ofafs fm smor ar St e enier &
FT 3 fue & o Fer smoem g arfiie, T At f wt d e Rreiew e
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[WT [t 31 VT 0 TTATT ; HOTHTo 2
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Reowr: s foam e % oraw, smmeTO, W 0L, |@vE 8, avamw () § avT 10 TEeT 108 &
FLAT Bad () 50 i Fw g & i 04 sET, 2021 6 sy e 724 (o
ST T 7 i far o

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 22nd February, 2022

GSR. 143(E).—~In exercise of the powers conferred by sections & and 25 of the Environrment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further o
ammedid the Environment (Protection) Rules, 1986, pamely:—

. Shon Title and commencemnent: -
(1) These rules may be called the Environment (Protection} Amendment Rules, 2023,
(2} They shall come into force on the date of their publicstion in the Offcisl Gazctic,

2. Inthe Environment (Frotection) Rules, 1986, in the SCHEDULE-L for entry at 81, No. 74, the
following entry shall be substituted, namely: -

74 E;i:t Particulate matter in stack emizsion 250 mg/Nm'
e Minimum stzck height (Vertical Shaft Brick Kilns)

- Kiln capacity less than 30,000 bricks per day 14 m [at least 7.5m
from loading platform)

- Kiln capacity equal or mere than 30,000 bricks per day 16 m (ot least & 5m
from loeading platform)

Minirmim stack height (Other than Vertical Shaft Brick Kilns)

- Kiln capacity less than 30,000 bricks per chry 24m

[ - Kiln capacity equal or more than 30,000 bricks per day &Im

Mobes 3

L. All new brick kilns shall be allowed only with zig-zag technology or vertical shaft or use of Piped
Matural Gas as fuel in brick making and shall comply to these standands as stpulated in this
i frcatiGan.

2. The exssting brick kilrs which are not following zig-zap technology or vertical shaft or use Piped
Natural Gas as fuel i brick making shall be converted to zig-zag technalopy or vertical shaft er use
Piped Matural Gas 25 fue! in brick making within a period of (a) one year in case of kilns located
within ten kilometre radivs of non-atfainment citics as defined by Central Pollution Control Board
(b} two years for other areas. Furlher, in casss where Central Pollution Control BoardState
Pellution Control BeardsPollution Control Committees has scparately laid down timelines for
couversion, such orders slall prevail.

3. Al brick kilns shall use only approved fuel such as Piped Natural Gas, coal, fire wood andar
agriculiural residues. Use of pet coke, tyres, plastic, hazardous waste shall nat be allowed in brick
kilns.

4. Brick kilns shall construct permanent facility (pert hole and platform) a5 per the norms or design
laid down by the Central Pollution Control Board far manitoring of emissions.

3. Particulate Matter (FM) reaulis shall be normalized st 4% C0; a3 balear:

PM {pormalized) = (PM (measured)x 4% (% of 0 messured in stack), no normalizafion in cage
L0y messured = 4%, Stack beight (in metre} shall also be calculaied by foemula H=140" {where
(2 i8 50} emizsion rate in kg'hr), and the maximum of twe hall apply,
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10

1L

12

e 5

Brigk kilns should be established at 3 minirem distance of 0.8 kilometre from habitaton and Fruit
orchands. State Pollution Control Bosrds/Pollution Control Commitiess may make siting eritteria
siringent considering proximity to habitation, popalation density, water bodies, ssnsitive recepitors,
- 1

Brick kilng should be established at a minimum distance of one kilometre from an existing erck
kiln to avoid clustering of kilng in an area,

Brick kilns shall follow process emission/fugitive dust emission control guidelines us prescribeed by
concemed State Pollution Control Boards/Pallution Control Committees.

The ash generated it the brick kilns shall be fully utilized in-house in brick making,

All necessary approvals from the concerned autherities including mining department of the
concerned State or Unioa Territory shall be obtained for extracting the soil to be used for brick
making in the back kiln.

The brick kiln owners shall ensure that the road atilized for trangparting row materials or bricks are
paved s

Wehicles shall be covered during tansportation of row materialbricks",
[E. No. Q1501 7252007-CPW]
NARESH PAL GANGAWAR, Addl. Secy.

The principle nues were published in the Gazette of India, Extraordinary, Pert 11, Section 3, Sub-
section {1} vade number 5,0 844(E), dated the 19th November, 1986 and lasily amended wvide
msimber (L5.R. T24(E), dated the 04" October, 2021,

Uplcaded by Die. of Printing ot Government of India Press Ring Reud, Mayapuri, Mew Delli-1 10064
and Pubalished by the Comtrolber of Pubications, Delhi={ (0054, #Lossusn e
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Hnnep =TT

REGIONAL OFFICE, U.P. POLLUTION CONTROL BOARD, FIROZABAD
DISTRICT- MAINPURI

SUMMARY OF EINT BHATTA (CTO)

Year |[No.of Consent Total Consent
31.07.23 7 7
No.of valid cTO  [31.07.24 &5 55
(Consent to Operate) |54 g7 25 = 7
Eint Bhatta
31.07.26 2
31.07.27 1 1
Total 72
Expired CTO, 2022 of
Eint Bhatta 31.07.22 4
Others Not Applied
CTO 7
Total
Brick Kiln finally closed Closure Order Issued
by SPCB at present
84
Grand Total 167
VALID CTO =72
WITHOUT CTO =11

CLOSED BY SPSE =84

TOTAL

=167

v/
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Fnntrne-Te

ACTION TAKEN LIST OF BRICK KILNS, MAINPURI

S.No Name and Address Brick Kilns District MNotice Sent (dtd
31.01.23)
1 |Chandel Ent Bhatia Udyog, Vill AP0,
Chandikara, Karhal Maingur 44.01.23 31.01.23
2 R.K Ent Udyog, Meethay Pur, Manpuri 30.01.23 31.01.23
Jai Shiv Ent Udyog, Vill& P.O. Chandra pura, | .,
S {arhal, Malrgrs) 30.01.23 31.01.23
Yadav Bri
4 K:d:rll J:ELTIM Kullapur, P.O. Karhal, 30.01.23 31.01.23
5 Maa Durga Erick Field (A.K_Yadav Brick
Fieid) Nagla Dan| Ghiror Road Karhal, 30.01.23 31.01.23
Mainpuri
Krishna Ent Udyog, Vill & P.O. Kirthuwa
6 Karha, Mainpur 31.01.23 31.01.23
Shri Lami Ent Udyog, Vill & P.O. Kirthua, 11.01.23 11.01.23

Kishni Road Karhal, Mainpuri

N
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Annexure-IX

COMPLIANCE STATUS AS ON 31-01-2023 IN O.A. NO.-837/2022 SUNETRA SINGH YADAV VS UP POLLUTION CONTROL BOARD & ORS

S.N.| DISTRICT DISTRICT LEVEL | DISTRICT LEVEL | TOTAL BRICK BRICK | CLOSURES [ NUMBER OF | ACTION TAKEN AGAINST DEFAULTER BRICK OTHER DEPARTMENTS
JOINT JOINT BRICK |KILNS WITH| KILNS | ALREADY | INSPECTIONS | KILNS FOUND IN INSPECTIONS OF JOINT TEAM COMPLIANCE
COMMITTEE COMMITTEE KILNS | VALID CTO | WITHOUT | ISSUED DONE BY
CONSTITUTION | MEETING DATE VALID CTO JOINT

DATE & ISSUED COMMITTEE | NOTICES ISSUED | ILLEGAL | BRICK KILNS [ROYALTY FROM NOC OF

CLOSURE TILL FOR MINOR BRICK AGAINST MINING GROUND

ORDER 31-01-2023 | SHORTCOMINGS |  KILNS WHOM DEPARTMENT WATER

SUCH ASNO/ | WITHOUT | PROSECUTION ABSTRACTION
IMPROPER cTO HAS BEEN OBTAINED/
FACILITY FOR INITIATED APPLIED
STACK (FOUND (MINOR
MONITORING OPERATIONAL IRRIGATION/
IN VIOLATION UPGWD)
OF CLOSURE
ORDER)
1 2 3 4 5 6 7 8 9 10 11 12 13 14
1 ETAWAH 19-01-2023 | 23-01-2023 211 113 3 95 37 17 0 0 8 0
2 | MAINPURI 19-01-2023 | 24-01-2023 167 72 11 84 18 7 0 0 55 0
3 | FIROZABAD | 17-12-2022 | 22-12-2022 200 132 39 29 62 7 0 0 120 0
4 ETAH 28-12-2022 | 30-12-2022 185 85 12 88 97 54 5 3 17 0
5 HATHRAS 27-12-2022 | 02-01-2023 190 117 16 57 83 50 2 0 58 1
6 KASGANJ 22-12-2022 | 27-12-2022 254 128 27 99 59 30 8 5 40 0
7 AGRA 21-12-2022 | 26-12-2022 113 65 28 20 62 18 0 0 47 6
TOTAL - 1320 712 136* 472 418 183 15%* x** 345 7
N.B.: * (1) All 136 Brick Kilns without valid CTO have been issued Closure Orders.

* %

% %k ¥

(2) Closure Order have been issued against 15 illegal Brick Kilns and total EC of Rs. 21,37,500/- has been imposed on 10 Brick Kilns.
(3) Prosicution proceedings against 8 Brick Kilns who were operating inspite of earlier Closure has been initiated and a total EC of
Rs. 9,75,000/- has been imposed on them.

~
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